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[Secretary] 
such proceeding or award relates 
to the rates of wages pay ale to all 
the empbloyees in the scheduled 
employment, no minimum rates of 
wages shall be fixed or revised 
in respect of that employment 
during the said period' 

RE:CALLING ATTENTION NOTICE 

Shri Braj Raj Singh-Absent. 
matter of urgent public importance. 
Shri Braj Raj Singh-Absent. 
Motion for Eh~ction Committee. Shri 
S. K. Patil. 

The Minister of Food and Arricul-
ture (Shr. S. K. PaUl): I beg to move. 

Shr. S. M. Benerjee (Kanpur): This 
may be taken up. 

Mr. Speaker: It would nol be. The 
hon. Member who is interestpd does 
not come. 

ELECTION TO COMMITTEE 
INDIAN COUNCIL OF AGRICULTURAL 

RESEARCH 

The Minister 01 "'ClOd and Arrical-
ture (Sbrl S. K. PaUl): Sir, I beg to 
move: 

"That in pursuance of Rule 2 (6) 
of the Rules of the Indian Council 
of Agriculture Research, read 
with Rule 6(6) thereof, the Mem-
bers of Lok Sabha do proceed to 
elect, in SUch manner as the 
Speaker may direct, one member 
from among themselves to serve 
as a membel' of the Indian Council 
of Agricultural Research t,jrp Shri 
T, Sanganna resilned from Lok 
Sabha. 

Mr. Speaker: The question Is: 
"That in pursuance of Rule 2(8) 

of the Rules of the Indian Council 
Of Agricultural Research, read 
with Rule 8(8) thereof, the mem-
bers of Lok Sabha do proceed to 
elect, in such lIlanner .s the 
SpeakeI' lIlay direct, one member 
from amon, themSelves to ser'ft 
u • member of the Indian Council 

of Agricultural Research viCe Shri 
T. Sanganna resigned from Lok 
Sabha." 

The motion was adopted. 

12'10 hrs. 

MOTION RE: THIRD FIVE YEAR 
PLAN 

The Prime Minist!!r and Minister of 
External Affairs (Shri Jawaharla) 
Nehru): Mr. Speaker, Sir, I bt'g 
to move: 

"That the Third Five Year Plan 
laid on tht' Table of the House on 
the 7th August, 1961, be taken into 
consideration" . 

It was almost exactly a year ago, on 
August 22nd, 1960 that I moved the 
motion for consideration of the Draft 
Outline of the Third Plan, and this 
House was pleased to give its approval 
to it. Previous to that, it fell to my 
lot to place before this House the 
First Five Year Plan, in December, 
1952, and the Second Plan in May, 
1956. 

I am moving this motion for consi-
deration not on behalf of the Plan-
ning Co~mission, of which I have the 
honour to be chairman; but, as a mat-
ter of fact this is not the work of the 
Planninl Commission only; it has had 
naturally the full co-operation and 
support of the Central Government 
and their Departments and Ministries. 
of the State Governments, the Chief 
Minister. and their lovernmental ap-
paratus and a larce number of other 
organIsations and specialist indivi-
duals, who are included in various 
panels, and organisations, even /lo-
lng dOWn in many cases to pachayats 
and the like, so that, this i8 very much 
a ,oint effort, and I should like it to 
be considered .. that joint effort and 
not the work of a few eminent per-
sons who have given a ~ deal of 
thought and labour to ita prepuation. 
Many bon. Membera of this HoUR 
bave been &I8OCiated with the cond-
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eration of this or parts of it, in var-
ous stages. I put it forward, there-

fore, as this jOint e1fort, not as a party 
rogramme. but, I hope, r~presenting, 

if not everybody, a very large num-
ber of individuals and groups in this 
House and outside. 

Indeed, ever since this has ben pub-
lished in the press, the reactions thus 
far have been very largely in its fav-
our; it has been approved of; natural-

: ly and rightly, there have been criti-
'cism;;. We welcome these criticisms; 
but tht' broad approach of it has bf>en 
welcomed. 

Now, it is true that the party out 
: of which the present Gove .. nment has 
come, is intimately interested in this 
Plan and th!'y have given it their sup-
port, beclluse 'it represents certain 
principls for which they have stood 
not today only, not for the last ten or 
twelve )car1>, but at least for thirty-
two years, ever since 1929; and at that 
time, some hon. Members who sit op-
posite today were t'nemse)\,es associat-
t.d with the great organisation which I 
have th;: honour to represent. 

Evcr since 1929, the Congress has 
had two objectives in view, democracy 
and socialism. Socialism was not put in 
its objective and creed and all that. 
but in its resolutions, it appeared. 
Gradually, the idea has developed, but 
the basic concept has been there in the 
Congress since 1921. I say this be-
cause some people seem to imagine 
that these concepts are of recent 
srowth. Of course, long before 1929, 
and lonl( before the Congress more or 
less Officially adopted them, there 
were large number of people in the 
Congress and outside, who believed in 
them and apoke about them. 

Therefore, let III I respectfully sub-
mit, treat this Pian not in a party 
lense, but u a national plan, in which 
the broad approaches have been &II'Md 
to by aU, but which is always suscip-
tible to criticiam and improvement in 
many or its detailed appUeationl. 

It ia a matter of pride to me that 
the OIpQisatioD with wIUch many of 
US haft ·been aaodated, and I have 

Plan 
been associated tor very nearly half 
a century now, aDd throulh aU these 
years, has laid stress on this broader 
social outlook which this Plan repre-
sents. 

Ever since Independence, we have 
come to greater grips with this sub-
ject, and soon after freedom, we start-
ed on this exciting pilgrimage through 
Fiv~ Year Plans and the like and ,ra-
dually, this concept of planning has 
seeped dOWn into oUr people all over 
the country. There is no doubt about 
it. And the broad aspects of this 
planning have also gradually and pro-
gre~sjvely been understood by them 
and approved by them. 

Indeed, it is astonishing tl:\at durin, 
these last few years. ten years or gO, 
that we have been plann:n" the 
amount of -attention that ollr Plans 
have drawn from thc rest of the 
world has been surprlsmg and 
gratifying. They have ctrawn 
attention even from countries which 
in I.heir own domestic spheres have 
different types of economy, whether 
it is the economy of the capitalist 
variety or the economy of the com-
munist Or socialist varities, there at-
tention has been drawn; I do not say 
that they agree with al1 that we have 
said or intend to do, but they have re-
cognised this as a matter of the grea-
test importance that this tremendous 
efforts is bein, made by the Indian 
people to pull themselves up almollt 
to the grass-roots, al it were. And 
they have recognise4 the principle, the 
basic principle of plannin,. '!bey have 
recognised the basic: principle and the 
general ftnJcture of the Plan also. I 
need not refer to it in any detail, be-
cause it is well known and it otten ap-
pears in the public prea. It is rather 
unfortunate that lOme very few of 
our own people still have tailed to 
grasp these bulc facts whldl the world 
recopJses. ,.. I ald, I not not mind 
eritic:isms. We welcome criticisms, but 
DOt unclentandinl and recopiIln. 
what the world has beIUO to ncopll .. 
k rather a IIIJ1tIiaIaI r.et. 

Indeed. oftly the other clay, J wu 
to lOme atent 1UI'PiiNd. 8JJcl If I maY 
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[Shri Jawaharlal Nehru] 
say so, pleased, to read, Of all things, 
a Papal Encylical. The Papal Ency-
clical which appeared just about a 
month ago, representing views of the 
Roman Catholic Church on social mat-
ters makes very interesting reading. It 
does not, of course, deal with our Plan 
or refer to it, but the broad approach 
of that Encyclical-it is interesting to 
note how even that is changing-is 
changing in favour of socialistation, in 
favour of public enterprise, in favour 
of SO many things which the world 
stands for today. The Roman Catholic 
Church in social matters is slow to 
move from its original moorings, but 
if the Roman Catholic Church itself, 
in the shape of its head, the Pope, goes 
thus far, it shows how far the world 
has gone. . 

1 invite the attention of those few 
Members of this House or few memo 
bers outside to this mattt>r, those who 
have not. grasped what is happening in 
the world, what directions people are 
seeking and who are so out of step 
with modern thought and modern 
actualities that they have lost alI con-
tact thought the realities of life. 
Therefore, I say that our Plan, in its 
board approaches and board aspech<, 
is a plan which is inevitably trust 
down upon us in the conditions as 
they are and which is being followed 
with the great('st interest by many 
other countries who would like to do 
something like it and by other count-
ries who are much more advanced 
than us because they are interested, 
for a variety of reasons, in the resulls 
of this Plan and our prOil'ess etc. 

To be,in with, I should like to 
express my Aratitude to all those 
people who have helped in the makin, 
of this Plan the State Governments, 
Chief Ministers and other and the 

. many otthers whom I mentioned. In 
particular, I should like to mention 
the name of one person who has in 
effect embodied or repruented our 
PlannlDa COIIUIli8IiOft for till )'Un. 
It is Shrl V. T. Krishnamacbari. For 
these ten years, he laboured there 

and laboured with great ability, ,reat 
endurance and great courtesy to all the 
numerous people who came there, and 
helped in giving really a foundation 
to all our planning. Fortunately, 
even though he is not the Deputy 
Chairman or a member of the Plan-
ning Commission, he is now, 1 am 
glad to say, Member of the other 
House, and We shall have the advan-
tage of his counsel in regard to plan-
ning and connected matters. 

I should also like to pay a tribute 
to the present Deputy Chairman of 
the Planning Commission, my hon. 
colleagUe here, the Planning Minis-
ter, who has attended to this work 
of planning with a crusading zeal and 
deep interest and, what is more, with 
very firm views about the social 
objectives that We ought to pursue. 
And that is important because all this 
planning business is not a matter of 
just technicaliy putting things tege-
ther, putting up factories hero and 
there It must be governed by the 
social objectives that we pursue. If 
we have not gOt social objectives, then 
all this planning is rather in the air. 
We do not quite know where we are 
going. We must have a picture of 
the oreanisation of society that we 
driving at, and it is this picture that 
hon. Mcmber3 will see has grown 
with our planning. It was there in 
the First Plan. In the Second Plan. 
it was more so; in the Third Plan, it 
takes more and more shape. 

Some aspects of planning are ine-
vitable almost, whatever social pic-
ture you may have. That is to say, 
if your social picture is just greater 
production, you can do it in varloau 
ways without any other social objec-
tives. or course, that picture of 
.reater production mieht lead to new 
problems, more diftlcult problema, 
more hiatus between a small number 
of people and the masses of the people, 
.reater concentration of wealth and 
ao on. So while achievinC one thln8. 
it will leAd to other dilleu1tl ... 
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BUt essentially, planning must have 
some social objectives and I wish to 
point out that the basis of the Plan 
that I put forward is in accordance 
with our social objectives. It must be 
remembered that it is not merely a 
question of putting up a factory there 
or a factory elsewhere. In that, my 
hon. colleague, the Planning Minis-
ter, has always laid great stress on 
these social objectives because he 
feels strongly on them. 

Now, what has happened during 
these ten years or so of planning? 
Wc began at a time when for a long 
period previously, many decades, 
India's economy was almost stagnant. 
It is difficult to get a move on from 
a stagnant economy; it just gets 
~tuck in the ruts. That is the most 
aifficult part of it, to pull it out. 
After it gets in motion, it is easier 
to go on at more speed. So we had 
to face that position. Well, we 
faced it. 

During the first two Plan-I shall 
just give a few figures-national 
income increased by 42 per cent. 
During this period, the population 
mcreased by 77 millions, and yet there 
'Nas an increase in peT capita income 
from Rs. 284 to Rs. 330. This increase 
came through development in alI sec-
tors. In these ten years, agricultural 
production increased by 41 per cent, 
Industrial production by 94 per cent 
and power by 148 per cent Railways 
carried 70 per cent more goods traffic 
and the traffic on surface roads in-
creased by nearly 50 per cent. In 
educetion, 20 million more children 
'Nent to school. At present, there are 
altogether, I believe, about 48 million 
children-boys and airls-in lChools 
and colleges. Very conalderable 
strides have been made in tec:bn1cal 
tra1ninc. Now, there are 380 eqJ.n-
eeriDg colleps and polytecbnica all 
OVer IDctia whUe there were 134 tea 
)'fa ... &10. Adml_iou have increued 
foar-foId. I thlDk that tbJa iDcreue 
in e4uc:ttlab, altbouab IGIDe people 
.., tb!ak that it la DOt npi4 ....-

Plan 
and it is not rapid enough in terms 
of the directions in our Constitution 
which said that in a certain period 
of time we must cover the whole 
country-is, nevertheless, quite sieni-
ficant. I am not for the moment con-
aidering the quality of that education 
because quality has to be improved 
very much, but the mere fact of th;s 
increase is very significant and this is 
bringing about, or helping to bring 
about. a social revolution all over the 
countryside. Everywhere, boys and 
girls who have never been to school 
are going there. 

I slaould like to mention one aspect 
of it wb.ich is gradually bl'41g intro-
duced and wbich is referred to our 
Plan, that is, the introduction of mid-
day meals. The State of Madras 
stands foremost in this, and I should 
like to congratulate it on the great 
success of its mid-day meal move-
ment. But I hope that other States 
will follow this. In fact, many others 
are thinking in terms ot doin~ the 
same thing. 

Another outstanding feature ot 
these years has been the progren In 
scientific and industrial research. The 
large number ot national and regional 
laboratories, the Council of Scientiftc 
and Industrial Research, the Depart-
ment of Atomic Energy, the Oil and 
National Ga. Commission, the Geolo-
gical Survey ot India, the Bureau of 
J4ines, the Central Water and Power 
Commission, the Indian Council ot 
Agricultural Rellearch--alI haVe laid 
the base tor rapid IClentitlc and tech-
nological advance. 

One tad which I bave mentioned 
!leveral time. previously, which i. a 
limple fact and which ltandi out 
Without any covertn. ihowin. what 
hal happened durin. tbeee ten yean, 
i. the increue in the expectation 01 
life at birth. When I ... very younc, 
lon, yean .,0, I think \here wu • 
book wbic:h ~ people do not 
read now but wbkb w.. one of tbe 
c:laaa in thOle day&, WUlJam DiIbY'. 
.~ BrUUk ItlCf40 ("~
".. ...,... .... .,.. COftIMU), aD 
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[Shri Jawaharlal Nehru] 
En,lwlInan's book, where the expec-
tation of life in India at birth was 
8iven a. 24. It is a shockini thing. 
Well, now in 1941-51, the expectation 
of life at birth was 32. During the 
Second Plan it rose to 42. Now it is 
47' 5. It is a very remarkable in-
crease, which represents many fac-
tors-of course, the factor of better 
health, the factor of better food, 
ieneral bettering of living conditions. 
Th-i. is the averaie, and it is, I think, 
a remarkable growth in these few 
years. It is true that in other coun-
tries this figure of the expectation of 
life has gone above 60. but I think for 
India to have gone up to over 47 in 
these last ten years is quite remark-
able. 

I should like the House to remem-
ber that durin, this period of it'n 
years. we have had to fact~ the trem-
endous problem of rehabilitation of 
displaced p(,l'sons. Nine millions came 
from Pakistan to India. 

This is a vl.'ry brief account of tht' 
past. I shall not go furthl!1' into it. 

Wt' hav(' had two social obj('ctives 
during all this pl'riod: (I) we had to 
build up by democratic means a 
rapidly ('xpanding and t('('hnological-
Iy pro,reslIive economy, Rnd (2) a 
social order based on sodal justice on 
offering equal opportunity to every 
citizen. These objectives hav(' to bl' 
kept in view all the time becau~e the 
moment we torlet either of the, we 
10 astray, and therefore it is neees-
Hry for us to have not only a Five 
Year Plan, but a plan with lonler 
perapectivcs. One interesting thing 
\hat we propose to do that hem. Mem-
ber. may notice is havln. this pcra-
Pt-ctIve pIa" approaeh. Of course. we 
have been doing that all theae yeara. 
'but now ·It wID be • more de8nite 
one for the !lot II )'cara, One ar tM 
principal IOtIviUes of the Planninc 
Commluloft It lot.., to be til. pNpa-
ration of • mteen Year Plan. 

We calculated the national income 
at the end of 1960-61, that is now, 
to be Rs. 14,500 crores. In 1965-66 it 
will be Rs. 19,000 crores; in 1970-71, 
Rs. 25,000 crores; in 1975-76, 
Rs. 33-34,000 crores. Hon. Members 
will se~ that progressively the rate of 
increase grows, as it should. 

The per capita income in 1960-61 
is Rs. 330. In 1965-66 it will be 
Rs. 385; in 1970-71. Rs. 450; in 1975-76. 
Rs. 530. This figure of Rs. 530 is not 
very much, we must realise, when 
compared to the countries which are 
affluent, but we have started from 
almost scratch, and the rate of progress 
goes on growing. 

Then there are other things. I need 
not go into the rate of nd investment, 
as a proportion of national income, 
which grows from 11 to 20 per cent. 
and the raIl' of domestic saving in pro-
portion to national income which 
grows from 8' 5 per cent now to 18-19 
Pt'!' t·tmt in 1975-76. 

The investment during th(> first 
Plan was Hs. 3,360 norcs; in the 
Second Plan, Hs. 6,750 crorcs; in the 
Third Plan. R.~. 10,500 ('rores; in the 
Fourth Plan presumably it will be 
Rs. 17.000 crores; in the Firth Plan. 
Rs. 25.000 ('rores. This of CQlIrlle, can 
only b(, posllible if we make the pro-
gn'sll which we em·isage. 

Shrl AJOka Mehta (Muzaft'arpur): 
Are these figures on conlltant prices? 
Which is the base? 

Shrl Jawaharlal Nebn: These are 
the ftgures liven for the perspective 
plan. I suppose they must be. I can-
not answer the hon. Member'. ques-
tion strailhtaway. There wilJ be no 
point in eivinJ 8eUl'el if they are not 
hued on -.ne stability in price. 

It is propoted in this .... apedi .. 
plan which Is toIftJ ~ be p~red to 
have the foUowinl tentat!ve tarPti 
of ~itytO serve .. -bula for the 
eDcI of ~ I'ourth Plan. ..... It70-f1: 

--.~--.--- .. ------------------------18-18 JDl1)toa .... ,-4 ml1IIoD .... 
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Aluminium 
Electric power 
Coal 
Oil refining 
Nnrogenous fertilisers 
Cement 
Machine building output 
Foodgrains 
Exports 

These are our expectations, and it is 
proposed now to prepare a detailed 
plan for 15 years, so that we can keep 
these perspectives in vil'w in all that 
we do and the Five Year Plans that 
we may draw up from time to time. 

Perhaps han. Members may have 
heard of the discussion which took 
place repeatedly in the Planning Com-
mission about physical planning and 
financial planning, the physi("al pro-
gramme and the financial resources 
availabll'. Both have to be consider-
(·d. obviously. Sometim(!s thN'c is a 
greatcr stress on tht· olle or the olhc·r. 
Ultimately it was decided that we 
should keep the physical programme 
in view and work for it, but not fin-
all" commit ourselves to anything 
which is not within the financial limits 
The physical outlay in this way 
amounted to a little OVl.'r Rs. 8,000 
erores. The financial plan. however. 
is for Rs. 7.500 crores. The gap 
really is not big, and subsl'quent stu-
dies indicate that this ,ap may be 
much smaller. 

This Plan requires a ,reat d('al at 
external assistance and torei,n ex-
change resources. We have been furtu-
nate In Jetting considerable he.lp for 
this Plan from a number of friendly 
countries. and I am ,rateful to thOR 
~untries for this help. For the pr.-
lent help hal been ,Iven to us or pro-
mUed for the ftrst two yean of the 
Plan, but whatever belp We ma7 pt, 
it must be remembered that the .... 1 
buTden lies on our oW'll people, .... 
the burden of even the help we let 
i. that we ha". to l1li,. It beelt. 'l'heIe 
are laue etc. We ..... to .. ,. tIleD 
... with 1Dterest. 

ODe pobd J .tlouJcl like to refer to here, _____ 411 our triea6 
..... the bonier. tbat .. Ia PaIdMI. 
..... objec:ted ?fIrJ ~ to the 

230-250,000 tOQs. 
21-23 million k.w. 
170-180 million tons. 
13---20 million tons. 
2-2.2. milllon tons. 
24-26 million tons. 
Ils. 1,600 crores. 
125 million tons. 
Rs. 1,300-1,4,00 crores. 

help We haVe ,at in this matter from 
other countries on the ,round lh .. t 
althou,h it is help for civil plannin,. 
it releases resources for defence, that 
we build up our defence and therefore 
indirectly it helps our defence althou,h 
directly we do not take any help ror 
defence. That is not true. Whatever 
we ,et (rom outside is tor either .pt!-
cHic projects or the Plan. Every thin, 
that we get from abroad mt!anll fln 
additional burden on us in order to 
implement that schemc. The toreip 
exchange that we ,et today is part 
of a plan to build up lIomething. Now, 
if we do not build it up it is a diffe-
rent matter. If rorei,n c!xchan,e d08ll 
not come, perhaps we cannot build 
that cnterpl·i1w. If we build it, then 
it means greatt!r burden on Us because! 
we have to spt'nd domestic resources 
for that plull that forei,n part; it does 
not r£'lievl' us of any burden In any 
sense; it adds to our burden. It ", 
true that We ,£'t some enterprt.e; that 
may be; but it doe. not I't'lease any 
money for derence at all-that il the 
important polnt-and We cannot tranl-
fer that money to del.-nce becaUJe we 
are ,ettinl forei,n help. That i. com-
pletely a wronl artum"'t. It I' true 
of coune that if our enterpri ... JI'OW. 
as they have ,fown, that adds to the 
.trenlth of the country and addln, to 
the strenitb at the country acld.s to 
our defence. II our indUltrjaUaation 
1fOWI, It is a ,reat factor In the 
defence of tN countf)'. In the last 
ten ~n man,. enterprINI ...".. 
II'OWn. PrevioUi to tbeIe ten ,.an 
w. were CGIIIPletel7 dependent for 
a,. Important IbtN on outliide 
aoun:e. BNtaiA or· .... other eountr)'. 
~ow ... the R .... bowl. •• ban 
.- .......... 1tUlhlDentt prod'" 
~ ..... , .......... .. 
all ......... or ......... t001t .... the 
reA and tIwJ' are IfOWInI. W ..... 
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[Shri Jawaharlal Nehru] 
now laying the foundations for huge 
machine-building establishments at 
Ranchi and elsewhere. All that adds 
to the strength of the nation. That 
is true. But not one of these things 
directly releases money for defence 
for the moment. Ultimately it will 
do us good. 

I should just like to give some 
figures of the scale of the effort in 
the Third Plan as ('nvisaged-some 
illustrative statistics. We want to in-
crease agricultural production my 
thirty per cent, food grains produc-
tion by 32 per cent. industrial pro-
duction by 70 per cent, steel ingots 
by 183 per cent, alluminium by 322 
per cent. machine tools by 445 per 
cent and power, 123 per cent. 

Shrl Tya,i (Dehra-Dun): wonder 
11 you have taken into account the 
rising population. PopulatiOn also 
rises. 

Shrl Jawabarlal Nehru: The rise in 
population is taken into account of 
course when I give the fi~ure of per 
capita income. But when I say power 
il doubled, it has nothing to do with 
rile in population. When I 8ay the 
entire food grain production Roes up 
by one-third, it goes up by onP. third. 
Fortunately, population does not '0 up by one third. 

Great stress has been laid on the 
matter of exports. That is obvious 
because the only possible way for WI 
to pay back these large loans that we 
receive is through exports. There is 
no other way to deal with it. It our 
exports do not ftourilh-I am lure 
they will-then this great burden in-
creases on us. So, it ill of the highest 
importance for exports to int'l't'ase. In 
the Plan report they have estimated a 
faJrly marked increase In exports. We 
have been too much wedded to 
eertain conventional exports. We 
haVe to ltick to them but we have to 
10 outside that ranp. At the preleDt 
mament. a fnIh dUBeulty has_INn 
and that la the Bu1'opeart eammc.l 
Market and what effect it m8y ban 
CID our exporta if aDd when UK Joins 
that. I am not tolna into that matter 

but merely mentioning it but that ~ 
adding to our difficulties. Anyhow, we 
have to find ways of finding markets 
other than our oWn for our exports; 
We must do OUr utmost to that end 
and get out of the old ruts. 

This Five Year Plan deals with many 
aspects of life but it does not deal 
with defCl.lce, far understandable 
reasons. Defence has in the last ten 
years made rather remarkable pro-
gress. The progress of achievements 
ultimately is not in bright people 
parading before you but in the pro-
ductive capacity of defence, what it 
can make. After all, defence today 
depends more on the industrial 
apparatus than (J!l merely soldiers and 
uniform: it is what they have behind 
them, produdng not only arms and 
ammunition but a very large variety 
of goods that a mod£'rn army requires. 
So far as lh:lt is concerned. ; think it 
may be said that OUr dpfpnce appara-
tus has increased very greatly and in 
important matters. It is not merely a 
very fine show-piece the supersonic 
aircraft that We make. That shows 
capacity. OUr electronics-they are 
highly important today and-have 
incrcJSed and are increasingly greatly 
-not only there but in the Atomic 
n1ergy D£'partments and in other 
places too. So also our capacity for 
making vehicles, which is highly im-
portant. An Army now hardly walks; 
it moves on vehicles. We shall be 
making. I hope soon, transport air-
craft and 10 many other tbinas and I 
need not go into them. Of course .reat 
improvement has taken place in de-
fence acienee. Science today is the 
basil for all pro,ress in any matter. 
Unless We haVe that basic science, W~ 
cannot produce much. We have made 
as I have just mentioned, .... t pro-
«ress in lICienee in our laboratories 
and in addit10il to tbat in defence 
eatablilhmenta. fte Roue kncnn 
fairly well about the Atomic Eneru 
Department which ia an outftandlDlr 
"ample of what can be done by our 
scientitlta. It has been done, If I mBT 
tty to rub in a J .... with aU defer-
aaee. beca .... tile Atomic ......,. De-
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partment bas not only got a very able 
head but because be bas followed a 
policy of picking people and giving 
them freedom to act. That is to say, 
all tbe innumerable procedures that 
encumber our work even in the Gov-
ernment of India have been simplified 
very greatly. Persons are picked. 
Take good people and trust them to 
do that job. They may make a mis-
take; you take the risk. If they do not 
do it. somE'body alse will have to do 
it. It is this type of procedure of 
choosing good men and giving them 
freedom that is essential. Allot him 
mont"y and let him spend it and pro-
dUCe the results; you judge him by 
thr results that are produced. This 
has produced remarkable results in 
the Atomic Energy Departmellt. I 
think that We may well learn these 
things in our other departments of 
th,· Government of India. We have 
disl'ussed this matter often and we 
"ontinul' to consider this-this busi-
ness of de<'entralisation and of giving 
greater authority. not interference 
and not too much refer-
(~nre backwards and forwards. 
Wc' have to do that. No science can 
progress unless freedom is given to 
Ih~ ~cientist5. Apart from that all our 
major l'ntcrprises must be given free-
dom. Choose a good man and gh'e 
him freedom. There is no other way; 
I am quite sure of it. It may be that 
... " must be prepared for lossel be-
causes losses occur in everything. not 
drliberately but the thing may not 
rome off. FOr instance. 01'1(' 01 our 
finest engineers-he is in the Army-
the Defellce-c:arne to me. He wanted. 
10 do aametbiDg. He aid there was 
lIS to 110 pe" cent chance at ita com-
inl: olr. and the-re was 10 to 15 per 
rent chance of fail~, and aaked, 
"May I '0 ahead with In" Nor-
lI1ally, nobody in the Gcwemment of 
India will 10 ahelld with that, becaUle 
that man i, also afraid that \here ill 
)0 per cent chmce of failure. J.us, 
"Co ahtU. and II J'OU caDDot help II 
and if)'OU fan. We will put up wItb 
Ibat. to But at the IIIIdl of.... mIacI 
.... this. 1UllDeJJ', that II he faU" It 
- .. ea aperiIMDt Ja t1Ie .....,... tare of 8OIDIIIIdaI __ wID III II l1li& 

from this House or everywhere, but 
if he did not do it, we fail in not 
do;''!« this thinl at all. 'nlerefore,. 
whether it is private enterprille or 
public enterprise, one bas to take cer-
tain risks. Choose your man anel 
give him the opportunity to work. 
Pat him On the back if he does well, 
and if he does wrongly. and if it is no· 
fault of his, it is a misfortune we 
have to face in that kind of hew 
activities. 

I should like to lay strells on this. 
fact bl!cause it is highly important 
how we work. I may say that we 
hav(! made some marked prOlres, in 
dccentralisaLon and bel'n giving great-
er authority. Our O. & M. Division has 
done very good work and it is conti-
nuit;lg that work. But the tact re-
mains that even now, in some of our 
major enterprises-and they are very 
big enterprises-they have not evolv-
ed a simplified system ot working, 
and giving responsibility to the man 
on the spot. 

Therl' is another maUer to which· 
I should likt.' to refer because it is 
important. The House may remember 
that about a year or two ago, we put 
forward a plllper on our general app-
roch to llcientistR. That is. we wanted 
to give them a better deal and we 
wanted to increase not only their 
emoluments but their feneral status, 
because from British times, We have 
inherited an apparatus of Government 
where eXJK'!'ts, technician, and the 
like, are lli,hUy con.idered outaide' 
the palf' of the select and the eUte 
which conlists of administrators, and 
adminiJrtraton of the old Ihdlan CiyjJ 
Service chiefly. Adminiltratorl are 
very important, no doubt, but all the 
work today is largely controlled ." 
lCientiltl and teebnlcianl, and unl_ 
one lives opportuntu. for thew pe0-
ple to lunetion properly md b8pp1l". 
pros ... has to be lfaUW, beenIe .. 
aladniltntor a4mf....... ....t .. . 
theN. He doe. not normaU" ..... -
.... buiW • new ....... ; bt buJJct. tile 
_ ..... worW and .... t " .......... L 
WIIat we ... Iller II to IIulJ4 I ... ............ J.... ftW7 lOll II, " 
................ 1& .......... . 
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.communist, and therefore, the scien-
tists, the technicians and the techno-
lOlists are being pushed to the front. 
So, the paper we put forward was to 
this effect; to some extent it has been 
given effect to but not whollY,-I hOPe 
it will be. 

But in one matter, I find a curious 
snag and that is in regard to agricul-
ture. It is fairly we\} known that the 
people who go to agricultural colleges 
.are those who can get admission now-
here at Hny rate who can not easily go 
elscwht're. That is, the agricultural 
course of training does not attract 
our best students, while we go on 
talking all the time about agriculture 
being the first priority as it is. Yet, 
somehow, agriculturl' does not draw 
our best students. Why is it so? 
Is it hecausl' the- prospects cf the 
agriculture graduates or whatev('r 
hl~ bt'('onH's art· not bright? It requires 
looking into and those prospel'ls 
mUllt br' improved if they arc not 
good l'nough to attract good students 
to our agricultul'al colleges, c\c. 

The gt·neral npproch, if 1 may say 
so, is that We must join any work 
that we haw' to t1w objt·ctive. Our 
wO\'k should be task-oriented-not do 
a day's job. but do n composite task. 
That should be the background of 
any organisat.ion or allY department 
or anything, and disp0ge of files. 
Where this has bet'n done greater 
results have been fiowed. Other 
but not in the way of speed that they 
would come If this outlook is more 
talk-oriented. 

I should like to remind the House 
of one thing more. I think the 
HOUle hu been informed previously 
or a eommittH that we have appoin-
ted IIOlIMt little Urne .go. to enquin 
.. "0 wheN and how an adclitlonal 
Jacome in the Iud 1& distributed 
.nd how tar CClftCefttratiOll of wealth 
tUee place. 'ThlI ia a very impor-
tant aad .ttal matter. 1 have &ried 
to fIn4 ou," and J met _ of the 
....... n at the COIDIDlttee. 'J'hQ .... 
they are worklDl at It and thIa quea-

tion has turned out to be even more 
complicated than even they had ima-
gined. It is such a complicated mat-
ter that you can not dispose of it by 
any broad principle. You have to 
work it, and I hope that the commit-
tee's labours will result in some prac-
tical recommendations which we 
might adopt. 

All this which have ventured 
to place before this House is, I hope 
important for the House to consider. 
But it is patent that all this econo-
mic development. social changes, file., 
depend upon various basic factors--
basic factors that there is peaCe in 
India and in the world. If the world 
blows up, il takes many things with 
it and takes our Plans also largely 
with it. In India. if our attmtion is 
diverted from this business of imple-
menting this Plan and if we are 
quarrelling among ourselves-ant' may 
call it communal quarrelling, or 
language quarrelling or caste, 
or whatever it is-all these factors 
which hav~' become a bane in our 
r.xist~ nee and which weakon us, then 
naturally the work we envisage will 
suffer; India will suffer and the 
fuhlr(' of India will suffer. 

Here. I may refer to on(! matter, 
although there ar ... many which I 
might refer to. and that is the trouble 
In the Punjab. It has nothing to do 
directly with the Plan but i~ has 
pverything to do with it. because it 
shows that peopl~'s minds are en-
grossed in narrow. sactional loyalties 
and have no concept of India. no 
concept of the progress of India or 
no concept of what the modren world 
is. It talks about thint. which really 
have relatively small importance in 
the modren cCmtelrt of thin,. and 
matters which can be settled jf loot-
«I at from \hia modem context 
ea.ily. The Punjeb is a brave pr0-
vince with a .ave people end it ia 
• trapdJ that tbIa COUI'aIe Del abi-
li~ to work .houId be wuted m 1Il-' 
terM1 t&'OUbla J bope. I uncIentand. 
that __ IdrMl of ,.w-t oat 01 
tills IDOIUI will ccae ill the Punab. 
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May I remind this HoUSe that this 
question arose bec:ause of the langu-
age issue, but there ia today or there 
&bould be at any rate, no language 
issue involved in it. It has shifted. It 
has gone somewhere elSe because even 
originally it was not the language 
issue. It was something else. It was 
a pure communal issue which was 
raised in the guise of language. When 
the language part became clear, more 
or less it shifted its ground. But so 
far as language is concerned apart from 
the fact that they have often stated, 
Punabi is the dominant and wide-
spread language at the Punjab. There 
is no doubt about it. That does not 
mean that there are certain areas in 
Punjab where Hindi is the prevalent 
language. But Punjabi is the domi-
nant language and so far as speaking 
goes, it is spoken by vast numbers 
then' and understood by them. There 
arp very few there who do not speak 
and undl'rstand Punjabi. Even in 
Hariyana, Punjabi-speaking people 
people have come a good number of 
them-after partition. 

13 hi's. 

It is impo;siblp to divide Punjab In 
any way without )I.'aving a large num-
ber of people who do not fit ii'i With 
that principle of divf!;ion, whkht'v('r 
way you divide and you produce the 
same problem in a more acute form. t 
depends on how this i, done, but it 
anything is done in this context ot 
bitterness at feeling and communal 
outlook, the consequences are very had. 

It should be reaUsed that so far a. 
the language question is concerned. 
some little time ace, 10 or 12 days ',e, we had a eonterence here ot 
Cbief Ministers and Central Ministers 
and we discussed for three days the 
question of lanlUllP, not In reprcl to 
lilly State or prov1aee, bIlt in reprd 
to the Whole country. We came to 
eertaln coneJuaioDl which Jarlely, of 
coune, are a eoDtiDuaUon ot wbat 
... IIeiDC doae PNYi0ud7, But there 
an lIOIIIe eJtanp., ..... I tJliDk ....... 
tor tile pod. I bell ....... t au. ... 
.... of .. Chief lliDJatl!J'll ad t.Iae 

Plata 
Central Miniaters have been larply 
welcomed in the Press and by others 
all over India. There have been some 
criticisms, but broadly speakinl, they 
have been welcomed and I think they 
form a good baals for the lut",":" 

I think that the language poliey of 
our Government, or rather at our 
Constitution, as implemented subse-
quently, has been probably the moat 
generous policy of any country. 
Many countries haVe ,ot into trouble 
over the language question. Our 
neighbouring eountry, Ceylon, has 
had " good deal of trouble 
over it. But the founders ot our 
Constitution toolt a broad view, a 
generous view, realised the import-
ance of language and therefore 
acknowledge and national langualell 
a list at 13 or 14 language. and laid 
down other principles ab'out mother 
tongue, protection of minority lan-
guage~ and the rest. If We accept 
all that. there il no room left for any 
kind ot dispute on the language issue 
anywhere in India, provided those 
things aTe implemented. If they are 
not implf'mcnted, then ot cour/lC, It is 
another matter. 

A matter like langua.e ah'ould 
r('ally bl.' considert'd not the 
polifcal It'vel, but in the edu-
cational level by educationist! 
and tht- rest.. and not as a 
means to change a political balance or 
lomcthlni like thllt. That I. another 
question, which should not be mixed 
up with langua,e. It .hould be con-
Iidered In a different way. 

AI I said, we had a eonterence or 
Chief Minlltera tb conllder thia pro-
blem ot national IntelJ'lltion and they 
ccmaidered this question t1I "nlUll.e. 
01 coone, problellll of naUonal bite-
IJ'lltion are not limited to Janpqe: 
the)' cOftlldered some other raattlft 
fbO and they wUJ 10 an eonatdertrI. an aapeeb from time to time ........ 
this Is • 1J9In •• n4l eontln ...... __ • 
w_ ....,.. thea to bold • wtdIr .n-r-. WItt' fn numlMn IiId ..... r ............... ,~.,..., .. 
or ...... t pert'" end ...... in dais 
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HoUle as well as outside, becau'le 
'h~s question should be treated in this 
wider context, In a national s(mse and 
n'at in any kind of party sense. It is 
propoaed that this wider conference 
should be held on the 28th and 29th 
September plus perhaps 30th also in 
Delhi and 1 hope that all the leaders 
of the various groups in this Parlia-
ment will be good enough to give us 
their help and co-operation in this 
matter. Thus, this question of 
nati'onal integration is basic, if our 
Plans and everything must bp realis-
ed. Unless we succeed on that front, 
our other efforts are likely to fail. 

Before concluding, may 1 read a 
few lines from this fPpOl·t? I am read-
ing from page 19-the end of the 
chapter on objectives of planned de-
velopment: 

"Planning is a continuous move-
ment towards desired goals and, 
because of this, all major deci-
.ions have to be made by agen-
cies informed of these goaltl and 
the social purpose behind them." 

It is rathCT important to remember 
that, becaUie if the agencies pull in 
difterent. directions, naturally the Plan 
l\1elf will tend to crack. The prin-
cip'al a,ncics which dl~cide the Plan 
and implement it must have that 
basic idea in v:ew and that basic 
.ocial purpose in view. 

"Even in considering a ftve-
year period, forward and lon,-
term planning has always to be 
kept in view. Indeed, perspec-
tiVe plannin, is of the essence of 
the plannin, procell. As thil 
procell develops, there is • 
certain rhythm of expansion in 
the development of the people, 
uel • sen_ of enterprile and 
adIlevement comes to them. '!'bey 
&l'e con.lou. of a purpose in 
We and bave , feellDJ of beiDI 
partlclpllnta in the makiDI or JUa-
ttd'J. Ultimately. it is tile deve-
JopIaent of the humaa beiDI and 
... ..,..... .... =a'H7 that 

counts. Although planning in-
volves material investment, even 
more Important is the investment 
in man. The people of India 
today. with all their burdens and 
problems, live On the frontier of a 
new world which they are helping 
to build. In order to croSs this 
frontier they have to possess 
courage and enterprise, the spirit 
of endurance and capacity for hard 
work, and the vision of the 
future." 

Mr. Speaker: Motion moved: 

"That the Third Five Year 
Plan, laid on the Table of the 
House on the 7th August, 1961, be 
taken into consideration." 

There a,'C some substitute 
which have been tabJed 
motion. 

motions 
to this 

Shri Narasimban (Krishnagiri): I 
am moving my substitute motion 
No. 1 in the order paper. 

Shri Ranlra <Tenali): I move my 
substitute motion NO.2. 

Sbri IndraJit Gupta (Calcutta South-
West): I am moving my subsHute 
motions Nos. 3 and 4. 

Mr. Speaker: They are given as 
independent motions. ATe they inde-
pendent motions or parts of the 8&D'le 
motion? 

Sbrl IDdraJlt Gu .... : Let it be 
taken u one. 

Mr. Speaker: They can be taken 811 
parts of the same motion. I abal! 
treat these subitilute motions" 
moved. 

.... N .............. fEut Khan-
deIb): J have iust MIlt my .ubltltute 
motl •• 

.... ..,.-.: The bon. Kember 
must bow thai, Uftl .. an the ..... -
menta are Wore the Rw. beIon 
the .--u dbeuuiClll..... ... 
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Members would not have the oppor-
tunity to reter to the amendments or 
substitute motions and say something 
for or against. Therefore, I am sorry 
I cannot allow this substitute motion. 

Sbri Naasblr Bbaraeba: May I 
suggest that in this case, the rule may 
be relaxed tor this 'l'eason that only 
on Friday, the hon. Minister for Par-
liamentary Affairs stated that this 
will be taken up on Monday. Surely 
some time must be given to Us for 
framing the substitute motions. At 
least the time may be extended by 
24 hours and amendments given up 
to 3 o'clock today may be accepted. 
After all. it is a volume running into 
700 pages. 

Mr. Speaker: I will get it circu-
lated to hon. Members. 

Shrl S. M. Benrjee (Kanpur): Is 
it being allowed to be moved? 

Mr. Speaker: I will take the sense 
oC the House. We have not yet start-
ed. I am afraid this will be quoted 
as a precedent for the future; that is 
my fear. 

Shrl Naushlr Bbarueha: It need not 
be a precedent. We are not discus-
sing Five Year Plans every day, 
becau3e they run for five years. 

Mr. Speaker: No, no; I am not 
going to allow, because this will be a 
recurring liabiJit\' for me. I have to 
decide from tim~ to time. Therefore, 
let me stick to the princip!e. 

Shrl Naaabir llbarae": After it Is 
circulated, Sir, the llense at the Houte 
may be taken tomorrow. 

Mr. Speaker: I will circulate It for 
their beneRt. J am not ,oin, to 
allow it to be moved. 

8Iart Nan ...... : I be, to move: 

"'at for the orIPW motion. the 
foUowinI be IUbstituted, nameb-:-

--nu. HOUle, havlD, cons1dend 
the 'l"blrd Pi". y .... Plan, laid an 
tbe Table of the House .. tile '1t1l 

,. .,-

Auaust, 1961, places on record Its 
,eneral approval and acceptance 
of the objeetives, priorities and 
programmes emobodied in the 
Plan and calls upon the Statel, 
Union Territories and the people 
of India to adopt it as tbe 
Nation's Plan and to carry it out 
with determination and achieve 
tts targets." 

Sbrl BaD,.: I beg to move: 
That for the original motion, the 

following be su~tituted, namely:-

"This House, havhg considered 
the Third FiVe Year Plan, laid on 
the Table of the HOUSe on the 
7th August, 1901, disapprove. of 
it because-

(a) it is unrealistic and improvi-
dent; 

(b) the threat of additioDal taxa-
tion, the continued resort to 
deficit finance and the un-
covered gap between resour-
ces and outlay will lead to 
higher prices and the allra-
vati"on ot the prevallin. infla-
tion and a continuin, erosion 
of the already low real Jncome 
of the mass at the people 
resulting in a disincentive to 
saVe and invest and a hi.h-
cost economy which will 
make it impossible for Indian 
exports to complt'te in the 
marketl; 

(c) wh'le the desirability bf f!n-
eouragin. equity capital 
comin. from abroad at Itl 
own risk is neglected, th.re 
is too much dependence on 
fore~n loans leading to the 
country'l future being mort-
p,ed; 

(d) the undue emphuil on beavy 
industry resulUn, from a 
da .... l'OUI o,*-ion _ith 
acb1evm. aulareh)' with!n ten 
yean and tile comparative 
necJecl of qrIcultUN and 
COftIumen' podI indUlh'iel 
wlll InIle' priVlltlon and 
naJNry 011 the .... of the 
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people in diminish the possi-
bilitie3 of providing maximum 
employment; 

(e) the doctrinaire bias in favour 
of thE! State sector of the 
eC'onomy and the drawing 
away to it of the people'~ 

savings tilts the scales against 
the development of the 
peoplc's competitive enter-
prise and the economy of 
~:elf-employed people in 
favour (If a plethora of con-
trols and quotas and curbs and 
'Of State monopolies and 
private monopolies distribu-

ted among those favoured, 
thus plaring the national eco-
nomy in a strait jacket and 
Tetarding the growth of the 
national product and income; 

(f) the insistence on fostering 
collective farming under the 
nam!' of joint co-operative 
farming to the nl'glect of 
family farming will rt.'tard 
agrieultural production and, 
if persisted in, Tesuit in food 
shortage and famine conditions 
and reduce the peasants t'o 
servitude; 

(g) no adequate effort is dis-
closed in the plan to dispel 
existing regional disparities 
and to foster the pro,ress of 
underdevt'loped areas; 

(h) the provision of huge sums 
of public money for distribu-
tion by the Union to the 
State. and by the State" to 
local ortan'.ations will, in 
In the absence of a non-par-
tisan approach and .ultabl~ 
cbeeka, lead to po);-
tical inftu~nce beine braucht 
to bear on the administrative 
apparatus with consequent 
waite and corruption; and 

(i) the Plan it •• linIt the in-
\efesta 01 the JDdian people 
aInee it would reduce the 

living standards of the pre-
sent generat;on, concentrate 
political and ec'Onomic power 
in a few hands resulting in the 
proliferation of bureaucracy, 
over-centralisation, the atten-
tion of States rights, the 
truncating of the workers" 
right to organise for collec-
tive bargaining and to go on 
strike, and the ult;mate 
erosion 'of parliamentary de-
mocracy and the fundamen-
tal rights of the citizen em-
bodied in our Constitution.-

Shri Indrajit Gupta: I beg to move: 

That far the original motion, the 
following be substituted. n:;mcly:-

"This House, having l'ons'dered. 
the Third Five Year Plan, laid 
on the Table 'of the House on the 
7th August. 1961, regrets that the 
Plan seeks to lay the main burden 
of economic development on the 
shoulders of the lower-income 
groups. bolh urban and rural, in 
the form of heavy indirect taxes, 
inftation, high cost of living, re-
ductions in real wages, increase 
un-employment, etc" while pl'r-
mitting bi, monopoly intere.a. 
both domestic and foreign, to 
appropriate an unduly high share 
of the increased wealth proposed 
to be created under the Plan; and 
recommends that the Chapter 
on Development of Forei.n Trade 
and. in particular. the Export ob-
jectives laid down therein. be left 
open for reappraisal pendin, the 
entry of Britain into the European 
Common Market and assessment 
of the conaequencea thereof". 

Mr. ......er: Tbe lubstitute 
motions are abo before the House, 
Now. let UI proeeed, with the dia-
cuaion, ' 

Sbri A.ob Mehta. Un_ they tel 
up In their -ta. I will not eaU ... 
Kembel'll,' 
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Sbrl AIIGb MeIlta: Mr. Speaker, Sir, 
'this is a rare hour in the life of our 
Parliament because this can be, and I 
hope we shall try to make it. an hour 
heavy with destiny for our people. The 
Third Five Year Plan has been placed 
for discussion before this House by tole 
Prime Minister, and has been offered 
to us and to the country as a m~ ~;; ve 
!.'Dproach to development. Undoubted-
ly. it caUs upon the nation to put for-
ward effort of an unpara!1c1ed scale. 

There have been different reactions 
10 the Plan. Conservative opinion in 
the country has already characterised 
It as ''the blue-print for infiation." 1 
think th£'re is a considerable amount of 
feeling on this question, serious doubts 
and fears on this question, and we 
should in the course of this discussion 
try to go into them and see how far 
they arc justified and how far they 
('3n be removed. Radical opinion, Sir, 
ha;;, on the contrary. while wclcom-
mg many of the provisions of the Plan 
"xpf('ssed itself concerned OV('r what 
a radIcal economic journal has called 
"ht'si13ting at the frontier". The Prime 
Millister ended up his introductory 
~1X'l'('h on this subject by reading from . 
ttl(' Plan, and he drew Our attention 
thai India stands on the threshold of 
it new frontier. Now, the feeling is. 
do we stand with confidence or do we 
sland with hesitation? This is the 
olher ('riticism which needs to be gone 
into. I shall try to express myself on 
bOlh these riticisms, because only 
then I believe we can put the Plan 
In the proper locus. 

In the last ten years, we have made 
a certain amount of progress, but I 
thtnk at this hour when we are called 
upon to make qualitatively a different 
kind of effort we would be lailin. in 
OUr duty if we clo not reeGlI\ise the 
faC1 as to how in.dequate we b.ve 
prOVed ourselves in terml of what W .. 
('ltJ)eded 01 ua. I have before me hen 
a stUdy prepared by the United 
Nations. '!be United NatkIM 11 lID ob-
jf'Ctive arpn_tion. On pap 'II of thb 
report, the World BeoIIOmk k,..,.., b .. 
lilted 21 eountrIet tram Alia and other 
under ... eIoped I*U 01 the _1d. 
0111' rate 01 ~ PVII III .... iD 

Plan 
this list. Out of 25 countries listed ber. 
our number is 20th. Turkey has been 
able to have a rate of progress in the 
last ten years which is twiCe .s high 
as that of India. Iraq bas had a r.te 
of progress which is thrice as high as 
that of India. Thailand, Sir, hal al-
ready achieved that rate Of progress 
which we are aiminl to realile in the 
Third Five Year Plan. These are not 
model countries. We are a treat 
('ountry. We have many advantalf'lI. 
But may I say with a sense of sorrow 
that on the whole we have been a poor 
advertisement for dE"mocra('y and so-
cialism\' 

If we look at the countries of Routh 
and South-East Asia lInly. they can 
broadly be divided into threE" parts: 
('ountrics where government'" invt'st-
ment tor development per ca.pita hall 
been more than £ 4 sterling per an-
num; thOse where the investment is 
between £ 2 to £ 4 per annum, and 
those which have an inv(>stment rate 
of £2 and below per annum. We, un-
fortunately, come into the last cate-
gory. 

I shall try to show. a. I develop my 
arguments, that we have done lome-
thing. I am not one of those who de-
cry our efforts and our achievements, 
but I think thllt just beeaus(" we have 
to put In a great amount Of effort I~ 
Us not go about lcelin, that in the 
lallt ten yearl We have clone IOme-
thiDJ wonderful. We have not even 
been able to measure up to lOme of 
these lesl endowed or le.1 prlvlle.f'ff 
countries in term" of political Inder-
sbi., and economic and IOCIaI poten-
tial. 

8\\rI C. D. P ..... (Nalni Tal); Moat 
of them were already ahead of us. 

............... : The 'nIird Plan 
upireI to aclUeve a rate of lrowlh of 
I per ceDl to a llUia over Ii per cent. 
In the Iaat ten ,ears our nte Of ,rowth 
has bee " per ..... t. Now, &bere II 
a areat dithrenee between-J per ('ent. 
aDd I per eent. It • ....,. .. it It II 
• d~ 01 only S per oeat.. but 
it we have a JMIIpctift .... I'OB&'!IJ 
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.the difference is very striking. 
At 3 per cent., over a period of 
time, say, over 100 years, the growth 
becomes 19 fold, at 5 per cent., it be-
comes 130 fold and at 6 per cent., it be-

·comell 340 fold. The diiterence, there-
fore, in the rate Of growth, the cumu-
lative impact, is staggering. If we 
have a rate of growth of only 36 per 
cent. with the population increasing 
only 2 per cent., there is hardly any-
thing left with which to bring about 
those improvements that we desire. A 
5 per cent. rate of growth is the mini-
mum that this country needs-whe-
ther we can achieve it or not is a mat-
ter we need to consider, but in terms 
of minimum eITort we have to put 
forward if we are to survive, we 
must have a rate of growth of 5 per 
cent., it possible 6 per cent., per year, 
because then the period in which Wf' 
have to struggle over poverty, want, 
squalor and misery will be reduced to 
'a great extent. 

The Third Five Year Plan envisages 
this rate of :; per cent.. The planners 
argue that we shall be able to achieve 
this rate because in the last ten yt'ars-
that is what the Prime Minister said-
we have built up the capacity-we 
must have been able to build up all 
that we hoped for in the First and 
Second Five Year Plan-and now on 
the strength of that capacity we can 
feel that in the comina flve years we 
shall be able to achieve this rate of 
-proarres. As he said, It takes time to 
-pick up the momentum, it takes time 
to pick up speed; but once you do it 
your further momentum becomes 
. easier. 

Now. I wish I could easily and with 
eal)' conac:ience airel.' with that. I a,ree 
with the proposition, but it is very nc-
enury for UI to understand whether 
the tacta of the cue are such that we 
·can accept that kind of a formulation 
stnlgbtaway. Tbere II no doubt that 
our eapaclty haa troWft, but when we 
look at \he Plan we ftncl that we .... 
1rylna to eat our coat ........ than the 
~loth that II ."lila'le. 

I haVe no doubt that this is the smal-
lest coat that the country can afford 
to do with, but the size of the cloth 
is not yet adequate. So, the main 
problem is: are we in a position to 
expa·nd the cloth? Shall We be able to 
increase the size of the cloth as we 
keep on stitching the coat? And we 
have to judge the Plan, We have to 
judge our etlorts in the past, as well 
as our endeavours in the future, from 
the point of view of to what extpnt 
we shall be able to achieve this. 

There are critics and my hon. friend. 
Professor Ranga, will argue that the 
moment you ask the horse to canter, 
it is likely to slip down because trot-
ting is all that the Indian horse is 
capable of; do not except it to canter. 
What we ask is: change the gear; it 
has been trodding in the First and 
Second Plan; we want the horse to 
canter in the Third Plan. How do we 
achieve it? 

Shri C. D. Pande: What about gal-
lopping? 

Shri Asoka Mehta: I am afraid, it 
cannot gallop just yet. 

Capital, which is a very influential 
journal, articulate of conservative 
opinion, has oITered criticism which 
needs to be taken into account. "The 
main criticism of the Plan" says a re-
cent issue of Capital "is not its ab-
solute size". It is interestin, that the 
quarrel today in the country is not 
so much on its size but on somethin. 
else . 

" .... althoUlh this milht prove 
to be its ,reatest drawback in lb. 
long run. It is the hUie prepon-
derance of public sedor invest-
ment which conltitutes the main 
danler \0 ItabiUty and tbreateu 
to impede procrea. A IeCIIW 
which .t the moment npraeata 
not more than Ie per cent 01 tbe 
ec:oJIGIIlY. .. to be eatru.aM witb 
IDveatiq juat short 01 twiC!e .. 
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much as the remainin, 90 per 
ceDt ... The real impetus to infla-
tion comes from the loss of pri-
vate sector economic activity r~
presented by the insupportable 
we:ght of taxation and borrow-
in, required to ftnance the deve-
lopment projects which will inevi-
tably be long-term in their yield." 

This is the gravamen of the criti-
cism. There is no doubt that m this 
Plan there is a considerable amount of 
inftationary potential. The planners 
themselves have been candid eno~gh 
to admit, in the chapter on prICe policy 
lind in various other chapters, that 
these dangers are there. These dangers 
an be guarded against only if We are 
ablr· to produce, We arc able to im-
port u n('w kind of effiCiency in our 
produrtiv(' efforb; in the public SP.l·-

tor, in the private sector. and stir up 
in a decisive manner the large decen-
tralised sectors of product:o!1 in ':lur 
economy. What happen~ to agricul-
tun'? What happens to industry'! 
And it is here that I say that a quali-
titive ('hange bpcomes n('cessary. Th., 
horse has to canter and not to trot. 
and that cRnterin~ has to be done by 
every ~ingle per!lon in every sphere of 
life. Can that be brought about? If 
that is not brought out, thl'n inflation 
ovC'rtake~ us. or we must be prl'Parl'd 
do cut down the Plan straightway. 

A question is ,enerally asked: will 
It cau~c infll'ltion" It all depends upon 
our upacity to n~!'p"!1d to the chal-
lenle, and the challenge nn be m(~t 
ClDly ;n terms of our capacity or abi-
lity Or willingness to respond to it. If 
Our ability to respond is limited, well, 
eat down the Plan 10 a. to mitigate 
the chanen,e. It i. no u.se aaylnt 
-WeJJ, I am not lOin. to ecHUidet' my 
ability to I'ftJ)OIld; Jet me judie the 
dlallen,. Independently of Jtft. There 
18 In inter-eoanec&tclD, tJaen II • Idnd 
., dlaleetleal ella,.... between the "lien. and t1Ie ........ and 1R -e to cIedcIe-It i. UP to tbia Route 
• dec:Ide--end, .~ an. It depen" 
tIpOa .. IdacI of l.d.nbIp that .. 

115 (Al) 'JJD-I. 

Prime Minitter it ,oine to provide. u 
to what kind of response thi. eountry 
will be able to offer. It is not an ad-
ministrative challen,e alone; un-
doubtedly, it is an administrative 
challenge, but it is also an evocative 
challenge. It is our ability to meet 
that evocative challen,e that is now 
needed, and I do not know whether 
the Prime Minister, In the coming 
months and in the coming years, is 
going to look at this Plan, not in term. 
of admini!lt:-ation but in thi!l deeper, 
larger, profounder Benst' or evocative 
chall~nge, perhaps the Ilrst serious 
evocative challenge that we have 
placed before the country after the 
struggle for indeendence wa. over. 

It is wrong, however, to argue that 
it is possible to hllvto R different pat-
tern, because the whOle Quarrel,. 
about the pattern. Can we nave a dif-
ferent pl!tt.ern' On this question the 
Capital has said that the mistakl;' is 
that you are spending too much on 
public ~ector and on capital ,ood. in-
dustry. There are people who argut', 
like my hon. friend, Shri Ran,a, ex. 
panding that theme, that we should 
t'on('(>11tratc (Ill the estAblishment of 
WIIRr loods industries. Who will not 
lik(' to haVe more consumer ,ood!!? 
Who will be foolish enough nnt to 
ask tor more consumer ,OoM when 
we have to raille the poor and miser-
able Ftandard. of our people? 9ut. 
unfortunately, we caMot do th.t. 
Bel'BUse. if we '0 In lor Ule produc-
tion of consumer ,OOCI. only, within 
a Ihort time We shall have luch a tre-
mendOUs crisis of loreign nchan..." 
becaUie .... e have to Import the 100'-
needed lor producln, pv~ the limited 
consumer lood. we have. Wbat4Wer 
can be produced by the tracIJttonat 
techniqun here mull be produeecL I 
ahall 10 into that a HHIe later. But the 
fad '- tlut • certaJn amount of econo. 
mAe deovelop111ent bas taken ,11et! with 
or without the Plan. BVen when the 
Brftllb were theN, • elrtatn minimum 
of economic ........... ,.... tUen 
p!Me. .... to 1MJa..... that, )'OU 
IIhId II. .... to ..... a "..e antOUnt 
of 1mporU. EIther JOU at .... eI. 
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your own capacity to build up your 
economy Or you must do 11 with im-
ports. But if your imports go up, It 
will have to be matched by so much of 
exports that nothing will be left, no 
part of the wage goods additionally 
produced will be available to you for 
providing increased consumption. That 
is the reasOn why the capital goods 
sector of the economy has to be 
expanded Otherwise you must be 
in II positIOn like Malaya to t!X-
port cer! ain agricultural produce or 
mineral production in an abunaant 
measure. Malaya, fOl" instance, is able 
to ~pcnd £ II to £ 13 per head per year 
o! Government inveslm(:'nt on develop-
ment. M1laya, a~ you know, has the 
highest standard of life in the whole 
(If Asia. That is so because the 
Malayan economy is an export-nrit~nt
E'd economy. India's economy i, not 
an exporl-oriented economy. India's 
eeonomy, therefore, has to build itself 
up by its on errort, by our own crrort., 
lind to build ourselves up by our own 
efforts it becomes abSOlutely ncressary 
t"at We concentrate on building a 
capital goods industry base, 

If we look at this problem, agalD 
irr('spective of ideololY, if WI' sl.udy 
the history of devt'\opmcnt of all the 
countries in the world, whether they 
were capitalilrt countries, communist 
countries, socialist countries or private 
enterprise countrie~, throUlh out the 
world we ftnd that the rate of Irowth 
in the capital loods sector at the eco-
nomy has been anything betw('en nne 
and a halt to twice that ot the rate 
(If Ilrowth in the consumer loads in-
dustry, Here I can cite a whole lot of 
ftlUl'eI on this trom dlfte.rent eountrl(~s 
of the world, but I will not take your 
t'me with it, In India. in 1880 we 
Imported industrial plant and machi-
nery worth Rs, 200 crore._ Durin, 
the year We have sueceeded in fabri-
eaUn, in our country maehlnel7 
worth Ita. 110 CI'Ore.. We bave atIi-
bUahed about UOO industria. .tates 
In different put. of tM eountl'1. 
wbieb wUl IOOD '- produelq mach!-
ner, and plant needed for develop-

ing our economy, This undoi.i.bt~ 
creates inftationary pressure, This 
undoubtedly demands that all kinds 01. 
other safe£uards have to be introduce4' 
into our import, This uncloubtedIT 
demands a more careful approach to 
the organisation ot our economy_ But 
let us not forget that this is vital, :md 
when Professor Ranga and others ar-
gue that this need not be done, tbq 
are really challenging the whole 
dynamics of development. 

Now, in the Plan it is said that by 
1970-71 the output of machine-build-
ing industry in India is planned to ~ 
nearly Rs. 1,600 cro,-es; that is to ';ay. 
from Rs. 160 crores in 1960, it hu 
to bC' r;lisl'd to Rs. 1,600 crores in 1970. 
a hundred pl'r cent. incfl'lIsc pC'" year 
on lin u\'crllgl', or a thousand per cent. 
incr'past' in tl'n years. This is what 
is being objected to by many people 
in this country, and the House 
has to make up its mind after 
consid('ring carefully whether WI:' are 
willing to have 1,000 per cent. inrrca. 
in our manufacturing capacity of 
("apital goods industry over a period 
of ten years Or not. 

If we do it without looking after 
and without studing the decentralis-
ed !lector of our et'onomy, without 
galvanising and energisin, what are 
known as the technololically back-
ward sectors of our economy, we IhaIt 
collapse. But it we can do that •• 
and concentrate on and build up this 
capacity tor producin, ('apltal J(OOdIr 
industlY. I think, India wiIJ be on its 
win IS. 

That is the crudal point. It il not 
whether RI, I •• erorea la too .... 
or too little, ",,111 i. the minimum fII 
the optimum that .. Deeded. But .. 
order to do that Uae net 01 tile .... 
nomy bas to be taken <'Are fill ...... 
perly. We "a.,. to consider hoW ,... 
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that will be done. Therefore this mat-
ter is not a question of ideology at all, 
whether ou are a capitalist, a Com-
munist or a socialist. 

It is said that once industrialisation 
has reached a fairly high level and 
the proportiOn of consumers' goods in 
the total output has fallen to around 
one-third the difference in the rates 
of growth of both these sectors nar-
rows down significantly. In the initial 
period even if Professor Ranga wanted 
to develop with private enterprise 
there ill no escape from having a much 
faster rate of growth in the producer 
goods section. This is an inherent, in-
escapabll' logic whiCh I want~d to 
plat'c beforl' you. 

This tJ'cmcndous effort involves in 
all countries a great responsibility on 
thc State, whether it was develop-
ment in France, in Gl'rmany. in Japan, 
in Czarist Russia, in Communist 
Russia or in any country of the world. 

The later a country comes on the 
e~calRtor of development, the greater 
is the responsibility that is thrown 
upon th.' State, The expansion of 
public sector again is an inherent, 
inescapable: logic of development. If 
you want to escape It, either you 
must be prepared to slow down your 
rate of development, or the develop-
ment will let distorted. For a period 
of five years you may be able to pro-
duce more wage goods, but at the end 
of ftve years you will be 'acin, a 
lreater crisis than you would {ace 
otherwae. Therefore, for me theN 
questiolll are not Icleololleal. TbeP 
questiolll are euentially practical aad 
pral1D8tic. Thry are 100000L In 
term. of 10lic I would like thit Houe 
to come to a concluaion. 

But if we do that, the ndic:aJ c:rIti· 
dam becamn relevant. The radical 
aiticlam, .. I laid. comes in wbeD the 
aco..o.nfc Week"" for iaIIanee. IQa 
"'HeaitatiDI at the I'rontia". WIutt 
..... It .... t J .... U r.d with )'OUI' 
IJenDIIaioa ........... fI'oID tbia jour-
811. It..,..: 

r "It would be a travesty of fact 
to say that the co-opentlve move-
ment is, in its present shape, ful-
81ling its purpose. Yet, the Plan 
report scarcely pauses to examine 
the elements in our SOCiety or eco-
nomy which have transmo,rifted 
the co-operative movement into 
somethin, very much like a vest-
ed interest. Instead of seekin, 
out the 'jnstitutions'-usin, that 
term in the fundamental sense of 
organisations Or relationships sanc-
tified by law, custom or religion-
which have tended to make co· 
operatives subservient to thv 
interests of the already strong and 
suggE'sting ways and means of re- '. 
placing 01' transforming them. the 
Plan pl'oceed~ to lay down a pro· 
gramme for doing more of the 
same old things. All that needs 
to be done. apparently, is to' pro-
vide more funds aud more hain-
ing facilitie:'l to co,opc'rators; the 
rrst is left to em erie as 'the pro-
cess(>s of economic and loclal 
change gather force and the rural 
community attains rugher levels of 
skill and productivity'. Which. 
thl'n. is to be the instrument and 
which the outcome?" 

The hon. Prime Minister more or 
less raiaed the lame question, namel,., 
what is the agency and what is the 
outcome? The question echoes back 
to him. It echoes back to him bec:au.e 
the Plan ha. not ,iven the rlcht 
anewers. The Plan hal sketched out 
for us a very valuable stratel)' of 
economic development. In the world 
today 10 much thinldq has been done 
on the ItntelY of economic dew. 
ment, the varlou. under-developed 
countrie8 in the worlel and the vari-
ous international orpniAtJone haft 
done such an amouat 01 thl.n'kinl that 
It II already a well mapped terrilor7. 
It is a que8tion to wh1eh we hava ... 
quate repU... 'nIe queationt to be ea· 
plond .... otber: Do &he sodal tea· 
.... that an bouIId to be ........ 
IIecome fruitful or do die)' __ 
fnaI&ntinIf Do the)' prove to ... 
helpful or do __ prove to ....... 
tnIetIYe, What klocl 01 poUtiell 
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implications are there when you go 
in for a planning of this sort? On 
both these issues I do not expect the 
Planning Commission to say anything 
because the Planning Commission i. 
primarily concerned wit~ giving us 
a broad economic strategy. The social 
and the political framework has to 
be supplied by this House. It is on 
this matter that one would expect the 
Treasury Benches to give us some 
kind of an explanation and a lead. 

If we look at the Communist coun-
tr~es or at oth'.'r eountries, we find 
that it i, comparatively easy to master 
the clynam ics of industrialisation. It 
is comparatively easy to develop in-
dustries. The stubbornly difficult 
sector remains agriculture. In China 
it has happened: in Russia it has hap-
pened and in so many countries of 
the world where industrial progress 
goes on unchallenged and unobstruct-
ed we find that it is the agricultural 
sector that turns out to be ohdurate. 

In the ThIrd Plan we havc decided 
that our ugricultural production 
Ilhould be inc'reased by 30 PCI' cent. 
25 per eent. of this ioreast', or per-
haps more, will have to come out of 
t~t· incr .. a~e in the yield per acre. It 
is unfortunate that the Third Plan 
has not devoted n chapter to our 
failures in the Second Plan. It should 
have devoted a chapt('r to the analysis 
of what our failures were, for high-
lighting what those mistakes were and 
how they should be avoided. I think 
the main lapse was our failure in the 
agricultural sector. We were not able 
to produce enough food Bnd enough 
industrial raw materials. Therefore, 
when we study the price structure, 
we know that the whole distortion 
ha. been initially in the price of food-
trains and later on in the price of 
indu.trial raw materials coming from 
agriculture. resulting ultimately in 
higher prices for manufactured aood" 

Our taraet fOr the Tbird Plan is 100 
million tonL Today we are not even 
produeinl 80 million tOns. liy bon. 
friend. the bon. Mlruner of Food aDd. 
Aariculture anDounc:ed the other da7 

that India is producing enough and is 
in a position to export foodgrains now, 
This shows a sad lack of perspective, 
It is all very good for the hon. Prime 
Minister to say that there should be 
orchestration. Where is orchestration 
here'! I do not like to be critical like 
this, but when you are placing before 
a country a Plan which demands 
national orchestration even the mini-
mum orchestration on the Treasury 
Benches is not achieved. When we 
are going to export when our produc-
tion is 80 million tons, why do we 
want to have a target of 100 million 
tons? It is because the current pro-
duction is woefully inadequate. We 
have been able to save ourselves only 
by imported 20 million tons of food-
grains as against 6 million tons as was 
envisaged in the Second Plan. It is 
that increased imports of 14 million 
tons that has saved us-and it is most-
ly wheat which constitutes about 45 
per cent. of the total productiOn of 
wheat in the country in thl' five years. 
If I am wrong, my hon. friend. Shri 
Ajit Prasad Jain will correct me. It 
is only by these heavy, massive im-
port~ thut we have staved off disas-
ter. To argue that we are in a posi-
tion to export foodgrains today only 
shows that lack of orchestration. 

It is said that this big effort will be 
fulfilled by co-operatives and by the 
community development. I am great-
ly interested in both these move-
ments. but what do reports say over 
and over again? Objective evaluation 
reports say that both in community 
devl'lopment areas and in the work-
ing of the co-operatives, there has 
been polarisation and that these poor 
people have not beneftted at all. 
When we realise that 25 p<>r cent of 
our agricultural holdin,. are below 
one acre each. when we know that 
another 25 per cent. of our a,ricultural 
population is landless, when we know 
that bulk of this belp bas ,one to 
tholle who have ten acres and more 
of land, we realist> that thls talk of 
beiDl able to do these tbinp 1D a 
partleular wa, Is I1Ither meaninIJeta 
to • II'Mt extent ~UR our teD 
years' experieMe is there and DO-
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where in the Plan I have found how 
theee mistakes are going to be cor-
rected. 

Sir Doland Mac Dougall recently 
pointed out that one-third of the in-
dustries in India appear to be work-
ing at 60 per cent. of their capacity or 
less. It is thc same thing in agricul-
ture. Recently, I saw the press sum-
mary of a report that was brought out 
by a Committee. As far 88 irrigation 
facilities even of well and tanks are 
conc':rned We find that in the rabi 
season 30 per cent. of the irrigation 
facil~de5 remain un-utilised and in the 
kharif season, 50 per cent. of the capa-
city remains un-utilised. There are 
varl(lu~ reasons. I will not go into 
thcm. 

In transport, our allocation is more 
or h·ss thc same as it was last time. 
If it is the same-I am not asking for 
more-I want to know trom the Min-
ister concerned, how they assure us 
that the requisite !."ffidpncy will bp 
put forward by trl1nsport bccau~e, WI" 
have. in the S'~('ond Plan, seen how 
transport can tangle up the whole 
economy. 

Coming to employment, I am happy 
that it has now been decidpd to have 
a fairly substantial programme of 
works projects. They will start with 
providing work for 1 lakh of people 
and at the end of the Third Plan. they 
will provide work for 25 lakhs. It 
is a Ra. 150 crore programe. It it 
net'essary lor us to gather some expe-
rience. I think it is crucial because 
We IIhould be able to build up our ec0-
nomic development on thc basil of 
full employment. This it a pro-
,ramme to which the hi,hellt atten-
tion and hilhell1. priority should be 
liven so that we ma, learn how it 
would be poalble for UI to npand 
opPOrtunities lor work in the run1 
areas. 

Pia" 
or less the same. It was Ra. 900 crores 
in the First Plan and RI. 1,000 crorel 
in the Second Plan; now it is RI. 1125 
crores. With education and other 
developments, the proceu of urban-
isation is ,om, to be speeded up. In 
the Soviet Union recently, Prime Min-
ister Khrushchev pointed out t.h8t out 
of the increase of 17 million in the 
population, 18 millions were in the 
urban area. There is likely to be a 
similar staggering impact of Increue 
of urban population in our country too. 
I feci that to housin" we have not 
paid enough attention. The only 
thing that I am happy about is, tor the 
first lime, some kind 01 a policy hu 
been enunciatf.'d about urban land 
values. I hope and trust that that 
policy will be properly implemented. 
I wanted to 118Y something about I'X-
ports; I shall skip over it. 

I would like to invite your atten-
tion to just two or three points very 
briel1y. In a maUer at thill kind, it 
the Plan is fully implemented, whllt 
will it mean? It will mean, at the 
moment. more employment, more 
educational opportunities. It will 
mean that the standard 01 livln, will 
go up. There will be a 10 per cent. 
lnrreR!!!." in food consumption and a 
10 per cent. increase in cloth consump-
tion. It is not much that we can oft't'r. 
That il why the whole problem of 
structure 01 hierarchy of incentives 
becomes important. I have belore me 
this table of the paid-up-capital of 
the companies that are controlled by 
the top 10 busineu hOlUeS In ·India. 
Durin, thl' Jast 10 years. 1851-81, the 
paid· up capital hIB increuecl trom 
about R.. 100 to about lb. 210 c:rore •. 
Some buslnes. hoUJe8 have Jncreued 
fourfold, some seYentoJd. The avenae 
Increue hII. been from 100 to 110. 
Sixty Industrial estate. ..... .....,. 
luhec! eoD1.,n.ln. 1,000 ..... 11 fIIetorbII 
Ullq power. ThiI II aU we ...". 
aehteYed iD II". ,.ean-l.ooo .. 0 
fadorI.. establJah..s In (Joy ........ 1 
apGnIONd iDduItrta1 .... .... 

Let UI look at the ........ Jtructure 
of our eowltry. I'orty I". per .... 
01 our population ... III ...... be&-.............. 1.-.,..r,. 
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per cent. have an income bf:tween 
Rs. 1,200 and Rs. 1,800 a year; 24 per 
cent. have an income between Rs. 1,800 
and Ra. 3,000 a year and 1 per cent. an 

income of over Rs. 3,000 a year. We 
belong to the top stratum of 1 per 
cent. When we talk of raising the 
resources, obviously, those whose in-
come is b~,tween 600 and Rs. 1,200 will 
not be able to do anything. The 
people whose income is between 
Rs. 1.200 and Rs. 1,800 may be able to 
bear a little. The bulk of the burden 
must Call on the 24 per cent. of the 
middle- classes, whose income is bet-
ween RR. 1,800 and Rs. 3,000 and parti-
cularly on the top stratum whose in-
come is over Rs. 3,000. Therefore.. if 

we bring up this question to where the 
burdens are to fall, the 1 per cent. 
has to have the heaviest burden. Then 
alone it will be possible for us to get 
the 24 per cent. to agree. It is our 
responsibility belonging as we do to 
the 1 per cent. stratum because our 
income is over Rs. 3.000 to see that 
mobilisation of reSOIlTt'es is so organ-
ised. 

There arc bound to be social ten-
sion. Social tensions arise bpcause of 
• bailie problem that the fruits of eco-
nomic df'velopment tend to he more 
with the modern sector and the back-
ward undevelopl'd sector tends to 
offer. Ovpr a long period of timp, 
it ,ets transfornu"d; In the short 
period there will be many difficulties. 
Therefore, we come across paradoxi-
cal positions. Unrest is greater where 
development occurs.in pockets Rcat-
tered throughout the country than 
where It is In one place. We want It 
to be lCattered for better balanced 
re,ional development of the country. 
W. must realile that the economic 
eGDIMquenee. social consequence would 
be that there would be unreat to 
wtUeh we will have to pay attention. 
Pandozieally it II thOle pam of the 
economy and the C!OUIltr)' which are 
developed moe rapidly which allO 
attract .tuhbom unemploymeat Ita-
tllUca, The put. the development, 

~. the pealer the penumbra of UDeI8-
~t. Th ... an .... of the 

paradoxes of developuJent which I feel 
this House and the country should 
understand. Because, unless we 
understand them, we shan not be 
able to master the social tensions 
which arc bound to arise. We cannot 
haye the developm:mt under the 
Third Plan without social tensions. 
Whether the social tensions will des-
troy us or whether we shall master 
the tensions depends on our under-
standing. on our integrity and devo-
tion. My effort is that we should try 
and in this discussion try to impart 
these attitudes to the problems. 

13.4'7 hrs. 

[MR. DEPUTY SPEAKER in the Chair] 

It is a very peculiar position. In 
India we shall be providing primary 
education to only half of our children 
and that only for four years. 
Rich countries have to spend less 
even though their education is better. 
Thp. U.S. has to spend 0.8 per cent. of 
its national income for an eight year 
course of primary education. We 
would have to spend 4 per cent. of our 
national incom{'. Therefore, constant-
ly. we are ('ailed upon to choose bet-
ween priorities. It is said that a coun-
try like India would have to spend 3 
per cent. of education, 2 per cent. on 
public health, 4 per cent. on economic 
servies and 3 per cent. on general ad-
ministration. Twelve- per cent. is 
knocked down by all these kinds of 
activities, which means that whatever 
capital expenditure you want to make. 
is over and above that. It becomes 
nl'Ct"uary to have a rate of saving 
about 20 per cent. of the nationlll In-
come. becaulle 12 per cent. is ncc£'!lsary 
iD order to provide even the mini-
mum thinp. If you ,0 in for welfare 
services, you may have to spend addi-
tional a to 10 per cent. 

Many people talk about Indian 
plaDDin, 1uIv!nt leaJ'bt lOIIletilin, from 
IIIwiII& pIanniDI. I do DOt bow 
......... it hu lauDt or nat. But. 
then .... thIq widell we ..... DOt 
I8uBt tram the Scmet UDIoa. '!'be 
~ 1hdcID is .......... I.' .... t. 
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., its national income on education. 

.Bducation is crucial for all this deve-
lopment. How much are we spend-
.ing? What do we propose to do? I 
quite agree that h,:re again is a choice 
-of priorities, and the choice of priori-
ties is not easy to make. But. having 
made choice of priorities, we must see 
to iL that elasticity of resources is 
exploited to the full. 

Thdt brings me to the problem of 
JIOhtics. I have tried throughout the 
'years that I have been here to take 
taxes out of politics. Whenever a 
qu(~stion of taxation has com,', I have 
·tried to look at the problem of taxa-
tion in an objective manner, in a man-
ner which would be suitE'd to the 
.needs of the economy and develop-
ment of the economy. I have suffer-
ed greatly because of that attitude. I 
bf'li('ve that the greatest single service 
that we can render today is to take 
Gut taxes out of politics. The !lecond 
thing that I would like to say that this 
will not happen unless the response 
from the other side is also basically 
dilT(,rcnt. You cannot have partisan-
tlhip and still hope to create the nt-
mosphere that is needed. The res· 
ponse that is to be created demands 
in the country a politics of resPon. 
mveness. The opposition Benches 
caDnot crl"ate that atmosphere; that 
bas to be created from the other side. 

I was listening very carefully to all 
tbat the Prim~ Minister has said. He 
aid -Communal tension Ihould not be 
there: he said 'Linguistic teDiions 
Ihould not be there;' he said 'Various 
other tensions should not be there.' I 
"'1ieve that It is equally important to 
IIee if we can reduce political teDiions 
alllo. PIannin8 requirel a eertain 
paUtieRl penumbra. Democratic: pJan-
..... hu never been attempled before, 
IIDd I feel that while we may be ex-
IIerimentinc in eeODGDie ttntec ... 
.... we may be experimentiq, ill bow-
... baltiDc and bestitatiftl a JDaDDeI', 
III --..JviD& 80dal ......... lhen II 
~ aD7 experillleDtatian ..... ill 
___ a climate of pollti.t ...... . 
....... III order that..... CIIIaD'oI8 
........ billtles IDQ' be fuUIlW 

Pin 
This Third Plan, if only it is imple-

mented in a dedicat(:d spirit and in a 
co-operative spirit, can take the coun-
try forward, not that it will raille the 
standard of living very much, but it 
will enable us to move forward very 
fast. But if this Plan is carried out In 
the same lackadaisical spirit in which 
the two previous PIHns wer.! carried 
out. therc will he tl'rrible inftationary 
outbursts; there will be all kinds of 
breakdowns, and it will eXpress itself 
not in terms of economic difficulties 
alone but in terIT.s of sC'vere social 
tension!: anc! political breakdowns. If 
we want to achieve an economic break-
through, it has first to be achieved, 
and it i !l'L'ds to he prct'eded, by a poli-
tical break ·through. I am not de-
mandinv" and I am not Ilug".>stin, any 
kind of governmental understandin,. 
What r am sHying is this. What il 
going to be thl' climate? What is 
going to be the attitude? I have al-
ways felt-and I would be untrue to 
myself it I did not say it-that in spite 
of the talk about tPle national Plan 
and in spite of the fact that there are 
many who feel as agonlzin,ly about 
the development of the country as the 
best among those sitUn, on the other 
side, the attitude, whenever It comel 
to political questions, ill one of parti-
sanship, and it III the bl, party, the 
ruling party which ultimately letl! the 
tunc, and It ha!l been RUin, a tune 
which has tried to encourage not har-
mon~' but cacophony in the ('()unt17. 

The economic strateI)' broadly 
drawn up in the Plan is a rl,ht one; 
it can be implemented onl,. If there .. 
today a reaur.ence of spirit, a renals-
IBDce ot eft'ort. That resur.enc:e ot 
apirit and that rc:naluance or effort 
requJre that we look at the problem 
of aoeial tenaionl which are bound to 
IJ'OW, in a coDltrucUve spirit. Tbat 
b )M*ible onI), it the poUtlca1 afmc»· 
phen in the country Inside the .,.,. 
aDd between the parties .. n.lI.lly 
traDIfonDecI. Wlth the kind of poU-
tIea1 atID....,.. that "We .VII today, 
w1&b tile kind 01 dlal.Dtetratllw ...... 
pMre that we baVII t.ocIq, tbe chsI8te • 
.,..tJoa ItUtI DIll ,.... _IN! .,.. a. . 
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disintegration starts not from society. 
but starts from politics. So long as 
the focus of disintegration is allowed 
to remain as it ill. this tremendous 
eftort at integration and construction 
is bound to go wrong. 

May I, therefore, beg 0: all con-
cerned, lind may I appeal with all the 
strength at my command, that at this 
crucial hour of our destiny, it is not 
enough that We occc'pt the Plan? It 
is Important that we reorient our atti-
tudes. What are we going to ask the 
people to do? This rhythm of life 
and rhthm of work will have to 
change, if 5 per ('ent. rate of growth i~ 

to be re:.tliscd. What right hav!' I to 
ask a pl'8sant to change his rhythm 
of life lind rhythm of WC'1'k, what 
right have I to go and ask a workf'f 
to accept a wage pause, if then' arC' 
going to be not only all kinds of in-
equalitk·; in th~' ('ountry, hut thl're 
are also going to be no changes in my 
attitud{'~ and in my rhythm of life ond 
rhythm of work? I have a right to 
expect I:n evocative rt'sponse only 
when the ehalll'nge that I of'fer is 
clothed in an entirely different atti-
tude nnd approach of mind and spirit. 

I am ~orry to say-th~ Prime Minis-
tel' is not here just now, and I hope 
he will (orgive me-that I found that 
his spee.·h was of a tired person; his 
speech was jaded; there was nothing 
evocative about it; there was hardly 
anythinll which showrd that he is ap-
proa~hlnl this new turning-point in 
our history with a new attitude and 
with a new approa~h. May I, there-
fore. Bay that we must move from the 
privile,ed to the under-privile,ed, 
tram the old to the YOUftl, from the 
frustrated to the hopeful, from those 
who have been accustomed to deal In 
a laC!bdaillcal manner to tbose who 
are prepared to fUDdion in a dedicat-
ed 1IW1ner? it II only wben that 
bu1c: chan,. tak_ place. it la on17 
when In a IeUe the atom IDIlde splits, 
that we lhall be able to capture .... 

energy. WiUlDut thiB new enerlY. tbk 
Plan will create only inftation; tbis 
Plan will bring about only dialocatlOll 
of the country; God forbid that It 
happens. 

I hope and trust that through the 
wisdom of this House, and throUJh 
the understanding of our people, we 
shall be able to meet thIS tremend-
ous challenge that we are posing our-
selves today. in a heroic spirit. 

Shri A. K. Gopalan (Kasergod): We 
are discussing the Third Plan in the 
hght of the experience gained during 
the last ten yeHrs of planning. Two 
Five Year Plans have been executed" 
ond these kn yea!'!; have given us 
ample opportunities for testing our 
nll'thod~ or planning and also the 
poli('it's undprlaying our efforts. When 
the Third Plan was out, we expected 
that naturally there will be an honest 
appraistl1 of our achievements and 
our failul'e~. But we find that there 
is some mention only so far as tbe 
achievements are concerned, but as far 
as th" drawbacks arc concerned, they 
have not bel'll pointed out. Only some 
half-hearted admissions of failures 
are seen hne and there. But, what 
are the reAsons tor the failures? 
Where have we failed? The Third 
Plan rl'port has not enlightened tbe 
people as to where we failed. and how 
we failed and why we failed. At leut 
we expected that in the Third Plan. 
ufter the experience of len years of 
planning. the approach to and the 
method of planning would have baeD 
chan,ed in sucb a way that we would 
have found what the drawbacks were 
and we would have found the correc:-
tiona alao. In the absence of ncb • 
review of the past experience. we 8DCI 
more or lea the same pol~ the 
same methods and the same ............ 
as were tbere in the 8ec:ond PIlla. 
So, we anmot expect better re.d .. III 
the 'l'hlrd Plan, than what we JOt . ja 
the SeCIoncI Plan, beeauae the aaetbad 
and the approadl ha.. retnaIDed the 
same. 
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After all, why should we plan? We 
plan in order that we maly get the 
maxi"'1um benefit in a given situation, 
and also the maximum result in Ii 

given period. Though of course, 
some achievements are there, those 
achievements are far below our ex-
pectations. Those achievements are 
extremely meagre in relation to our 
needs and also the possibilities. At 
the same time, the sacrifices that the 
pl'oplf~ have made to relise those 
achievements are also very great. We 
do not decry those achievements, but 
what W~ say is that those achieve-
m£'nts are far below the expectations 
and far below what we had planned 
for. Takp the important yard-sticks 
of progress. Take the question of 
n~ltiollill income. It has Jagged behind 
fhl, target. Again, take the question 
of the per l:apita income: that has 
l~~g("d behind still more. Uncmploy-
nl!'nt has incr£'ased recklessly, and the 
('mploym~'nt targets have not been 
fuifilled. 

As far as industrialisation is con-
c('rned, thl're is no doubt that some 
mdustrialisation has taken place, but 
all th(' most important targets in re-
gard to steel, coal, cement and 
machine-building have lagged behind. 
Price~ have also gone up, and long 
with that the standard of living of the 
masses has also gone down. Disparity 
in income, which is another important 
yard-stick, has. instead of com In, 
down. has gone on increasiD,. Con-
centration ot economic power is takinc 
place with greater momentum. AU 
these art' the negative features, and 
tht!}, have come to the wrface in a 
bi, way. No more caD we avoid them. 
because all the main IOciaJ .. weU .. 
ewnomle alma of plannina have been 
defeated. That 111 wby We AY that 
OUr planninc has fundamental defects. 
Unfortunately, tbere 111 no departure 
from the pattern which w.. theft in 
til. Second Plan. '!'be same poIkies, 
the same 8PPrOlldl aDd the ~ 
I'Detboda wbida aarna.... tbe "tIIe-
lion eantiaue bI the 'l'bII'd PIaD .... 

Plan 
This is whet I have to say as in-

troduction. I will not go into all the 
aspects of planninl. But I will deal 
with two important chapters, the eco-
nomic prol1'amme and balanced re-
gional development, and I will be 
able to show that whatever criticism I 
have made here is true as far as these 
important aspects of planning are con-
cerned. 

14 hn. 

Take the question of land reform. 
I am now quoting the admissions made 
in the chapter on Land Reforms, page 
221. It is said: 

"The total impact 'of land rdorm 
has bl'en less than had been 
hoped for". 

What art' the reasons for this? There 
are three reasons given: little recogni-
tion of land reform as a positive pro-
gramme of development, insufficient 
attention to the adminilltrative aspectll 
of land reform and no sufttcient rea-
lisation that the reform 01 land tenuro 
and <.'arly enforcement ot ccilln,s are 
an (,!lst-ntia! foundlltion for the bulldln, 
up of a co-operative rural economy. 
Tlw Plan itself admita that it is bt'caul'c 
of the lack of understanding as fBI' 
as the alrarian !lector Is concerned that 
this has come about. Development of 
agriculture is a very important thin, 
a8 far all the achievement of the ob-
jectives of the Plan are concerned. 
51 per cent. ot the national income In 
the Second Plan has come out 01 .,ri-
culture. It not only increue. the 
national income; it allO IOlvel the fOOd 
problem and saves expenditure of 
money on fOOd imports; It al.o create. 
a basil of industrial dnrelopment, pro-
vides capital formation aDd an ex-
panded home market. As far .. the 
qlU!lJtlon of unemployment I. eoMItm· 
ed, jf We can dl.llribut.e an the C!Ulti. 
"able wuteland and alto add to it 
all the land above the aelUq-we be .. 
bHn able to do ~ will be us. 
to IOJft tbe probltm of UJIeIIIPIOrIMDt 

So. ... tar • 1be acnrtaa -=tor ts 
CIII'IIICen*I, dMN .... bee DO deVelop-
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'ment and there is no promise, as far 
.as the Third Plan is concerned, that 
there will be a change. It remains 
stagnant as before. On the question 
of abolition of intermediaries, the Re-
port says on page 221 that a few minor 
tenures such as thOSe held by religious 
and charitable institutions and service 
inaml! still remain to be abolished. 
Coming to reducation of rents, the 
First Plan h&d suggested that a rate 
{If rent exc('('ding one-fourth or one-
:ftfth Of the produce would call for 
special ju~t.ification. Yet. in several 

'States the normal rate of rent is still 
about a third of the produce. 

"In the early years of tenancy 
legislation, it was observed that 
reduced levels of rents-and in-
deed other conditions of tenancy-
provided for by legislation were 
far frorn adequately entorced, and 
to a large extent customary rates 
of 1"1"'1. continued to pTl'vail". 

This is frnm page 222. Again on page 
"223: 

"Thu~, in many ways, despite 
the legislation, the scales are 
weighed in favour of the continu-
ance of existing terms and condi-
tions. 

So as far as the reduction of rent ;s 
concerned. it is admitted that we have 
not made any progress and the exist-
ing terms Rnd conditions continue ex-
cept In a v(lry few cases where there is 
• small reducation-ann that too is 
not there in some csses. 

Now I come to security of tenure. 
What are the admissions madt' in the 
Plan bere? It is laid that "the impact 
of tenancy leJialation on the welfare 
of tenants has been in practice leu 
than wa. hoped lor" (pap 224); 
"eJect.mel.lts or tenaDts have taken 
place on a coDslderable scale under 
the _ of 'voluDtal'7 lurreDde ... ' "i 
"in the event of llUr'NDder of tenaney, 
the landowner should be entitled to 
lake poaeaiOD crt lanel 0DlJ to extent 

of his right of resumption permitted 
by law. On the whole, both legislation 
and administrative action have fallen 
short of these recommendations"; "As 
was pointed out in the Seeond Plan, 
most voluntary surrenders of tenancy 
are "Pen to doubt as bona fide trans-
actions". The suggestion that it would 
be desirable to provide for personal 
labour as a necessary ingredient where 
land is resumed for 'personal cultiva-
tion', in the absence of which the 
ejected tenant should have the right 
of re~toration has not so far "found 
its way into the legislation undertaken 
by the States" (pages 2241225). These 
are the admissions made. 

As regards resumption of tenan-
cies, on page 226, the Report admits: 

"Whatever the conditions the 
right 10 resume land create~ un-
certainty and tends to diminish the 
protection afforded by the legisla-
tion". 

As rar as the rights of ownership for 
tenants are concerned, the Report 
says "In the course Of the Second 
Plan, some progress has been made 
in the direction of providing owner-
ship rights to tenants" (page 227). 
This is despite the fact that in the Se-
cond Plan "it was suggested that eaeh 
Slate should haVe a programme for 
cOllverting tenants of non-resumable 
areas into owners and putting an end 
to vestigl's of ladlord-tenant relation-
ship" (page 227). 

The next important thing is about 
ceiling on agricultural holdings. There 
have been two Plans Bnd there hu 
been the NaQ)Ur Resolution. Even 
then, Madras, MYlOre and Bihar have 
not adopted any lep.lation. 

DIt Pa"'~ (Perunbalur): In 
Madras, they bave introdueecl 1.,_. 
lation. 

... &. ........ : '1'be7 ere ... 
euIIeD .... IIi ..,. ha'le Dot ... , .... 

lL '!'bat Ie _ pobat. 



3719 Molion re: SRAVANA 80, 1_ (SAKA) Third Five Year 3.,.., 
Plan 

Sbri .a ... 17 .. d7: It will be pass-
ed. 

Sbri A. K. Gopala.: The Report 
says: 

"On the whole, it would be cor-
rect to say that, in recent years, 
transfers of lands have tended to 
defeat the aims of legislation for 
l'eiJings and to reduce its impact 
on the rural economy" (page 
229) . 

Not only are loopholes exploited to 
evade the ceiling; the legislations 
themselves make a mockery or ceil-
ing. This is what wc find on page 
230; 

"In MadhYa Pradesh and Orissa 
legislation allows the owners of 
surplus lands to dispose them of to 
Pf'rsons belonging to certain pre-
scribed categories even after the 
enactment of the legislation". 

In a few States like Andhra Pradpsh 
there is no provision at ali to disre: 
gard transfers. In some places, trans. 
fers can take place. There is no res-
triction on such transfers. 

The object of land reform legisla-
tion is to get as much land as possible 
lor distribution to the landless, 80 
that in the rural areas where 35 per 
cent. of agricultural labour haVe no 
land, tbe landlesl pe ... nt may ,et the 
land and thUI the queltion of unem· 
ployment can be solved. But thi8 ob. 
ject is defeated, because there are .0 
many exemptions. Tea, coffee and 
rubber plantations, orchlU'da, Iu,ar-
cane fanna operated by su,ar fac-
tories. eftIciently manQlld farD»-UlJ'-
thlna ean came under ·eftlcleaUy 
manapd'-4ipeClalised fBrIDI are all 
exempted. '1'be Report.,. in thil 
cormeet1_: 

.... -~ leIII1atIeD .... 
been eaaeted and altlloqh ...... 
~&eI are diIIcult to maIre. it 
WOUld .....,. tbat tbe tatal .,. of 
............ mr.to .. ........ 
........ u.. to .. ....... 

mi,ht be eonaiderably Ie.. then 
what bad been hoped for at one 
time" (PAle 232). 

Take, far em ample, West Ben,.!. 
When they passed ceil in. le,islation, 
they -'d that there would be avail-
able about 11 lakh acres of land But 
even today the Government ha,,~ not 
lot more than 3 lakh acres. 

These are the admissions the plan-
ners themselves make. What is the 
picture that emerges out of these ad-
missions? Onl.' is that even today in 
spite Of repeated rPqueats that le,ia-
lation must be passed before 1980, in 
some States thl' legislation Is not 
passed. Where legislation hal been 
enacted, landlords ore evadin, the 
ceiling with the result that much lell 
than the expected surplus land hal 
become available for distribution. 
Only 'llome progress' has been regis-
tered In the matter of conferment of 
ownership rights. 

We woule! h:>"" 1I·1.il'rstood all these 
admissions if they had bl'Come the 
forerunm·r I.e a chanre In policy in 
the Third Plan. But 00 such ('han Ie 
is visibll' in the Plan. On the ques-
tion of reduction of rent. on tlU' qUE'S-
tion of ceiliDlt. on the quettlrm of se-
curity of tenure. certain adml!l~ions are 
made. Why i. it tbat in the Third 
Plan at lea~t on the balll of these 
admillions, a new policy has not been 
adopted? 

Had these admllion been sincere, 
the plannerll must have pointed out 
to the State. the loopholes In their 
I~Wations and the way 01 plullin, 
them. 

III 101M C81ee, a. I .... 11 show. u... 
....-...... do not mean anytlalq. 
~, tor ........ ,... tile Acra· 
riM IIe1eltaIIii Aet In .. lela It .... pro.. 
ftIIIt4 that ... eauld be DO tr'IIIIfe'r 
of ..... lifter 1II'f. but 1fIIID ...-t .. ,hell to .. BIll fa _. .u 
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transfers made from 1957 to 1960 
were made valid. This clearly shows 
that the admission is not sincere. 

It is well known that without deve-
lopment Of agriculture. our objects of 
increasing the national income, solving 
the problem of unemployment, in-
creasing the purchasing power of the 
people, industrialisation of the coun-
try etc., cannot be achieved. 

It is therefore necessary to bring 
more and more land under cultivation, 
but even now there is so much cultiv-
able waste land in the country which 
we have not distributed to the land-
lesR labourcl'S. Rather, where the 
pea~ants occupy such land and culti-
\'ate them, they are arrested and put 
in jail. In such circumstances, how 
can We develop our agriculture? If 
there is no legislation by which the 
cultivable waste lands in the hands of 
the Government as weIJ as private 
parties (':10 be given to the peasants, 
how can we develop the agricultural 
sector? 

In mallY cases, the land legislation 
has not only not conCerred any benefit 
on the peasant, but has made him lose 
the land he had. The tiller has not 
beneftted inasmuch as, under the legis-
lation on cei ling, not much land has 
been got for distribution to him, be-
cause of 80 many loopholes, and be-
cause landlords are able to transfer 
thE" land even after the passage of 
the legislation. I shall now explain 
how the peasant stands to lose by 
mean. of the lells1ation that has been 
passed. 

In Kerala, when a peasant loes to 
the tribunal for fixation of rent, he 
ba. to produce the receipt for the rent 
paid by him, but there are thousands 
of teOlDti who do not let the ret'eipt 
from the landlorda, and there Ia no re-
cord. We PQb\ted out at the time of 
puain, the lePlation that if the loop-
hole wa. not plugecl. mauy peu&ntll 
would 1 .. OWDenhlp of the 1aDd. It 
.1 .110 DOt ... proYided in tbe Ie-

gislation that if it is proved that the 
tenant has been cultivating the land 
for so many years, he will be deemed 
to be its owner. Because of these two 
lacunae the position today is that 
thousands of peasants are being evict-
ed. 

Further, in Kerala the validity of 
the land legislation has been question-
ed by the landlords who can go up to 
the Supreme Court. Pending a de-
cision on that, the courts have held 
that the tribunals should also not do 
anything in the matter of fixing the 
rent. It can be done only after the 
validity of the Act has been esta-
blished. There also, the landlords can 
10 to the Supreme Court questioning 
the rent fixed. The peasant can hard-
ly go to the Supreme Court to fight 
his case On these issues, and he will 
not get even the little benefit expected 
from the legislation. If we want him 
to be benefited by the land legislation, 
we should also suitably change our 
Constitution. It will be very wrong 
to expect the poor peasant to go to the 
th£' courts and fight for five or six 
years to get the benefit of the legisla-
tion. At least in the Third Plan, it 
should be seen to that in the States 
where such legislation has been pas-
sed. the defects noticed are remedied. 
But We find that in the Third Plan 
also. the approach in this regard is 
the same as before. and .there is no 
change. The only result of' this will 
be that thousands and thousand. of 
peasants wl1l lose their land on account 
of this defective legislation. 

In regard to our agricultural labour. 
which forms a very big section of our 
peasant population, the 'nlird Plan 
18)'1: 

"Tbe economic problems of these 
section. of the population. espe-
cially the Deed for larrer oppor. 
tuniti .. of. work., have been thrown 
into aharper re1Jef." 

It actcb: 

-na. problaa of apieultunI 
lahouren It part of the ..... JIIO-
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blem of unemployment and under-
employment in rural areas." 

Earlier on. it .. )'s: 

"It is one of the primary ob-
jects of the Five Year Plans to en-
sure fuller opportunities for work 
and a better living to all sections 
of the rural community and, in 
particular, to assist agricultural 
labourers and the backward 
c1asse!\ to come to the level of the 
rest." 

But Bc-cording to its own admissIon: 

"Thos£' sec-tions Of the rural 
population who are landless and 
are not actual cultivators have be-
neflted much less than others; in 
some areas, their conditions may 
have actually worsened." 

In this connection, I would like to 
point out that the report of the St'-
('ond Agricultural Labour EnquIry, 
conrluetf·d at the beginning of the Se-
conn Plan by the Labour Ministry of 
the Government of Jndia, shows that 
unemployment in tht' year had increas_ 
ed from 120 to 128, the daily wage had 
f;.lJl'n from Re. 1'09 to Re. 0'96, the 
employment of child labOur had in-
creased, the number having increased 
from 165 to 204, that the a\'('rage an-
nual income of the agricultural labour-
('r's family bad fallen from Rs. 447 in 
1951 to RI. 437 in 1957, while the ex-
J)Cnditure had increased from R.~. 461 
to fts. 617. Debt had increased from 47 
to 88, and the percentage of families 
in debt of aaricultural labour families 
had increaaed from 45 to 88. I do not 
want to 10 "Into further details. What 
does it Ihow? ':.{:",: ' . 

. :-*:'~'<: . 
Our Plan ays itilf.:WIed on the 

socialistic pattern of soNety, that the 
national ineome h.. inC~that 
there are 10 many land lea I In 
the eountr7, that land bas to Is-
tributecl to the apicultural 1a rer 
~. Adually, the percentqe of lInd-
lea labouren whIeb ,.... 10 In tHO-
51 bad IDereued to 17 In 111'1. 'nult 
...... after tile palin, of the lelia-

Plan 
lations and the measures to distribute 
Jand and impose ceilinp, after the in-
crease in national income, all'icuJ-
tural labourers have lost ownership of 
land instead of gainina. Further, their 
wages have decreased and unemploy-
ment has increased. This is what that 
report says of 1958-57. U another en-
quiry is conducted today, I do not 
know what the position will be. 

So, legislation bas not helped the 
agricultural labourers; in fact ,it has 
made their position worse. Though 
produl'tion in the agricultural as well 
as the indUstrial sector has gone up, 
nnd new ind\lstri('~ havl' ('ome> up, 
wages have not gone up whilp. prices 
have gone up. The standard of Ih'in, 
has not gonc up, but come down. In 
the agricultural sector, hmd holdings 
by labourers has come down from 117 to 
whilc the ('arning has come down. 
So, thi~ j" the I'eport of the Agricul-
tural Enquiry Committee, 1956-57, 

Therl' i~ Ilnother important matter-
prices. Is there a promi~e in the 
Third Plan that tht'y will go down! 
On page 125, they say th3t the p03JI-
billtie~ of signiftcant-and evrn dillJ-
turbing-price rises cannot be cntlre-
Iy eliminated. On page 127, they 118y 
the dangers of continued or exeesslvl.'" 
priCe rises arc obvious. When a P'~"· 
ant ,oel to the market, he has to pay 
more. Let Us take sUlar or Jute tor 
instance; we always had dilcuaiona 
about thp pricel of IUlareane; tht"y ar .. 
com in, down. The peall8nt ,etl a low 
price lor his su,arcane. When he 1081 
to bazar and buys sUlar, the sam. pee. 
ant does not let a fair price; he bas 
to pay more. Be has to pay more for 
hJJ implement. and other nec:eaJtieti of 
Ufe. As far .. the commodIties that a 
peasant produc:es are coneemR, their 
prices are oomlq down. The ... u no 
macb1nery by whleh it caD be con-
troDecI. Apin. tM jute lfOWen In 
West Ben,.1 are ID cWIIcultJel becaUie 
tile mI1101men want to reduce the 
price of jute. At Jeut &ben .... be 
parity Of prices. State tractinl III food 



372.S Motion re: AUGUST 21, 1961 Thi1'd Fi"e Y e4t' Plan 

[Shri A. K. Gopalan] 
to ensure fair price had been accepted 
but even in the Third Plan I do not 
know whether it would be implement-
ed. 

Now, I come to taxation. I do not 
want to say much on this because it 
has been explained by Shri Asoka 
Mehta also. There is more taxation in 
the Central and State sectors during 
the Third Plan and there is al~o de-
ficit flnanc:ng. There is not much time 
at mY disposal; otherwise I would 
have shown that the direct and the 
indirect taxation had gone up very 
much. The burden of taxatio;; during 
the Second Plan period was high on 
those who could not bt'ar the burden 
and in the Third Plan it is becoming 
more. At the same time, thc Plan 
says that there may be increase in 
prices. Whatever be the obj('ctivl~s of 
the Plan, if there is no change in the 
pattern of taxation, we will not be able 
to reach the ta"get and the position 
will be the same as it was in the Se-
cond Plan. 

There 'is another important thing in 
the Plan. There is a very good chap-
tt'r on balanced l'egional development. 
There is no usc o( thiM chapter and 
it must be scrapped. Whatever prin-
ciples are stated here, they are not 
only not implemented but they are 
thrown to the winds. 

It says here that the two aims of 
increase in national income and a more 
balanced development of different 
parts of the country are thus related 
to one another and it becomes possible 
to create ('onditions in which resources 
in term, of natural environment, skill 
and Npltal in each relion are fully 
uUllled. In the location of new enter-
prilea whether public or private. con-
.lelenUon should be liven to the need 
tor developin. a balanced economy in 
dlJrerent parts, of the country. In 
particular this upect wu to be kept 
In view where the location of an indus-
VJ w .. not determined Un_t entirely 
117 the avaUablUt~ of rew IDBterla& 
or other natun1 nIOUfttS. It ia • 

very fine sentiment. The Prime Min-
ister spoke today about the national 
integration and the unity of India. I 
want to say that national unity de-
pends upon the implementation of this 
chapter. In the First and the Second 
Plans as well as in the Third Plan, 
there are some regions which derived 
no benefit. On page 1953, the Plan 
sayS that whatever be the present 
shortcomings, the aim must be that 
over a reasonable period all regions in 
the country should realise their poten-
tial (or economic development and 
should attain levels of living not far 
removed from those of the nation as 
a whole. Progress in different regions 
must, therdof(~, be wutched carcful-
ly and additional steps taken to speed 
up development in particular areas 
which are found to be seriously 181-
ging behind. The principle is there. 
Has it been impll'mented? What is 
the position as far as the First and 
the Second Plan~ are cont'crr-cd? What 
is the position in the Third Plan? J 
will show the di;:;tribution of rl:lticna! 
income and per capita im·ome. You 
will sc(, such a wide disparity between 
certain reg:ons and others and the 
Third Plan does nothing to' sr~e that 
this disparity is not increa5ed if not 
decreascd. The per capita income at 
1948-49 prices has increased by the 
following percentages in respect of 
these StRtc~: Rajasthan, 38' 2 per 
cent. Madhya Pradesh 24' 6. per cent, 
Andhra Pradesh 14'1 per cent. Assam 
5'8 per cent. Bihar 17'7 per cent. 
Madras 17'6 per cent. Mysore 10'1 per 
cent. Orissa 5'9 per cent. Punjab 22·t 
per cent. West Ben,al 12' 8 per cent. 
U.P. g. 7 per cent. and Kerala 3' 2 per 
cent. So far as the national Income 
is concerned. it is almost the aame. 
When there Is increase in the national 
income, there is al!l() increue tn the 
per capUa income. It will be IHII 
that certain rqionl deeerve apecial 
consideration. "nle planners them-
aelv~ have uid that there must R 
overall development in aU the .... iona 
at tbe COWl\r'7. Even in developed 
rqiODa there IIIa)o ... IOIDe parta wbIdt 
did not 1ft help before; that aJIo 
lIluat be c:arecI for_ AI far .. badua-
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trialisation is concerned, the Kerala 
Government as well as the people of 
Kerala have many times said that in 
the First and Second Plans there was 
discrimination and in the Third Plan 
also it is there. The high density of 
population, the agrarian nature of that 
('conomy and the deficit in food pro-
duction and unemployment create a 
peculiar situation. It is not like other 
States. There are only two intensive 
industries in Kerala-coir and cashe ..... 
:nduotry. Where lakhs of people wer~ 
working before, only a few thousands 
of people work. Again these two in-
dustries depend upon the market out-
sidl'. There ..... ere abOut 50.000 peo-
ple emp~oy{'d in the coir industry at 
thl' beginning of the First Plan; 
lodllY Ihpir number is between 12-15 
thousands. Even that will go down 
bpt'au:'l' in order to cut the p"ices, 
Government are thinking of mecha-
ni,ation and that means increase of 
unemployment. With reJ:ard to thl' 
l· .. ,hl"w industry. the factory owners 
now say that raw cashew must not be 
imported from outside. There is com-
p£'tilion from Africa. These two in-
dustries are nat worth the name. In-
stl'ad of add;ng more people to these 
illdust~ies, thousands of people go out 
of th{'sl' indu!':tries and from th(, he-
ginning of the First Plan at lust 
50,000 people became unemployed on 
3rrount of the nature of these two 
:nrlustrics. 

The population is increasing vcr .. 
much in Kerala; it bas ,ot the ftrst 
prize in the increase In population. 
!he industries there are not develop-
ang industriel as they depend upon 
the market outside and at lealt 75 per 
cent of the peOple who had been em-
plOYed in the be,lnnin, of the Flnt 
Plan have now left' thJs inctutsry, and 
hav" beeome unemplofil. 

In the ftrat Plaa. Xerala ... eom-
PleteJ, neclected, I would telFbtber 
bon. Memben that it II DOt because 
of proriaeiaUIm or anJtbin. Uke thaL 
It .. tile dut7 01 an 01 us to uader-
ItaIad .. _ .... t .... happened .. 
1rhat 11 .... to bappea III tbe tbInI 

Plcan 
Plan, sa that 8S far a. the develop· 
ment of India is concerned, it may 
be the development of all re,iOlls to-
,ether. In the ftrst Plan, as I said, 
Kerala was complete:y ne,lected. 
There was not even one industry 'rom 
the Central sector except the Rare 
Earths, Ltd. In the second Plan, that 
neglect continued. The Centre set 
apart Rs. 659' 9 crores for the indus-
trial sector all over India and out of 
that, the amount set apart for Keral>t 
was Rs. 79 lakhs. fs it because there 
are no raw materials there. In thp. 
first Plan, Kerala was neglected and 
in the second Plan, out of R~. 659 
crores set apart fo!' industries by th,. 
CE'ntre, what Kerala lOt was Rs. 79 
lakhs, and one DDT fartory. It the 
mOllquitoes go, this DDT factory also 
will go. The DDT factory Riv~s em-
ployment to just 400 p<'ople. I want 
to know whether all this had bl'E'n 
taken into consideration. 

What is the principle according to 
which all these things are to be ('011-
sidered? For the last ten YE'ars, in-
stead of havinll more opportunities for 
employment and growth, tholll' oppor-
tunities are still fading away. That 
waR 50 in the second Plan. What 
about the third Plan? Two industriell 
are there. One will be on paper ror 
ever and I do not know what will 
hapPf'Tl to the other. I refer to the 
second shipyard at Cachin. There have 
been que.tionll in Parliament, Ad-
journment Motions, etc. about it. In 
anllwer to questionll, It was laid that 
it will not be complet.t'd in third Plan. 
I am ,lad that it wu lIaid lib that. 
I l18y only one sentf'.ncc about It: it 
will never be completed. In the third' 
Plan it will not be completed, and In 
the fourth Plan, the anllwer will be, 
it will not be completed, So, It 
would have been better to "y that It wm never be completed, II p 110 be-
callie the! fore..... exdIance dlfllculty 
g there. For that, priority III not 
liven, 

'l'bouIb • plaee hu beaI choIen for' 
IIIe ..... 1bJpJ""" it wllJ ....... 
..... , and they will 'lilt ..,. .. ter Ia' 



3729 Motion re: AUGUST 21, 1961 Third Five Year Plan 3730 

[Shri A. K. Gopalan] 
the fourth Plan that, "there was a 
proposal for the second shipyard." It 
will not be liven. For instance, a 
security press was promised for 
Kerala in the second Plan. It was 
Mid that it will be completed. But it 
has not come up even now. The fate 
of the second shipyard will be that 
of the security press. Of course, about 
200 Or 300 people can be employed in 
the phytochemical plant which has 
been sanctioned for the third Plan. 

As far as the fisheries institute is 
<:oncel'ned, I might point out one thing. 
We discussed it here. There was a 
half-an-hour discussion. It was said 
by Dr. Panikkar and by the techni-
cians that it must be located in Cochin. 
There was absolutely no ground why 
it should not be located there. Later, 
it wa!l said that there was no suitabk' 
place to locate it there, and that it 
could bl' loeated at some other plael'. 
Then, it was said that there will be 
some instituh' for ~~h op('rations or 
something likl' that. Thi:lt has also not 
come up. When technically it is said 
that Cot'h:n is the bl'st plaCe for thi. 
institute, why is it that it has not 
come up? 

Take next the question of tl'xtil", 
mills. Whl," the Kt'rala Government 
asked fol' the opt'nlllg of more textile 
mill!!, it was said thl'I'I' is a ban for 
new textile mills b£'ing opened or 
established in Kel'ala. So, they are 
not also coming up. Regarding the 
manufacture of metre gauge wagons, 
Kerala asked for licence which has 
not been liven. After sometime, 
Kerala will be the only State with 
the m.tre ,aule railway. So. these 
walons at'e necessary. It was said 
that plans tor these wa,ons bad been 
c:ompleted. But before they had been 
completed, the Kerala Govemmenl 
aaked. tor licenCe to manufacture them; 
but e' 1i~n~ WQ not liven, 

THe next the heavy electrical 
plant, We are not jealoUs that the 
otber parts of India are Propessinll. 
lCot only we are not jealOUs but ... 
;are very ,lad of that. But certaiD 

far-off regions also are parts of India. 
and their needs must be borne in 
mind. There was some committt!e ap-
pointed to locate a suitable place for 
the heavy electrical plant. It said that 
Kerala is the best place for it. It was 
said that there was humidity in Kerala 
and that was one unfavourable factor 
for the plant being located there. But 
then, one private firm in Japan-the 
Hitachi of Japan-has been allowed to 
have a transformer plant in Kel'ala. 
It ;s said that a licence has been given 
to it. So, for that purpose, there is 
no question of humidity. Therefore, 
how can there be humidity when the 
public sector plant is sought to be 
established th£'re? Is hum'dity a fea-
ture between the private sector and 
the public se('tor'! When there was 
a proposal to hav(' an heavy elec'-
trieal plan! in this cuuntry, it was 
promised that it would go to Kerala. 
It has not yet becn given to Kerala. 

As far as i"on and steel or coal is 
concerned, it can be said that there 
is no raw matcrial for the deve'op-
ment (If these things in Kera!:!. But 
ther!' arl' ('nough na!ural resuurces 
thcfl'. The Plan ~ays th:H even in 
pla('es where there are no raw mate-
rials, "if natural resources arc available 
tht're, they should bl" developed. For 
instance. what about rubber in Kf'rala! 
85 P£'r el'n! of India's rubber is ·pro-
duced in Kerala. but yet the rubber 
factories are established ollt~id(' Kera-
lao There is only one rubber factory in 
Kenla and all the rest are outside. 
As far as small scale industries are 
con~med, fOr example. the ftsh in-
dustry, it can be developed aU aJon, 
the cout of Kerala. For timber. the 
raw material in the shape of fot'ellts 
Is there in plenty. The forest indus-
tries can be easily developed. There 
Is also ceramic and china clay. We 
are beiDl nelll!CtPd and because 
KeN)a bas been nealeetecl for the l.ut 
ten years. the Kerala Goverament now 
uk for some plants to be estabUIlbEd 
In Kenla at leat In the thlnl Plan. 
c:oMidertnK the ipIICial eoaditiOQs of 
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Kerala. You must know how the un-
employment is increuin, there. Those 
who have ,ODe outside this country, 
from Kerala, to places l'ke Singapore, 
Malaya and Burma are now comma 
back. Unemployment is increasin" 
and so it is only industrialisation that 
can solve unemployment. 

So far as land is concerned, there 
is very little of it in Kerala and many 
people who occupy this little land" 
wh'ch is available have to vacate when 
projects are started. Projects such as 
the Idiki project have resulted in many 
people being thrown away from their 
land. So, this question has to be 
solved in the third Plan at least. I 
can understand there are certain re-
gions similarly placed, but I spey of 
Kerala because I come from there. It 
is not only Kl'ra'a but other regions 
also in India which are similarly plac-
ed, and improvement has to be made 
in all theSe regions. This aspect has 
not !l0 far been looked into. 

Let alone the public sector. Let us 
now take the private sector. Here, 
the number of Ht'ences given from 
October, 1956 to March, 1958, eomes 
to a total of 687 for all India. Out 
of this, Kera13 lot only 19 licences. 
Even today, there are people who are 
coming and askin, for licences. But 
hences are not given in the private 
sector. For instance, in the matter of 
app'ications for licences for the manu-
fartu'"e of tin-plates in Kerala, it was 
said that licences up to a capacity ot 
3,20.000 tona had already been liven 
and that no more l'cences could be 
giVen. The prC8ent Government of 
Kerala-not the Communist Govern-
ment-have always .aid that they had 
asked for licences. Several pr;vate 
industrialitt!l are eominf" to estabUIh 
these factori. there but no lkencel 
are liven aDd DO opportunltJea are 
afforded for IIUt!h en~ .. in-
dustrial eIIate In "I'riebur appUed tor 
a 1 ieenc:e to lDI!mIfacture 800 tons at 
Un-plilte Pft' mantll. 'l'bat'" DOt 
liYen. U that Mel been .wen, theft 
.OU!d Iuwe heal ... ..,..t ,. 
~da of PlOP'" A. far .... 

_ (Ai) LSD-t. 

Pin 
local industries are concerned, either 
In the public or in the private eector, 
lOme bi, industriea mUSt be located 
there. Some quota must be ,:ven. 
But that is retused. At leut, morc 
money was asked by the Kerala Gov-
ernment in the third Plan. They ask-
ed for RB. 300 crores in the third Plan, 
but they were ,iven only RI. 117 
crores. 

As tar 81 regional development il 
concerned,-the chapter on balanced 
reJtional development-flne print'iple' 
and sentiments have been expressed 
there. But in respect of implemen-
tation, it is just the oppOSite. What 
I say, is, after see'ng what effect it 
has had during the last ten year., 
this chapter on balanced development 
can be removed, so that people will 
understand that as far as development 
is concerned, ceo:tain region. will 
develop and certain other regions 
should not develop! It is a challen,e 
to Kerala and lome other States: 
whatever happens to other StatE'.a, cer-
tainly some other States cannot dl'Ve-
lop, and 10, as tar as the third Plan 
is concerned, th's aspect ot the matter 
has caused bitterness and embarrUl-
ment to some re,ions which have not 
developed. 

The Prime Mini.ter wal .. yin, about 
national unity and the emotional inte-
gratiOn ", India. When there is Just 
a three per cent. increllS(~ in the pr, 
capitll Income in one State and a 88 
per cent increase iD an6ther State, how 
can you have any unity In the country? 
Row can there be unity In the country 
when .ome ~le at least do not 
decide that '"there .hould be unity III 
the country'" We .hall .tarve and die 
and we will have no opportunltl. 
then. t am lUre noboel)' wtn think nee 
that, and there will be no real unity II 
some seetion! are denied certain pri-
vUepa and rllhb whtcb the PJaa hal 
promfled. 

..... A. C. OI1lIa C1Iaruat): Mr. 
Deputy 8peabr, 1Ir, the tblrd rm 
Tear Plan til Itt draft fomI w .. dlJ-
CWIId Ia tIaII ..... Jalt. ,... .... ........................... 
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that time. Tht! tinal form differs from 
the draft not in a very radical manner. 
Only in some details, there have been 
lOme variations, but the broad outlook 
and the broad structure of develop-
ment remain more or less the same. 
So, when my hon. friend, Shri Asoka 
Mehta was speaking today, I was just 
remembering the tone of his speech on 
the draft Plan about a year ago. 
There was a marked change in the 
tone and attitude of the two speeches. 
I hope he will also realise that there 
has been a change. When the draft 
Plan was discussed, he was more 
enthusiastic in supporting it than m03t 
of the Members on this side. 

An HOD. Member: Today also he 
has supported it. 

Shrl A. C. Guha: Today also he 
lent his support, but it was conditional 
support. He has foreseen some dis-
astrous and dire consequences if cer-
tain things are not done. The main 
thing is the price structure and he 
mentioned that it should be controlled. 
Even though we may agree with him 
that the price structure should btl 
main tal ned and not allowed to rise in 
any inordinate manner, the very pat-
tern of development envisaged In this 
Plan also gives lin indication that the 
prll't!s will rise. 

The Plan report has alao mentioned 
that in view of the necessity of promo-
ting our exports, the export commodi-
ties are mostly to be subsidised and 
the prices of these export commodities 
are Ukely to rile to a con~lderable 
extent. Recently it was mentioned in 
thi. HOUle that for earnin, RI. 12 
crores by exporting supr. we have to 
pay an additional price of .urar for 
internal consumption. That will hap-
pen In case of other export commodi-
ties Mot'eOver. development expendit-
tures which would not lOve Immediate 
returns in terms of consumer ,oods 
would also tr.nd to make the prleel 
rille. That is the moat important 
thtlll· 

In 1])''- 01 t}wIt faet that prlee ri_ m 
a 4neloptq eeonOlll7 la Inmtable 

and unavoidable, yet there have been 
occasions when Government measures 
could have brought in some check on 
the price rise. Undue profiteering and 
speculation are ~till going on. In spite 
of thf' abundance of sUiar. there is the 
system of licenJing dealers in each 
State. I think some months ago, the 
hon. Prime Minister himself gave an 
assurance that this matter would be 
looked into. His assurance that a 
matter will be looked into means that 
the matter will be remed!ed. Bul 
nothin« has been done in this case. In 
the recent debate, no sort of assurancfO 
has been given by the Government in 
that regard. This licensing system of 
dealers who are a sort of monopoly 
deal~rs in sugar in each Slate has been 
often causing undue increase in price. 
That has been my exper:ence in Cal-
cutta at least and I think that has 
been the experience in other States 
also. In matters like this, Government 
can take some administrative steps to 
put a check on the abnormal rue in 
prices. 

During the ftrst two Plans, we have 
made certain progress and we have 
"!very reasOn to be proud of that. I 
do not like to ,0 into the details of 
the progress made. That has been 
stated in the Plan report and the Prime 
Minister also has referred to it. But 
in the third Plan, we envisage a deve-
lopment more rapid and lUI investment 
(reatr.' in amount than the combined 
investment or outlay of the ftnt two 
Plans. The outlay in the public sector 
in the ftnt two Plana was only RII. 
8560 crores, wherea. in the third Plan. 
the public sector outlay will be R,. 
7500 crores. 

So this wUl reqU:;2 ~ -bninistrative 
etlh-i~nc:y which is lacking u yet. 1 
am not IrUI'e if the Qovemm.ent can 
«ive us this assuranee that the I!d-
mlnlat:rative mac:hmery will be able to 
bandle this devtIlopmenl In the Plan 
report also ,it haa been .... ted that In-
"'Pity. etIldme,' aDd IJIeed tD imp!e-
mentatiOll of the pf'Oll'*lDlDe Is a-
peNd or the admlnllVaUoll. But J 
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am afraid the administration iI the 
p-eatest hurdle for the Government in 
this development work. They have to 
improve the eJftciency and integrity of 
the administration if they want thin,s 
to be done properly and IOcial con-
ditions to be improved and social 
tensions to be kept in proper form. 

We find that due to the fault of the 
administration. even in the public 
sector. the installed capacity of our 
industrial units has not been properly 
utilised. In the three steel factories. 
production has been only 50 per cent 01 
wht was targetted while the cost o! 
construction has gone up by 50 per cent 
more. So, it gives no credit to the ad-
ministration. Either it is bad plau-
ning Or loose budgeting and loose con-
trol over expenditure. The Plan has 
also mentioned tha~ the construction 
{'ost has to be kept within the limit 
and there should be economy el'rected 
in the constructiog costs. That also 
would depend on the administration. 

Therefore, my first appeal to the 
Government is to see that the ad-
mini!tration is properly tuned to th!s 
task. As mentioned in the report, 
I'fficiency and integrity and speed in 
implementation of the programme 
must be effected by the admi:tist!'a-
tion while undertaking the ,'gantic 
task of building up a new Ind!a 
through planned economy. 

The Prime Minister has ment.ion~ 
about social objectives and has tiVIm 
~me compliment to the MInuter or 
Planning for his eagernea about 
SOCial objectives. That iI quite 
natural of him. ThOle who !lIIVO 
palled ~ the .truuJe of In-
depeadeac:e bave thJa one tbln, dear 
to their heart, viz.. lOme IOeiaI ob-
jectives. I ft'COllect in our earlier 
dayS, We used to read the l:tdlepen-
denee pleqe of 28th January and 
there was ODe Jfne there t118t 1lftf"I-
~ WDIIlcI be UlUred f1f the fruit. 
or lib labour. 'l'bat .... beea !Ie 
I1dcUnc poJJq til tile eoncr-
...... t IIIould be tile ......... 

Plein 
princip!e of the Government, viz., 
that every·body must be assured of 
the fruits of his labour and that there 
should net be any undUe exploitation 
of man by man. 

In respect of the other lOCial 00-
jecth'es also-health. education, 
rural drinking water IUWly. roads 
and other thinks-We have made con-
siderable achlevemellL But my ap-
prehension is that the rural areu 
have not developed the eeonnmie 
potentiality to maintain the soc:ial 
amenities created thro\1lh our Plans. 
particularly through the community 
development and other rural work 
schemes. The rural areas should be 
giVen facilities to increase their PM-
ductlve potentialities. Simply by 
agrlcu:ture We cannt>t do It. Even 
in agriculture our productive is per-
haps the lowest of an clvllised coun-
tries. perhaps It Is lower than even in 
Pakistan. There is enoulb scope to 
increase our arric-ultural productivity. 
But. for the rural areas we need 
smaU-scale industrtt"S without which 
80 per cent of the people, i.e. of t.he 
total population of India. livinl in 
rural areas. cannot be a.sured of an1 
decent JIving. 

Sir, it has been stated in the Plan 
Report that corulderable enc:ourap-
ment has been riven and more atten. 
tion will be ,iven in the ThIrd Plan 
for development of small-seale In-
dustries. On pale 15 of the Report 
It I. .aid that some ftnanelal bod .. 
and promotion bDdJel .uch as the 
Industrial Finance Corporation. the 
rCIC, t'u~ NOIC and othen, are ex-
pected to furnish ftnance for small-
seale lndust.riel and new entnnta In 
Industries. Sir, I C!1'8Ye your Indul-
genee to read one sentAlnce frona thta 
Report. I hope tM Ooftrnment win 
see that the sentImeDt ex ... ulad ben 
u .... JJ1' ~ and put In .. 
operation It II .......... : 

... the u,bt of .... ..,...... ................................. 
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these and other financial institu-
tions should review their existing 
administrative policies and prac-
tices so as to ensure that their 
support to new entrants into in-
dustry and to medium and small 
enterprises as well as to co-
operative undertakings is both 
speedy and adequate." 

So long, Sir, it has not only been in· 
adequate but, I should saY, it has 
mostly been discouraging. If the 
Government really and sincerely want 
that this sentiment should be respec-
ted and implemented, they should 
re-constitute the governing bod'es 
and the board of directors of these 
financial and promtion committef's. 
The LIC has got an investment com-
mittee. Other bodies also have their 
own board Of directors. Of whom 
are these bodies composed? I hardly 
expect that tho~e men who are sit-
ting in those bodies can have any 
concern or any interest for encoura-
ging new entrants Or for developing 
industries in rural areas. They are all 
bi, people. If the Government real-
ly desire that these financial and pro-
motion bodies IShould' do something 
for the new entrants and small-scale 
Industries, then they should see that 
these bodies are re-constituted with 
proper types of men who have some 
inteorest for the small-scall' and rural 
Indulltriea. 

Sir. next I come to the question of 
employment. Particularly. Sir, for 
my own State of West Bengal it is a 
vital question. It is not only an eco-
nomic isaue, it is a political issue also. 
In Calcutta it baa assumed a political 
nature. u the question of unem-
plOJ'lMftt of younl men in calcutta 
cannot be solved. social tensions win 
10 on increulD, and there will be-I 
eunot aay wben, but I apprehend 
that it will come-untoward de'Velop-
menta in DenIal. So. I implore this 
Hnuae to ,Ive partIcular attention to 
the quHUon of educated unemploy-
ed )'GUllI men. 

As regards the questiOn of rural 
uneT1'1ploymel'lt, that is a very big 
issue. I do not lmow how the Govern-
ment is going to tackle it. One pro-
gramme which they have put in their 
Plan, which Shri Asoka Mehta has 
al~o commended-the rural works pro-
gramme-is, I also think, a very 
good proposal, and it can be of real 
service, at least of relieving some 
burden of the unemployed Or half-
employed people in the rural areas. 

Sir. in Bengal-it may be the case 
in other States also-there is a system 
of test relief. It is according to the 
Famine Code. I think that requires 
some modiflC'8t ions. Certain rules 
are thE're which should be revi~ed to 
~uit the modern conditions, and thE' 
test fPlif'f can verv we\} be used as 
a machinery for these rural works 
pro~r!lmm(' in which a number of un-
employed p£'ople or half-employed 
people can be l'ngaged. 

Thp Second Plan started with a 
back-log of 5 mi 11i 'In "nempJoyP.d. 
Thev estimated thE' number Of new 
entrants ss ]0 million. So thp total 
number of unl'mployed for thf> &rond 
Plan was to be 15 million. The Gov-
pmmf>nt e"COf>cted to ('reate new jobs 
for 10 million. But they could not 
create new jobs for more than 6 
million. Therefore, the Third Plan 
now start§ with a back-log of 9 
million unemployed. The nl'W entr'lnts 
po;limated is n~ the ord"r of 17 mmion. 
So there will ~ a total load of 26 
milllon They expect to create new 
jolo .. for 14 million. This al'sin i!ll a 
doubtful ftllUre. It i" quIte possible 
that as In the Second Plan In this 
Plan RI!lO their ~mate or creatlnlr 
14 milUon new job<; may not be ful-
ftlled. In anv case. the ,",It'd Plan 
will .tart with a biqer load of un-
~r-IoVf!d J)eC.l)I_not lea than 11 nr 
14 mUllan. I do not know If this 
PI'OCeU wUl 10 on from Plan to Plan. 
When do the Oovemment en9f." 
that this baek-lo,r une!ft1)loyed 
people WiU be prmcled Wftb '* .... 
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which Plan-4th, 6th or 6th will be 
able to .tart with a clean slate, with 
no back-Io, of unemployed people 
and with the problem of providing 
jobs for only the new entrants in the 
employment market? Unless they ca:1 
solve this problem of unemployment, 
I think all the development works 
will not be able to help in ameliorat-
in, the conditions of the people. 

On the financial side I have not 
much to say. I do not know on what 
estimate they have calculated Rs. 451) 
crores as surplus from the public 
sector. In the Draft Report also they 
put something but now they have put 
Rs. 450 crores. I find the total in-
vestment in the public sector, the 
Union and States together, is Rs. 5,200 
crores. Out of this investment of 
Rs. 5,200 crores we expect to gel 
Rs. 450 crores in five years--that 
means less than 10 per cent of the 
total investment, which comes to le.'s 
Ihan 2 per cent annually. This in-
cludes also the depreciation and 
olher reserve funds; this is not only 
the dividend. In the bud.get papers 
a!so there was much confusion about 
the return which may be called com-
mercially as return from the public 
sector. Government should make 8 

clear declaration as to what is their 
expectation by way of dividend from 
this investment. For two or three 
years one can understand-there may 
not be any proftt. But from the 
fourth or fifth year of the investment 
the industry should rive some return 
by way of dividend; not by way uf 
depreciation Or Interest payment but 
as dividend. There should be 80me 
clear lndleatlon .. to how much each 
induatry will rive til proftt. 

IS .... 

It baa been stated In the Plan that 
lbere abauJd be some J8ViDD ill the 
pubUe 88eto1'. Row an the I89fnp 
be elrected! Now, .... IIIe8IU 
IIII'plu, 01 .......... 0ftI' eurnnt ex-

Plcln 
penditure or over non-investment 
expenditure and also savin, in publlc 
enterprises. In the Second Plan Rs. 
350 crores was expected to be lae 
surplus from current revenue. We did 
not get that. Over and above that, 
there was a deftcit of Ita. 50 crores in 
the current revenue. So, the actual 
wa~ less by Rs. 400 crores. I dil not 
know how they are ,oina to have 
surplus from current revenue this time 
al'd how the" h8\'e arrived at this 
figure. I do not know whether the ad-
ministration can give any deflnite 
idea as to their calculation and alao 
the surplus trom public enterprl.e. 

Then I come to export. Tea and 
jute are the main exportable com-
modities, in both of Which we are in 
a somewhlt bad position. On tea, 
I think milch can be .aid Dgainst our 
Government and the Tea Board tor 
lack of proper publiCity and mar-
keting. Our exports of tea in fore'tn 
markets are not ,om. up, a. they 
should have gone up. Ceylon acd 
other countries are cut tin, into our 
export market and We are 101ln, our 
forei'n markets-may not be in Ule 
a~stract sem,! but at lealt in the re-
latlve .ense. That is, whereal they 
are increasing their exportl, we Are 
maintaning at the present level. In 
the U.K. tea market, We are 1011n, 
year by year. 

Coming to jute, I thInk thl. House 
has not taken up the matter .rloUl!)·. 
Only two day. a,o, the Minl.tel' in 
chal'le of Jute Industry hal la!d a 
statement on the Table of the HoUle. 
There alao there II no eommUment .. 
reprd. the policy of the OOVel'lUlU!llt. 
Unless Govemment Ix. mlnbnum 
price fol' raw Jute, the Jute lndwtr')' 
wiJI ,0 down a. the JI'OWtrI would 
not then 11'0" Jute and the export 
mar1cet 01 the Jute lndUltrJ wU1 DOt 
be maintalnecl. Government hit ob· 
101ut.1y surrendered all It. IDlttatlve, 
an 1t. autbor1ty. to "the UKA. 184 
the ODIJ' reason ,.._ .. that 1& .. a 
•• 0 ................... don. But I 
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say that it is a well-organised 
laDisation, and that is why Govern.-
ment should be very carful about 1t 
and it should not surrender its own 
initiative. Government have practical-
ly asked the Jute Controller to act ac-
cording to the advice of the IJMA. 
I think the Government should take 
the initiative in its own hand and see 
that the jute price is maintained at an 
economic level for the jute growera. 

The Minister stated in the House 
ai:.(mt a year ago "Yes, I know that i:l 
calle there is a iood crop, the jute 
growers do not iet fair price. If there 
is n bad crop, the jute growers get a 
fair price", That position should n)t 
be accepted or tolerated by the G~I
vtrr.ment, They should sec that in 
spite of a load crop the jute grow(~'~ 
let an economic prlce. 

Then, it was at the last minute, anll 
that too at the intervention of tn,~ 
Prime Minister, that Calcutta has been 
put in the Plan. Calcutta is not jllst 
a city of Bengal. It is a port for t.~e 
whole of eastern India and it is the 
biggest industrial centre. If cond:-
tions 1n Calcutta are not impro\'~d, 
that whole of India will lose, parti-
cu'arly the whole of eastern Indill. 
So, it is good that Calcutta has been 
put in the Plan. 1 know that it is 
only at the last minute intervention 
of the Prime Minister, that it has b,'el~ 
done. 

TI"~ industries of Calcutta are now 
.utrerin. because of ahortqe of coal. 
It has now been arrallled that Cal-
cutta, Bihar and Orissa will hav<:! 
their coal throUlh road. Th3~ 
means a hieher transport cost 
of about RI. 4 to Ii per ton more than 
what it would COlt by train. Only 
durin. la.t sell ion we passed a Bill, 
lncreuilll the ceas on ccaL to sub-
aldlle the tranlport of 00.1 by coastal 
lhipplnJ to the western alde of lndiD. 
That is ,oOd. So, ill this CUe ... 
I think the Calcutta and Bihar lndua-
tries mould tel. subsidy for the 
coal c:arriacI Q ro.cI &ran."n. 

- .,. 
PaDdl& K. C. Sbarma (Hapur): We 

have been talkin. of the Plan for over 
ten years and we have succeeded to 
some extent. But 1 do not like • the 
country to be the 20th in the list even 
of under-developed countries. This 
country should progress rapidly. Why 
this country, despite the great leader· 
ship, despite the alleliance and obe-
dience of 400 million peoples of this 
land who have been able to win inde-
pendence, despite that it enjoys a great 
"restige in the international world 
despite aU that, why is it that thil 
country has got such a gloomy result? 
There is something fundamentally 
wron. with the structure, with our 
social structure. Why is it that there 
ia no significant pro.ress? As you 
kI'.ow. the f,reat leadership is therp, 
400 million people are there ... 

Sbrl C. D. Pande: That is the ditft· 
\:ulty. 

Pandlt K. C. Sharma: ... and, of 
\:ourse, people are very obedient and 
• finger was raised and thousands 
tlocked to the jail and jail-goin, is not 
diJ'fercnt from .oing to • field or fac-
tory. Then what is wron.? The 
Bimple fact is that OUr social .tructure 
bas not come up to the mcdern de· 
mand of social and economic dt'vt'lop· 
ment. 

The Depaty MIDIstu 01 COIDID1III1&y 
DeweloPIDeD& aDd Co-operatJoa (Sbri 
8. S. Marthy): Questton. 

Paadlt K. C. Sharma: You do not 
understand my point. Therefore, do 
not question it. What is it that 
brought the industrial revolution In 
Europe? It is the law of primOieni-
ture, the sense of individual Ubero, 
the individual bein, the master of his 
destiny. Another f.ctor wu the 
lense of inMc:urity. That I. to ..,., 
the feeUq that if one doea pothlq 
be "m not aun1ft. Rere jomt Rlndu 
tamily will support me. Bithft my 
uDele 01' brother or some other reJa-
tioa will help me. ThJ.s 1aeIt of __ 
of lueeurity II responsible for our 
1NIc:kwardDeu in the eeonaauc cleftlop-
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ment. (LAughter) My frienda may 
Iau,h, because you do not understand 
my point. Yet, It Is very unfortunate 
that the country should be In thP 
hands of people. . . 

Mr. Deputy-Speaker: I should not be 
held responsible for the indiscretion of 
others. 

Paadlt K. C. Surma: So, I be, to 
submit that an individual, a man, 
m~·ves. How does he move? He 
moves ... 

Shri B. S. Marth,.: By his leill. 

PalUllt K. C. Surma: He moves 
when he is forced to move. If hil 
wants are always satisfied, then he 
need not move at all. So, it is in the 
domain of social advance, in the 
domain of economic develllpment that 
a man will aspire to be where he Is 
not. Where he has no means, he has 
no resources to live on the products 
of others, then he will earn himself. 

So, the first condition is to create 
the necessary impetus to work hard. 
Unfortunately, that necessary impetus 
is lackin" and has been lackln" In 
our SOCiety. I will (~plair. my view-
point with reference to the develop-
ment in Japan. Both Japan and China 
were dominated by West err. power:: 
ucS butb bnt received e~.ernal ai4. 
But, whereas Japan has develop-
ed, China has failed to develop. 
Why? BecaUSe in Japan there wa 
the law of primo,eniture. There wu 
the Emperor, the symbol of their 
hurnan Godhood. In China there 
were lIDalJ families,.mall I!'oups. 
small primary societies. There wu 
no common bond of a united eoun-
try or a united upiratioD. ID our 
country we have the joint Hindu 
family. We can depend upon the 
family'a IUpport. Then w-e have p»t 
the IJ'OUPL Then we bav. lOt cute, 
sectarianism, the Uquiatic: problem 
and ao man,. thin ... that divided ua 
into IJ"OUIIL We laek, what Is ea11ed, 
the BI!DIe ot inaecurilJ' aDCI the UDi ... 
ed wiD. I'urtber, W. lack. what II 
called. the .... tlGIl for a IOOd Ute. 

What i. a ,GOd life' The level of 
life or aspiration depends upon two 
things. What does the man poISe .. ? 
I have ,ot a standard of livin, with 
regard to what is in my ponession, 
namely, a ,ood house, books and 
other comfortable thin,s. But I have 
got a vertical aspiration also, name-
ly, what I want to be. Unfortuna-
tely, we in India and in China. not 
the Communist China sail In the 
same boat SO far .. the locial struc-
ture is concerned. A man upires to 
a life whiCh is different from what 
he already lives. Suppose, you have 
got a house. Here. in India, a man 
has got a four-roomed houle. He 
will aspire to have ten rooms, but 
he will not aspire very easily and 
often to have different sorts of housel 
or, instead of having a hOUle, to have 
a factory or somethin, else. If I let 
reat. instead of gettin, Rs. 200/- R 
month from the house, I should be 
able to get RI. 1,000/- a month. That 
is horizontal expansion. No country 
procres8e8 unless the individual and 
the ,roup as such aspirel to have, 
what is called, a vertical expansion, a 
different life alto,ether or, what Shri 
Mehta said, a qualitatiVe diJIerenee. 

What is the difference between a 
plan and a man? A plant II'OWS 
where it is, but the man moves about 
where he is not. Unleu a man or an 
animal moves about where he .as 
not halt an hour .,0, he is not a Ilv-
int creature. So is society not a Iiv-
in, lociety unleu it moves vertically. 
Therefore We did not move beeaUN 
socially our structure of lOCiety was 
not very helpful in locial aDel econo-
mic development 

Mr. Dep.ty-..... : Now 
world iI movinl vertically. 

PaIIdI& It. C .......... : Yes. 

the 

J bave dee!t with, what II eal1ec1, 
the eeonom1ca of freedom, Now, tab 
for 1Mtanee, the CoauDUDIIt world. 
There they make up fdr the laM-
Un.. and 1DIeeurt. with their .... 
leeUVe .ortdn. lad ............. 
to work. '!'beD the .",.,.... ... 
lDatui ~ II...... '!'lIe 
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aenae of insecurity, therefore, exists 
there, A man would not be allowed 
to live unless he is willing to work 
hard. This is an essential condition 
of any economic development. The 
individiual, perforce, shall have to 
work. In India this condition does 
not exist. 

What haVe We taken to? We have 
taken to democratic planning. The 
first essential for success in a demo-
cratic planning is a great leadership. 
Nowh'~l'e in the world can democratic 
planning succeed unless the leader-
ship not only commands the alle-
giance of the people but also hu a 
coercive force to make the people 
work hard. Whatever be the re-
sources or the machinery, un-
Jess the people are made to work 
hard, better and more intelligently, 
it is impossible for any plan to suc-
ceed. A plan cannot succeed on 
paper. A plan cannot succeed simply 
by making commissions produce ftne 
reports. A plan succeeds in the field, 
in the factory. The hon. Prime Mi-
nister has been pleased to say that 
the expectation of age has increased 
from 24 years to 47' 5 years. J would 
have very mUch liked him to say as 
to what il the capacity o~ work that 
h85 increaRed. Whl're does the indivi-
dual labourer stand today in comp3-
rison to where he stood in 195!? Has 
his capacity to. work increaged? Has 
hi. intelligence increased' Ha. bil 
produce been more and better? The 
simple fund~mental question today 
Is: 11 the labourer willin, to work 
harder and better tomorrow than he 
did yesterday, U he Is not, your plan 
cannot succeed. If he la, the Plan 
succeeds. 

11:1. Ian. 
(S_ JAGANA'ftI RAo ttl the CJacdr) 

TheaeeGDd question with repJ'd to 
planned ecODOllly II the queatiClil to 
brlnl about lav1np. III aD ....... -
deDt eeGIlC11R7 people make a lot of 
pra8ta .. the1 eaDIlOt ___ .. 
proItt; 10 the, __ IIIftd 101' fur-

ther investment. In a planned eco-
Domy private enterpreneurs cannot 
make much profits. Therefore invest-
ment has to be secured by taxation. 
Again, the willingness of the people 
comes in. How are the people to be 
:axed? ' ':'1 

Population increases by over 2' 5 
cent. In order to keep the same 
standard of living, five times the per-
centage of population of the national 
income must be reinvested.. In order 
to keep the same standard of living, 
at least 11 per cent of the national 
income must be invested again. 
H the standard of living is the 
same, this standard of living 
is no good because it has not in-
creased the capacity of the labourer 
for better production and for more 
intelligent production. As the hon. 
Prime Minister has been pleased to 
say only the expectation of age has 
increased. The fundamental prere-
quisit~ of any economic progress is 
the capacity of the labourer to work 
harder to prodUCe more and better. 
So. it has not been proved that In-
dian lrtbour has been able to work 
h:lrder to prodUce bettl'r and more. 
In order that it is possiblE'. at least II 
timt>!! the population percentage in-
vestmEC'nt is necessary. Taking thill 
standard, our investment must be 
more than 14 per cent. 

Where should the money come 
from? It can come from taxation. The 
unfortunate thing il that our society 
has not taken a very serious view of 
tax avoidance. Tax evasion is penal, 
but tax avoidance cannot be penalia-
ed by la.. But it can be looked 
down upon contemptuously by s0-
ciety. Unfortunately it is not done. 
The problem today is that once a 
citizen, a respected c:itlzen-becau. 
those .ho pay taxes are c:ertaJnly 
respectable citi&en.-onc:e a rapecta-
ble citiaa ~ to avoid pay"" tax .. 
he r..u to DlUDI whieh are eri-
miDal iD Intent if Dot iD aetioo. Once 
a man tIkes to CI'b:IllDal 1DteDt, It .. 
Dot • lei WQ far • IIIWl to be pri9y 
to ~. Be ceDDGt _ ~ .... 
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cause murder is planned beyond the 
even doors. All over the world the 
mOlt serious criminal of the modern 
world is the tax avoiding animal. It 
is a beginnin, in India. If you look to 
the crimes, any lawyer who is work-
ing on the criminal side can know 
that most heinous crimes are not 
planned by ordinary robbers or thie-
ves but by big people. If you know 
how things are planned, the story 
would be very interesting. So, the 
first thing is to create an atmosphere 
in which tax-paying should be con-
sidered a S9cred duty and tax avoi-
dance should be looked down upon as 
a social sin. It is necessary to deve-
lop a structure, that should encourage 
people to work harder and betler. 
AI! the luxuries, comforts, possibili-
ties o{ living without work should be 
taken seriously into consideration. 
Conspicuous consumption must be 
controlled. 

Then there is the question of infla-
tion. Another condition of ('conomic 
planning is that there should be in-
tdhgent labour forthcoming to take 
up the work. My respectful submis-
sion is that without inflation-mild 
inftation, of course, not galloping in-
Ilation-it is impossible to get intelli-
gent labour in the field and the fac-
tory. What do you mean by intelli-
gent labour? Intelligent labour 
means, the lower middle class child-
ren must go to the factory. The lower 
middle cla!!s children will not go to 
the factory unlpg you raise the price. 
of things. Anybody who can have a 
comfortable life will not go to the 
factory to work. It should be made 
impossible for a certain clUB of pe0-
ple, who are inteUi,ent, educated, to 
avoid work, bard work in the factory. 
It is only the intelU,ent, educated 
men ,oine to the factory that can 
raise the -.mdard of ute of the pe0-
ple. It is aomebody who mow. how to 
work, it II ICIIDebod1 who hal the 
teebDica) know-how aDd intelllpDce, 
wha.e phJwlque .... bnlD ean worJr. 
'1'bIa CD on17 be ... ..,. rtdItDI tbe 
..... of tbJaIL A mll4 iDftatlGft II • -=11-'" ecmdItkm to l1li7 pi ..... 
_Ie .... 11 ad. You __ 

avoid it. It is nu use crym, that pricel 
are ,oing up. Prices are bound to 10 
up if you wo.nt to tackle the pro-
blem. Somebody has to work and 
that somebody must be the intelli-
gent man. 

There is another aspect of the 
question. It is that administrative 
personnel and men with know-how 
must come in greater number and 
thl'y must be people not only ot in-
tegrity, but men with a certain 
amount of Zl'al and a certain amount 
of patriotiEm. It is a well known 
m:lXlm that only PE'OpJe who are ftt 
arc' to be recruited in public servlceJ. 
When We speak of merit and fltn.1, 
w(> speak of pl"Oplc who are men of 
intelligence and intenrity and who 
Ilre loyal to the State. Loyalty to the 
State in modern terminology allo in-
cludl'i; help in the social and econo-
mic prog!~s of the country. Loya-
lty to the State does not mean .. Ie-
guarding the banks of a rivl'r or the 
frontiers of mountains. It il an old 
conception. It is loyalty to the coun-
try. nOL of today, but of tomorrow. 
UnforLunatNY, as we look to our 
,,<'rsonnel the question before them II 
how to file papers, how to make 
not<:'5, what work is to be done, what 
work is to be lcft for the next day. 
Very few 01 them are trained to belp 
to build up the country. 

One of the very unfortunate tac .. 
tors of this aspect of life " that the 
avera,e young man who entera ,f!r-
vice, lacks capacity. The youn, man 
ia not able to walk more than tea 
mil .. , it" IOmethin, lacldn, In the 
very way of 1i!e, lack or good cIItt1. 
lack of aometbJq which mak .. bones 
and flesh. I had occulon to wClrk 
with 10 maDY people. I and. untor-
tunlltely, vel'J few people are willine 
to work to the exteat that they pen-
pi.... They are ""'-lOinc people. J 
am not aD expert In tbla NII*!l 

.... ~: '!'be boll. Member 
Ibou1d eunclade ..... : lie... .... 
.... tIlDe. 
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Padlt K. C. sharma: 1 will just 
finish. I had been to Kashmir. I put 
a question to the administrative 
people. They are young people with 
a capacity to work. I asked, how 
many miles would you walk in pre-
ference to the work that you have 
taken on hand. Two or three ot them 
said, we can wlllk very easily 15 or 
16 miles. That makes all the diffe-
rence. To some people here, I put 
the question. Th-eir capacity is 8 or 9 
miles. Look at the difference bet-
ween 8 or 9 miles and 15 or 16 miles. 
Here comes the difference. The capa-
city to work should be that of walk-
ing at least 15 miles. It is 8 or 9 miles 
only. What is required is on an ave-
rage 0 per cent more work. If qua-
lity is taken into account, he requi-
res p.;rhaps 100 per cent better work. 
The question is to train young people 
to take up to work seriously, to get 
the work done and to see that the 
work is properly done and that the 
quality is better, and the quantity is 
better. You have to train the people 
for the job. 

To achieve this, I suggest change in 
education. I propose that in every 
district there should be a technOlO-
gical institution. In every villale 
there should be what is called a vD-
laie level schoOl in agriculture. In 
every district there should be at lcast 
an Intermediate college in Agricul-
ture. In every State there should be 
an Airicultural laboratory and an 
agricultural university. Then alone. 
it is possible to give better results. 

In 1954 floods. I went to a village. 
A buffalo was tied under an earthen 
wall which was likely to fall. An 
under-graduate was sitting und~ the 
verandah there. I told him the wr.!1 
was Ukely to tall. He said, God that 
has given me the buffalo would 
allo look to its safety. That is the 
philosophy of a slave, not of a free 
man. Such a man is not likely to be 
or any \lie to any country, much less 
to India with 4H mUllan people. 

With these worda, I eonclude. 
8Iad DaaIIuIl (Jalore): Mr. Chair-

1IWl, at the ftI'7 ouUet. I would like 

to congratulate the Members ot the 
Planning Commission tor the hard 
work that they have done in prepar-
ing this Plan. It is not an easy task 
to prepare a Plan for such a big coun-
try, havill'lg a population ot 438 mil-
lions, with very limited resources 
and not properly developed. They 
have done a good work and prepared 
all the things for the development of 
the country. In this Plan, they have 
nl;;o kept in view the demands ot 
thOse States which are backward, 
which have not developed, such as 
Rajasthan. For Rajasthan, in the 
First Plan, the allocation was Rs. 67 
crores, in the second it was Rs. 99 
crores and in the third, Rs. 236 C:-G-
res. Similarly, in Assam, in the fir.;t 
plan it was Rs. 28 crores, in the se-
cond Rs. 51 crores and in the third, 
Rs. 120 crores. In Andhra. in the first 
plan it was Rs. 108 crares, in the 
second Rs. 175 crores and in the third. 
Rs. 305 crores. They have tried to do 
justiCe and give assistance to all those 
'States which are not properly deve-
loped. 

The final draft represents the first 
phase of a scheme ot long planning 
tor the next 15 yt'ars which will soon 
begin. It conforms more or less with 
the draft outlays. It estimates finan-
cial outlay for the public sector at 
Rs. 7500 crores and Rs. 41uO crores 
for the private sector, making a total 
of Rs. 11600 crores. This amount is a 
little more than the total amounts 
that We have spent on both the Fint 
and Second Five Year Plans, namely 
Rs. 3360 crores on the First Plan and 
Rs. 6750 crores on the Second Plan. 
The total increase in the outlay as 
rompared to the Second Plan is 54 
PCl' cent, the increase in the public 
s c~or being '70 per cent and that III 
the private sector being 32 pcr cent. 

The First Five Year Plan .ave 
treater importance to agri ~ulture 
and irrilation as thes~ were respon-
sible for 11 per cent of the ouU87_ 
The Second Plaza pve importance to 
heavy industr)' and minerals, as the 
ouUay on these jumped, trc.D 4 pel' 
cent to 20 per eel. that is, trc.D ... 
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74 crorel to Rs. 800 c:rores. The Third 
Five Year Plan continues the impor-
LanCe given to industries and mine-
rals as the outlay in this reprd bas 
been inenased from Ra. 1100 crorea in 
the Second Plan to Rs. 1520 crores 
ill the Third Plan. The allocation 
for power has also been increased 
from RI. 445 crores to RI. 1012 crores 
to facilitate the development of in-
dustries. Additionally, the Plan has 
given increasing importance to aGri-
culture and irrigation, as the alloca-
tion in this respect has been increas-
ed from Rs. 529 in the Second Plan to 
RI. 1068 crores in the Third Plan. 

The Third Plan contemplates fuller 
d<\:elopment o~ agriculture and in-
dustries, which are both inter-related 
and necessary for overall develop-
ment. 

I am very happy to say that the 
beg:nning of the Third Plan is very 
heartening. Well be,un is half done. 
The reason for my happiness is that 
the production of foodgrains during 
this first year of the Third Pian is 
very encouraging. The index number 
of foodgrain prices which had gone 
up to 123 in August, 1960 has come 
down to 117 in 1\4ay 1961 and is now 
around 120. Secondly, the foreign aid 
for the first and second year. of this 
Plan have been finalised, and it has 
been found that there will be no difft-
culty in getting the aid required dur-
in" the Plan. So, the be,inning is 
very good, and I hope that the imple-
mentation of the Plan will be very 
successful. 

Re,ardin, financial resources, it hu 
been eIItimated that the revenue from 
public aector undertaldnp will be 
about RI. 450 c:rore. in ftve years. I 
think that th1a flIure hal been taken 
on a very conservative buis, bec:aue 
it comes to only Ill. 10 CI'Orel per ,.ear. 
I thlnk if we take into account the 
investment 10 far made on lbe public 
undertaJdn .. and whim We are pjq 
to make dwiDI tbe next ave yean 
IIld ealeulate a yield of I Del' cent 
on that. It will be toUDd tbat Rs. 6110 
erore. wiD be ... tba tbat. 'ftIen-

fore, I feel that thil flIure Ia on th. 
conservative side, ad more revenue 
can be expected from the pubUc: nc:-
tor undertakin,s. 

In re,ard to amaH savini', the ecti-
mate is about Rs, 800 crores, and I 
think that there will be no diftlculty 
in ,ettin, this amount. 

In re,ard to borrowinp, an uti-
mate of Rs. 800 crores ha. been made. 
l feel that this also is on the lower 
side, and that very easily RI. 100 
crores more can be obtained from the 
market, considerin, the present mone-
tary policy and the amount which we 
are going to spend in the next ftve 
years. Therefore, thi. eslimate 11 allO 
on the lower side. 

On the other hand, in regard to 
laxation, an estimate of Rs. 1710 crore. 
has been made. Since direCt taxation 
has reached almost a saturation point, 
most of this amount will be Crom in-
direct taxation. Indirect taxe. alway. 
brin, about an increue in the price of 
commodity. If, as we want, Govern-
ment want to hold the price-line. then 
it is necessary that indirect tuation 
should be properly re,ulated, and I 
think that we can ,et suftlcient money 
trom public undertakinl', from bor-
rowin,. and loans and alia .mall .. v-in,., If the necessity artlel, if indirect 
taxation w1l1 not result in an Increase 
in the .pirallin, up of the price., &hen 
it can be increased. But if the tar,et 
in thil re,ard II lowered by Ra. ZIO 
crores, It will be very much dc.trable. 

Deftcit financin, has been estimated 
at Ill. 550 croret a. compared to 
RI 11170 crorea whicb we bad during 
~ la.t ten years. I think that tbl. 
Ia a very lOund ftgure, and it properly 
applied thiI wiU allO help in not raill-
In. the price, of articles. But I think 
that care Ibould be tllken for rreaUng 
money Income not ahead of ava'labi-
Ht,. of the IQOClI, or othf'1'Wile, it IM7 
expGIe the economy to lnIIat'OIIU'J 
tnada. • 

Rqardiq exportl. I ... to .ub-
mit tbat it .. apeeW at ... 'HI 
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[Shri Damani] 
crores annually as against tbe actuals 
of RI. 842 crores achieved in 1960-61 
so far in the Second Plan. That means 
that we want to earn Rs. 98 crores 
annually more by way of exports. Ac-
cording to the present circumstances, 
since U.K. is joining the European 
Common Market, and there are also 
10 many disturbances in the neigh-
bouring countries, it would be very 
diJllcult to increase our expo·ts by 
Rs. 98 crores, unless very special 
strict measures are taken to deal with 
this matter. At present, our exports 
to Western countries a~e of the order 
of 39 per cent, and that to U.K. is 
28 per cent. So, it is doubtful whe-
ther after the U.K. joins the Common 
Market, we shall be able to maintain 
this percentage. I fccl that the expoq 
figures arc on the high side, and un-
less Bome drastic measures arc taken. 
it will bl! difficult to realisl.' tht· tar-
get in this behalf. Therefore, then' 
should be compulsory exports exclu-
sively by industries which are con-
suming imparted raw mater;als. and 
the incentive scheme should be chang-
ed in order to encourage exports more 
and more. 

Coming to the textile industry, a 
target of production of 9300 milliull 
yards has been estimated. out of which 
5800 million yards will be f~':lm the 
organised sector and 3500 million yards 
from the decentral'sed sector. I feel 
that the target fixed for the organis-
ed or the mill sector Is on the low 
side. The orlanised st'Ctor of the 
tt'xtile Industry Is tn 8 posit 'on to 
prodUce more; If it il liven proper 
plant and machinf'ry, it can very COr.l-
fortably increaae the production by 
500 million yards. This Mould be 
teken into account because the Hti-
mated produetioa of handlooms and 
powerlooms. that II, the deeentraliled 
teetor, of 1,100 million yarda ta bued 
on data the eorreetn.. of whieb we 
are not lure. If we rely on their 
produeUon ftlUrea. there Is an element 
of ria. So there lhouJd be 1CIIfte-
thiq man 10\ bam tbe 0I'IUIIed 

sector so that if the decentralised lec-
tor could not produce the quantity 
estimated, it will be available from 
the organised sector, and thus it will 
ho:p us to hold the price line. Other-
wile, thert' may b,· some shortage. 

In this connection, I want to draw 
attention to the position regarding 
spinning capacity. As it has been 
planned, the spinning capac:ty is to 
be increaled from 12' 7 million spin-
dles to 16' 5 million spindles. It 
is also envisaged to licence %5,000 auto-
matic looms. With the increase of 4 
million spindles, thpl"c will naturally 
be an increase in the prl)duction of 
yarn. But the question is whether 
the country is in a position to 
·J .. udu~e the 4 milliOn spindles in 
five years Or not, b('call'c the cxistint 
12 million spind!"~ :lho l"l'quire re-
placement. The present spindle-
manufacturing capacity :~ lim:ted to 
about halt a million sp'ndles per 
fll1n OJm 110 that in flv .. y(,llrs the pro-
cil~:'tion will be about 2,\ million 
\';;l~rell~ we want to expaad it by 4 
m;lIion spindlr5 new caIl:!city. Th's 
I!: npa-t from !,he replac('m('nt require-
ment for the present capacity. So I 
doubt whether the existing plants wlll 
be able to prodUce so much spindles to 
meet OUr requirements. This point 
also should be takt'll into account. 

As re,ards modernisation, the Work-
inc Group baa estimAted that an 
amount of RI. 180 crores w 11 be re-
quired to cover all the present units. 
The procedure to let loans from the 
HIDC and other qeneies takes a lon, 
time. Therefore, lome amendment 
Ihould be effected by whleb the 
amount is available al quirkly .. 
poaaible. 

Now I wiD ..... with amal1 ac:ale 
industne.. ona.e industries bave 
done Ya')' well III the last lYe y"". 
But there are ., IIIIaft7 dUkuUiea ean-
boatInI tbeaI becauae tbey are __ 
tablilbed in cWfenDt pU1a III tile 
eouatrJ'. ~ ......... .,. 80l 
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available either on the technical side 
or on the administrative side to lUide 
them properly. There is delay in 
obtaining information about the line 
one wishes to take uP. There is delay 
in the processing ot applications tor 
loan and machinery on the hire pur-
chue system. The quotas are not 
given eaSily nor in adequate quanti-
ties. All these tactors are a source of 
discouragement to a person who wishes 
to start a small scale indUitry. One 
agency to supply all the information 
at a central place should be Intro-
duced 

LasUy. during the discussion ot 
the t;raft Plan. I suggested that there 
should be annual planning. That means 
that our Plan should be split into 
five annual plans so that we can 
8!i~eS8 the achievements in the year 
and plan what We are going to do in 
the next. It this sYlltem is introduced. 
I think it wi'l be better from the 
point of view of rp8ults. 

Aebarya Krlpalaal (Si tamarhi) : 
Mr. Chairman. I am not used to speak 
here in the language ot the expert and 
the ~J)eeialist. I speak the common 
language and I try to repreaent the 
common man's view because I feel 
that the wearer knows where the shoe 
pinches-and thil il more 10 in a de-
mocracy. 

We can discuss the promlsea of the 
Third Plan. because u yet they are 
promiael only. in the lieht of what 
we have achieved. or tailed to 1Ic:hleve. 
durin, the 8eeond Plan, AIIo, any 
diacullion. to be useful. m\Dt be bued 
on a clear conception of what I. meant 
by planning. I hope here the Prime 
MInIster will atree w!th me that plaJl-
nln, means deliberate and well 
thOUlht out action. It II not dlaotJe 
aeUOn aDd it .. not adIon tbroqb 
the coftJ7 metbod of trial aDd ftTOI'. 
It • uncIer1abD In PIIl'IUIIee of an 
al .. 01' ~ alma. 'I'benfon. 
It Impu. bowJedle, weD-cUr-w 
allPlleatkln 01 It. tbJa appnc.tioII de-
....... upoa ..... own~ 
.... tile aper ............ by oIIaen. 
It ............. a eoueiouI ... well. 

PlAtt 
dlrpcted effort; it alao implies .cieuti-
Hc exactitude, technical akill and ad-
ministrative and manaterial abilit)'. 
It further implies avai lability ot neces-
sary relOurces including ftnance tor 
the the carry In I out ot the different 
schemes comprised within the plan. 
It Implies not only proper draw In , up 
of the schemes but also their eftlclent. 
quick and economic execution. Plan-
ning thus means foresight. and not 
hind-sight as We otten find i. the ca"e 
here. 

Given these condltionll. one can fore-
cast results with some meallure ot 
certainty. Of course. between the 
drawing up ot the IIchemes and their 
f'xecution. there will always be .ome 
~aps; but they must not be of the 
nature of more than 10 or 15 per cent. 
Any wide difference., whether in 
costs or the time Or the physical 
achievement of a plan would not make 
a plan as wen con.ldered. well 
t.hought-out or scientific. It would 
amount to haphazard action which I. 
costly and time-con.umln,. and tIme 
here means a ,reat deal Of money. 
A defectively drawn plan. I submit. 
is no plan, as a defect;vely de.lgned 
chair would be of no UIIC tnr .ltUn, 
pUrpOlell. Judgln, it from thl. point 
of view. I think we have not been 
able to Itve up to th(' .clentiftc del-
cription of a plan. 

To cite a few examples. 10 far :as 
expenditure Is (.'Oncemed. the BhalEra 
project be,an with an eat'mate of 
Re. 1 J crorea. That has Inrreued to 
over RI. 37 eroretl in 1151. The 
Damodar Vaney proJed wu estimated 
to coat RI. 74 crores, and it ha. rI ... 
to Re. 188 erorea; Hlrakud from Re.4I 
to Re. 71 crorea; Riband from Ra, I. 
to Ita .... erGl'eI. T'be three lteel plan .. 
which were to co.t Re. 426 crorea ... 

.... .. ......, ......... : .... III 
CI'ONI In the bestnnJn" 

AeIIu7a ...... : Even taIdn, 
it .. Re. _. tJaey are DOW ........ 
to COlt Ra. 'ItO et'ONI, arlit", mon 
dian 10 per eat. 
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[Aeharya Kripalani] 
[MR. DII:Pl1TY-SPZAKZR in the Chair] "!~ ash etc. About these shortfalls, the 

Let us see it the targets that we authors of the Third Plan themselves 
have planned have been achieved. The say: 
most dlsturblnJ( fact that emerges is 
about the achievements as compared 
to the targets. Atter persistent demands 
in this House and .utside, the Plen-
ning Commission has published a 
brochure entitled The P7'og7'eSS of 
Selected Pro;ects during the Second 
Five Year Plan. It says for example 
that thl! Tungabhadra project was 
expected to provide irrigation for 6.2 
lakh acres by the end of the Second 
Plan, but from the progre9~ report 
we find that the actual achievement 
by J959-60 wall only J' 20 lakh acres, 
though of the total expenditure esti-
mated of Rs. 74 crores. Rs 65 crores 
have already bp.en spent. . 

'nle most disappointing perform-
ance Is, however, in the steel plants. 
FAlch of the three big steel plants in 
the public sector were expected to 
produce one million tons of steel in 
the last year of the Second Plan, but 
by the end of 1959-60, tOT' which figures 
have been given, Rourkela produced 
onlv 82.000 tons, Bhllal produced only 
t· 5" lakh tons and Durgapur produc-
ed only BOO tons. The utmost that has 
been possible is a production of 2.2 
m1l11on tons again~t the orilinal esti-
mate of 4' 3 million ton." for all the 
IIteel plants, including those in the 
private lector. 

'nIe entire capital expenditure for 
the eX3)IUIslon Icheme of the Sindri 
fertiUaer factory ha!l been apent. Yet, 
the production at area in 1980-81 is 
estimated at 12,500 tons against a ta.--
get of 24,Il00 ton!!, and of double .. It 
at 54,000 tons al a.alnst 140,000 tons. 
'nIele are the ftaurea liven in the 
ProtreA brorhure. 

In railwav electrification, only 88 
miles have 'been completed OUt of a 
tartet 01 1M miles. On some other 
IIf!Ctlons work il only partially done. 
On the expencUture side, RI. M crorea 
out of a total HUmate of Ra.. 'It C1'CII'8 
haY. already been apent. 

'n!ere In shortfall. tn man,. other 
Incluatriea .udI •• alU11linlum, ....... 
print. chemleala, pulp, eement.. .. 

"The shortfalls have unfortu-
nately occurred in some ot the 
very industries which were of 
crucial importance and have dep-
rived the economy of beneftts 
reckoned on for the start of the 
Third Plan." 

It m'!ans these shortfalls would ham-
per the progress of the Third Plan 
even. 

It is notor:ous that our plants are 
not worked to capacity, even in terms 
of a single shift. As machines are con-
tinually changing, We mlDt engage our 
plants In two and even more shifts 
if possible. 

Among the many mistakes admit-
ted by our planners are, firstly, the 
poor husbanding of foreign exchange 
resources, especially in the earlier 
years of the Plan: and secondly the 
failure to fully utilise the facilities 
created by the major and minor irri-
gation works. As a justification oC the 
latter, it is said that there necessarily 
will be a time lag between the com-
pletion of the schemes and the utili-
sation ot the waters. But even thi8 
plea is not open to our planners, tor 
It is admitted that with greater fore-
sight and more accurate statistical and 
economic intelligence, the considerable 
lag which hal occurred in the utili-
sation of at least the minor irription 
works could h!lve been greatly reduc-
ed. 

The third mistake .dm~ted by the 
planners themeelves II tbe mlabandl-
in, of coal and transport. 'l'be hard-
ship caused and the loun IlUfrerecl 
could have been IP'Htl)' reduc:ed if 
there h.d been a proper balance and 
ro-operaUon betwem cUfterent depart-
ments 01 the Government. iDatead 01 
each b1em1D1 the other, U 70U wiD 
remember, wu done e"en on the floor 
of the HoUR. Further, tbrovPout 
this period there baa ..... power 
abortap. from whkiI here in DelhI 
we sutrer eYer)' dI)'. 
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In all the three steel plantl there 
have been breakdowns for various 
reasons, ,enerally unexplained. These 
have resulted in great delays and fin-
ancial loases. Yet, there is no aware-
ness that these breakdowns may be 
due to detective desilnin, or engi-
neering or the use ot interior mate-
rials. Every failure is considered as 
an act of God, tor which nobody is 
made responsible, The Prime Min-
Ister sald that we must make people 
responsible, see that they do their 
job, and if they do not do their job, 
they Ito. But here, nobody seenMI to 
be responsible. All these tailures 
are Bcts of God. But we have also 
bE""- told that sdence either nulliftes 
the aets of God or at least mitigates 
their hardships. Here it seems to be 
doing otherwise. It enhances the 
rigouPli of the acts ot God. 
16 hr!. 

About our administration, whose 
great qualities are so mUch advertised 
by the Minister. .nd visitors from 
outside, the present PIIUl report con-
tainl remarks which are none too com-
plimentary. It says, justifying Parkin-
son!, Law, that, 'As large burdens arc 
thrown on the administratiOn strut;-
ture, it ,rows In size; .s its S1%e 
mcreasel, it becomes slower in ill 
functioning. Delays occur and .Jrect 
operations at every Itage and the 
expeded outputs are further deferred. 
New tasks become clifIlcult to .ccom-
plish it the man.,ement ot thOle In 
hand is defective. III theM! cireWDItan-
ces, there i. need for far-nachin, 
ehanres in procedures and approach 
and for re-examin.tion of prevalent 
methods and attitudes.' 

Further, \he expected nsuJtI bave 
not been achieved in IeVersl other 
clirectioaa. For instaDce, tbe rUe m 
prieel bad DOt been ehecIrecL It II 
1UbJ7 I8id that the rI8e ba pricea Ii the 
'Vel) conditiOn of a deYeJopln, ec:onc.-
my. But the example of other coun-
tries like Japan, OenaaIa7, CuacIa. 
I&aJ;J ad even IIaico wben U. ad· 
YUlee baa been peater doeI DOt c:oa-
Ilrm ibis ..... 1ft We.t 0erman7 tile 

PIA" 
national income !'Ole at an annual rate 
of 12 per cent. and yet the prices roae 
there only by one per cent. In Japan. 
it is vel')' straDle, with an annual riSt! 
of 12.3 per cent. in the national in-
come, during the whole pc!riod of 1863, 
the rise in price was only two per 
cent. 

Let us examine in the litht of theM 
shortfalls and failures the present Plan. 
The Plan report begins with an elo-
quent introduction, rather repetitive. 
It is doubtful it It will route the enthu-
r.ium ot the malles whOle co-open-
lion, we are told, is essential tor the 
SUCCC3S of our Plans. I am afraid It 
cannot create the fervour which wilJ 
liberate them trom their petty, narrow 
and selfish existences. All the Bame, 
the document is better got up and more 
impressive than the previous Plan 
publications. It gives a rosy picture of 
the achievements ot the ftrlt two Plans. 
If one looks at thil only, the perfor-
mance has been impres.ive Indeed, as 
our Prime Minister told Us this mOrD-
Ing. But the view becomes ,1001II1' 
when we tum our eyes to the colt, 
the delays, the breakdown and the 
shorttallll some ot which are noted In 
the present Plan report. 'nteIe show 
that what was laekin, in the Second 
Plan was foresight which i. of the 
eIIl"tlce ot "eicntl'" pl.nnln,. 'nI~ 
the Third Pl.n ...... to be moN 
impressive, definite judlll'lent on It. 
because it only makes promilel. can 
be given only, •• in tbe cue of our 
previous Plans, after Ive yean. It II 
promlRd that there will be a review 
f!Yery ye.r. It...... ,Iven allo at the 
time of the l'l.u,ur.tion of the Becond 
Plan but It i. to be ,.en how far lb. 
i. implemented. 

However certain thinP an clear 
evea now.' Take, admInlltraUon. for 
instanee. It would be burdeDed with 
double the tub that It .. IhouJderIDf 
at ...... t. Will It be ....... lor It 
to do thu to ...,. ctecne of ~ 
and .....,.J.nIIfaetIoa? !'aD ..... 
qricultun. 'I'Ite adftIDee _tlctpeted 
is "..ter ...... t...... bF put --
........ ApIa. tile .IE.... tIIat 
'trOUld be tabla to _ thet ......... 
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[Aeharya Kripalani] 
not run away and upset the Plan ar~ 
Ilot clearly enunciated, at least for a 
common man like myself. 

Then there is the questiOn of price 
policy. It is admitted by the planners 
themselves that without a steady and 
reasonable price level for a numb~r of 
years, our Plans are likely to go wrong. 
About this, the Plan report sayS that 
the importance of maintaining a rea-
sonably stable price level was empha-
sised in the first and second Plans and 
various mcasure~ were taken during 
the two Plan periods to correct and 
mode-rate undt'sirable trends The 
results werf'. however. poor a~d the 
prices ftuctuated widely during the 
first Plan and have shown a rising 
tr('nd over the ~econd. The report 
says that at thp. Rtart of the third Plan 
the level of wholesale price!! and the 
cost of living arc alrclldy high. and it 
is elsentiBI to Rssurl' that there i~ "no 
concentt'ation of inHationRry pressures 
in the cour~e of the third Plan and that 
the levl'ls of 1iving of the mOTe wl-
nerable ~ectlon.; of society are safe-
guarded." From this. it ~1l1 clearly 
appear that these interests of thp vul-
ncrable cla!lsp.~ havc not been safe-
guarded heretofot'l'. Tn v'ew of the 
larJl!e monetary Inv"stmE'nts. it iq not 
likely that prices will remqin steady. 
II any action contE'molated against 
anti-social elem.-nts? Evl"n in the 
third Plan. th .. Ideas abollt measures 
that are ner.l'!~lIary to Iltahi1l!lE' prices 
at reasonabl,. level"! both for the pro-
ducf'r and the conllumer are extremely 
valUe. 

Thl!n there are eaminp from 
export!. The II'S! !laid about thes!' the 
bt!tter. In 1148, th.y stood at U83 
mn'loft U. S. doll an. Ac I am quoting 
from a forelp staUstlclan, and as he 
ha" talked of donars, I also talk of 
doll ..... In Its1. ten yea... befo~. 
they dood at 1.313 mllliOn U.S. doUlt'II 
and In 1'" th~ stOOd at 1.118 million 
U.s. donars. We did not pin ImY-
thin.. There haft been fturtuattons In 
th-. tm )"M .... but then is a distinct 
..... AI eompared to this. t.HI 

began with 40 million dollars in lM8 
and today its exports stand at 1ft 
million dollars. It is a small country, 
and undeveloped country like ours or 
worse than ours. Mexico had 486 
mi1l'on dollars worth of exports in 
1948. Today, its export stand at 735 
million dollars per year. Both I81'ael 
and Mexico are under-developed coun-
tries. The fact is that ]:\I)th in quality 
and in prires. our goods bear no com-
parison with goods from western coun-
tries or from Japan. Instead of any 
advance in these ten years. there has 
bt~en some shrinking. I will be happy 
even if the modest advance in the 
third Plan is realised. 

It i5 also not certain whether the 
nl"r.essary funds will be forthcom'ng 
trClm foreign sourcps. Considering 
that all countrieg in the West and the 
East have already begun an arms 
face. it may not be poss'ble to get 
frnm abroad what we need. What will 
b" the result then? The result then 
will be that We wl1l have to abandon 
~ome of the major projects even while 
th .. y are in the process of making in 
midstream. 

ThE' contr'butions expected from 
Stllte undertakings bear no proportion 
at nil to the realities. unless of course. 
owin~ to the monopolistic character 
of the~e undertakings, the prices are 
inflated for the consumer. The report 
:t~eJf says: 

''The estimate is tentative, 81 
the data on which it is based are 
not sufficiently finn". 

It ill doubtfUl that further indirect 
taxat' on will be conftned to the 
limits laid down In the Plan. and that 
thi!l will be lal'leJy spent on the Plan. 
Past experience shows that thOUlh 
the addJUonal taxation propGlec:l dlll'-
lnJ( the second PJan period was of the 
order of Ra. tSO c:rores. the ac:taaJ 
taxation bas been ... 1050 crores aDd 
a ..... t deal 01 it was not ...... t upon 
the Plan projects. Abo, it is dMabtfuJ 
Juclllq from past aperiIDce that ..... 
"aUCID win be kept lQ eMS. 
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Let us now look at the broad aims 
of the Plan that are designed to usher 
in a reign of plenly ill a socialist pat-
tern of society. One of the aims of 
the planning is to narrow the gulf 
between the rich and the poor. This 
has admittedly gone on widening. The 
figures were given by my friend, Shri 
A <)ka Mehta. The rich in the urban 
11 ,j rural areas have reaped high pro-
fit, from the Plan in the past, but the 
I}t'nefits to the poor are prom:sed in 
the distant future. If planning has 
ilny meaning. it is not designed for 
Inl' rich or fOI" the new increasing 
da~s of bureaucrats, administrator3 
and tf'chnicians, but for the poor. We 
art· I <lId by reliable historians that 
milk and hont'Y ftowed in this land. 
W" al'(, told today by the Planning 
('omrniss:on that after hlilf a dozen or 
more Plans milk and honey wl11 
]J,(;tin ~ow in this land. But the pre-
,('nt ~E'neration p£'rtinently ask, 
"What about us the living',''' Today 
lhrr(' set'ms to be no answer to their 
):1 indin,::: poverty and hardship. 

HO~'ever, the main object of our 
Planning is not thl' increase in pro-
dudutl lis we were proudly told by 
the Prime Minister this morning; nor 
:.' It the !'ise in the national income. 
nor may I submit is It the rise in th~ 
average income. All these thingll are 
goOd by themselves, but they are not 
01 the e8llence of the nation's life. All 
these were rising-nal.ional inconle, 
production. average income. e~.-... s 
Shri Nanda will know, in the 19th 
rentury in Europe and America. but 
what was the condition of thl' poor? 
~ were sulrenng from poverty. dill-
ease, lIqualor. ianorance, unemploy-
~t and exploitation. It ia theee 
that lent whatever truth therf.' 11'.' In 
Marxian theoriel. Our aim Ia. .. it 
OUpt to be, the removal of the 1J"ft1cl. 
inc PGftrty of the JIIUIIeS with aU the 
pylu aDd d ..... that 10 with it. 

Ithu beeD offida1l,. a4mltted that 
10 far .. \be lend,_ lebou,.... are 
~ tbey _ .... work and Jell 
I2S(AI) LlD-II. 

Pla. 
wages, and they are 21 per cent of 
the population. If that is true of land-
less labourers, it is also true of those 
amon, the peasantry who have no 
economic holding. The condition of 
the lower middle classes is pitiable 
indeed. There is an ever increasln, 
unemployment among the educated 
nol excluding university degree hol-
ders. This is the mOlt vocal class of 
the unemployed. Their discontent IS 
therefore dangerous. There is also 
unemployment among technicians 
while thousands of toreign techniclan~ 
art' l,ngaged on high salaries In our 
\'arious proje('ts. spec:ally the ~t.eel 
plants. 

POVt,!·ty, Sir. is intimately connected 
with unemployment and under-em-
ployment. Every successive Plan 
leaves behind a bigger back-log of 
unemployment-I need not 10 into 
these figures. The Third Plan will also 
admittedly do likewise. It hall not 
been possible to absorb even the new 
entrants in the labour ftcld. If a Plan 
cannot provide for thc new entranta, 
it can nevr.r be said to have lIucceeded 
in terms of the maslel In spite or the 
increase in production. thl' national 
and averag£, incoml' or even the re-
moval of the gap between lhe rich 
and the poor. 

Sir. GandhiJi, on account of thcM 
conditions, told UI. \hat tbls Icper-
ftuous man-power;j.tead ot being a 
dra, on the nation could be turned 
into gOOd and useful account. He, 
therefore, placed before UI the eco-
nomic programme. 01 khadi and vII· 
lage Industries. He did not want to 
divert factory or fteld labour from 
better pa:d jobs, he wantH to utiJIte 
only the wute of the nation. After 
all, the unemployed and partially em-
ployed are being maintained bJ \be 
nation. Any additional wtelul produe-
tlon, bowever .mall It. quantlt,. _111 
be 10 much wdlth added to the 
nation. I do not lee any econOlllie the-
ory being vtola~ in tbla propotitJon. 
80 far we have liven -17 ......... 1 
aid to u.e. And......... and this mar-
... aid .... faDed to ..... JIM prIceS 
.. between faetory ........ and 
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[Acharya Kripalani] 
the products of khadi and village in-
dustries even when they have used 
improved implements. However, 
those in authority have always held 
that decentralised industry must stand 
on lts own legs. May I ask, Sir, can 
the centralised and mechanised big 
industry of our country using the 
same machines as in Germany and 
Japan and in the rest of the West 
or as in Russia and China successfully 
compete with those countries? Why 
do not our sugar, textile and auto-
mobile industries compete in the 
world market? 1'ake the most advan-
ced country like America. Cnn Allleri· 
can products successfulJy compe1e 
with those of Japan and Germany in 
spite of the greater automation :n th!:: 
United States of America? Can indus-
tries in all these countries succe3sfulJy 
compete with the same industries in 
the totalitarian countries that use 
slave labour? Under thesl' circums-
tances. each country seeks to ~uard 

its home market exc1us:vely for its 
own industry. It gives them a shelter-
ed market. When we have given that 
market to our textile industry. to 
sugar. to our automobile industry. 
will it be too much to ask that de-
centralised industry be protected in 
the same way even as our organised 
industries are from foreign competi-
tion? It too will need an exclusive 
and protected markE't or the pooling 
of the prices. These things are not 
done for what are called purely and 
narrowly economic reasons but for 
sociological and psychological reasons. 
which take into consideration the so-
cial, political and moral aspects of the 
.rowth of a nation, side by side with 
its economic advancement. 

Mr. DePllt1-Speaker: Now the hon. 
Meo.nber should try to conclude. 

AeIIarJa ErA ...... l: I will conclude 
In one minute. 

1. t.herefore, want the Government, 
if they a~ inspl~ by aandhian 
Ideals and if. they are seriously c0n-
cerned with the problem of co1oual 

unemployment and under employment 
in the country, and the consequent 
poverty of the masses, to evolve an 
appropriate policy for the revival and 
extension of decentralised industry. It 
may be supplied w:th more scientific 
instruments and cheap electric power. 
Given these facilities. decentralised in-
dustry may have some chance of 
competing with big industry in the 
future. 

I have no doubt. and that in Shri 
Asoka Mehta wishes that, that in IlO' 
distant future, we shall e able to make 
machines for making machines. But 
what about the men? Unless there is 
some provision for developing them 
and their ability to conduct themsel-
ves as f,oc'al individuals who find 
their own good in the good of the 
larger group of the nation in which 
tht·y IiV(·. our best thought-out and 
executed plans and projects will be 
of no avail. 

Shrl Ranl'a: Mr. Deputy-Speaker. 
am \,t~l'y glad that my leader. 

Acharya Kripaiani, . 

Shrl C. D. Pande: Your leader? 

Shrl Banl'a: Yes. He was ~'our 

leader also. 

He has struck the right note at the 
end of the speech. What about the 
man? That is exactly the reason why 
I feel that the plan do~ not pay suBl-
cient allention to the improvement of 
the condition of the masses. his envi-
ronmenta and the opportunities for 
improving his lOCial, Inoral and other 
lE'vel5 and that is why I am here to 
oppose this plan. We have lot before 
us three amendmenta. one given by 
myself and my friends. another by 
Shri C. R. Narasimhan and a third one 
by Shri Indrajlt Gupta. 1 am requeat-
iog the HOUle to live its careful con-
lIideration to tlIe amendment that I 
have li"en nOlice of. 

lID ..,ersll), in qreemeDt wi ... 
amerulment No. S( but am eertaln~ 
OIIIIoeed to IlmeDdment -M,. 1, Ii .... 
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notice of On behalf of the ruling party. 
Amendment No. 1 wants us to a':{,l'pt 
this plan as the nation's plan. I am 
ht'r(' to say that this is too much of a 
d('mnnd to make on us in the opposi-
tion here in this House, as well out-
"ide this House in the country. I said 
this even when the First Five Year 
Plan was introduced in the t.lher 

, House. I said even thl.'n that it shOL.ld 
not bl.' accepted as a national plan. It 
{'ould possibly be styled at N,·hru's 
plan; it {'ould not be even a Gandhian 
p!an. 11 could only be a Congress Par-
ty's plan or the ruling party's pl~ll. It 
;0 happens today that it comes just 
011 Iht '!Vt'rJ Of the ele{'tions. There-
fort'. it may possibly bE' called the 
e\'e of the electiOn plan. If only the 
planners had been a little more 
l :':n':idel"ate towards the poor voters, 
the" could haVe easily placed thiS 
h..r;,I'P th('m as the manif('sto of the 
CnnRress' Party al thf' time of thp 
l1l'xt elections. 

Whl'thl.'r the people would be really 
Impl'p~.ced with this or not j" Rnother 
malter. 

Shrl C. D. Paude: That is our hope. 

Sbrl Baa,a: But this is as big as 
Ihe Ram:Jl/ana. Just as there used 10 
tit' so many Ramayanas, the smaller 
0111' is the Bal Ramallana. But while 
the parallaft'J of the Ramallana ~ 
giving solace to our ma'~!'es throu,n-
Qut all these ages In our ('ountry, my 
fur is that a reading of this book 
and the other Bal Ramallana aI.o caD 
only make our people feel morr and 
more unhappy and more and mon> 
~nrrowfu1. 

It ia .aid that the Swalantra Party 
and other friendt who .. ree with III 
do not atud for a plan. We do atand 
fOr a Plan. II)' bon. friend, KripaJaalJl. 
ha. saiel that llUatma Gandhi bH 
Plans. lIbhatnuJ G.ndhi bad .Iaced 
before the c:ountry • CODItrudive 
Plan wIaicb _ beiq ilDP' ........ 
"'hen we were not free... wIaich 
has .... to IGIDe ea1eDt. 1IdopMd .. 

Plan 
a kind of an apologia in order to 
recommend this thin, with a silver 
lining. That is in regard to the Khadi 
Commission, the Handicrafts Com-
mission and variou!f other commil-
sions. One of these hon. Ministers is 
nOw .hinking of su,gesting the crea-
tion of another commission In order to 
provide industricli In rural areab. 

What does this plan stand for? In-
deed all of US would like to stand for 
a gOOd life for all people and for the 
arhievement of B liberatt'd humanity. 
WI:' want to eombat the curse of 
poverty. We want to stand for a social 
ordt·r offering L'Qual opportunities for 
all. We want to protl'Ct the farmer 
and the arli·.ian. We want to rebuild 
thl' rural economy. We stand for sound 
foundBlioli1i for swtained economic 
growth. My ho:,. friend does nOI be-
lieve that we stun:i for it. We do IItl!nd 
for it. He may be shocked by It, t,., I 
that is a tl·uth. We also stand fOI' im-
proving living lItandards. Wi.! waot the 
working conditions of the manel to 
be improved. We want to tranlfonn 
the pl:'allant's outlook and environ-
ment so :hat hI:' would bt-come one 
of thl:' masters of this country, not a. 
he is today a depreSlil'd perlOll and as 
he ill hl'ing turned mto a member of 
the depres'led {'Iasse.. We allo stand 
for co-operative elfort. We want eco-
nomic overheads to be built up SO that 
our horse not only belin. to trl'll 
but al'lo gallop!! a. one of our hOIl. 
friendl was luggellting t.hu morning 
to my bon. friend. Shrl AIIoIuI Mphle. 
We are also keen on the private Helor 
actin. with an underatandin. of obli-
gation!! towardll the eammunity .. a 
whole. We want to prevent coneent. ... -
tion of economic: power in the handa 
of ana1l member. of indlvlduaJa and 
bultneaetl. Vi1laJe and _1I-talJe 
indultrl.. hl"l' to be developed .. • 
cruc:ial part 01 our toelal eeoIIOIDJ· 
Pro:ection of weaker ..nipna Ie .... 
In article of faitb witll .... -".lIty of 
opportualtJ for ~ cit ... hu tot 
to _ ~ aAdI attained. ........ 
are the buic ..... lles for wbiell we 
Uo stand. ... t it, food. work, edwI-
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[Shri Ranga] 
tion, health, sanitation, housing, mini-
mum income and also protected water 
supply. Social values and incentives 
have got to be developed with a sense 
of commOn interest to obliga1;:lns 
among all seetions of the community, 
Gainful employm<:'nt for everyone who 
seeks work has got to be provided and 
we wiJI certainly try to achieve that. 
Higher standards of productl vity have 
lot to be aimed at and achieved, Ful-
ler utilisation at available manpower 
and resources is also one of the needs 
of our !lociety and we stand for it. All 
these things we want in order that 
the b:gge'iH pos~ible investmf'nt is 
made in man so that he can bl'come 
a self-reliant, sclf-respcl,ting. self-
employt'd person who w"uld bt' Hble 
to look after himself in spite of all 
these tyrannil'EIl means and methods 
that are now being proposed by ~l've
ral of these hon. friends on this :;ide 
as wdl n';; on that side ill the name 
of socialist pattern of !loddy, What 
Wt' are opposed to are the m('ans 
that arc now sought to be adopted by 
the Government; that is, increa,ing 
the sphere of our economy to be re-
.erved, to be aained for the public 
sector and also fol' state-trading. 
These are all the things that I have 
taken out from out of the first two 
chaptl'rs whiCh my hon, friend the 
Prim{' Minister has found it Do~~ibl(' 

to pen during tho.lle few valuable d:ly~ 
of his rest in a cool place, 

I cannot congratulate my hon, friend 
thc Prime Minister upon the speol'Ch 
that he has made, Evidently. he put 
all that he wanted to say in the.~ two 
chapters that he could content himo;elt 
with quoting from them and not be 
able to enthuse or inlpire this House 
with the new vision that he hall got 
~fore himself and the new frontien 
that he has been tryinl his best to 
brlftJ nearer and nearer to our own 
IOclaI eecmomy and our own IOcial 
Ute In our country. 

This 11 a plan that ba. falled_ 

-. _ •. ......... This plan! 

Shri aaqa: Yes, The ftrst and the 
second plans, This is only one of the 
three, This is Ganges. It is ftowing. 
It will go on ftowing not only when 
the present ruling party is in power. 
If they could achieve it, they would 
like to see that their children will re-
main there and still continue t\J im-
plement these plans, one after another, 
any number of them, That is the 
perspective that my hon, friend the 
Prime Minister wants us all to feel so 
that OUI' mouths could water, 

As some of my friends said, we 
have an excellent Prime Minister, a 
gn'at national I{'ader, We have got a 
powl'rful party with a great pa"t 
behind it, so many resources, e\'('ry-
thing, Yet, why is it that India is 
still rated as the 21st 0)" 22nd cOllntry 
in eC'onomil' dl'\'elopment by the 
United Nation~ ,;tudy? He could not 
giv(' an anSWI'r. I was rC'minded or a 
~aying in my own language. Tht!l'e j~ 

everything in the house, incluciing a 
lovely wi rl~. But, sonh~h(lw or other, 
the son·in-law only gets stones 1:1 his 
mouth, In the sam!' way, we h:.tve 
ev('rything here, E\'cn foreign visi-
tors who have eome herl' sing p"1't'c.ns 
of praise on our policy. on our plans. 
They have gone to the extent that 
they havt' becoml' 1'0 mad in thE'll' 
ICI\'~' of the Government that they are 
no long!'r keen to give any assistance 
in regard to specifk plans, but they 
would simply place at the di~po3a! of 
the Prime Minister billions and 
biJIions to be made use of as he likes, 
according to the advice that he Bf'tl 
from his own Planning Commission. 

Wp have got all thl~, What we do 
not have is the right perspective, the 
right approach, That approach IS the 
Gandhian approach, My hor.. friend 
and the Go\'ernment have been. 10 
far during the last 15 years. only 
10iit, farther and farther away as 
rapidly a. they possibly could hope to 
do without ~ttiD8 the pneral elec-
torate in our country. I am here '0 
protftt apinst that departure, An 
CnaUsbftlaD ..... here ill 1M', ae 
met Mahatma a.ndhl Ibbatma 
aandbl told him: ""bow mistaken be 



377 1 Marion re: SRAVANA 30, 1883 (SAltA) Third Five Year 
Pia" 

3771 

thought was Mr. Nehru's policy of 
trying to establish rationinl[ and price 
control of grains." That is all envI-
saged in this Plan. If they are not 
able to implement it now, they will 
implement it next time, provided, of 
c"ur~c, the Prime Minister would be 
able to have his bosom (o.'Ilpt.r:ion, 
Shri Nanda, a great champion oC the 
pro il'tariat. 

"This policy-Mahatma Gandhi 
thought-would lead, he said. to 
idlt'ness on the part of the ration-
fI'cipients and to waste on the 
~Jart of the cultivators; it would 
be much better for all to let the 
pricl's of grain ri~e and (0 ('Xp,'ct 
people to work harder." 

Thl·n, Jill! said. 
"Controls give rise to fraud. 
5uppression of truth, intensilka-
tJOn of the black-market and to 
al"! iflcial scarcity. Abovf' all, it 
unmans the people,-it degrades 
the people--and deprives them of 
initiative, it undoes the teachine 
()f self-help that they have been 
learning fOr a generation. It 
m-.1tes them spoonfed." 

This is exactly our credo. We do not 
want the state-tradinl corporation to 
encroach upon ordinary trade in our 
,·ountry. Yet, some time alo, on the 
initiative taken by the Prime Minister, 
the Chief Ministers' conference Itavl:: 
a ukase to the country and also the 
then Food Minister that trade in 
foaderains sbould be lOCiaUsed. He 
did not make any plans. 'lbe Plan-
nilll CommissiOn did not provide any 
kind of scheme for it. Nor even the 
Food . and AlJiculture Minister. 

Suddenly an inspiration came into 
them and then it Ilowed lbelf into 
this shape. They took three years in 
order to realise that, that Minister had 
to make way for anotber Mini.ter and 
that particular Idleme of thein could 
not be implemented. Th1a i. the 
~ in which thJ. planniDI II 
10 l1li on, and that II wby I ., th., 
it il all dD .... u.uc plan. 

8e00Ddly. m, boD. friend 8bri 
AIob ..... ta ... WODderina bow OW' 

economy could possibly pro,resl and 
get up on a kind of accelerator. I 
have seen some of these accelerators. 
There was one such, which was an 
accelerating lift by itself. and it wal 
there in Copenhagon. One police-
man tried to get into it but he ,,·antt"d 
to monkey with it. One has to let 
into it as it comes to the ftoor level. 
but yet thl' policeman wanted to trv 
his triek; hl' I('t go the lift a bit up'. 
wards. and then he jumped into It. 
and what happened was that he (lot 
himself ~tuck at the top, and finall)' 
he was killt'd. 

Shrl Asoka Mehta: Why did he 
Monk('Y with it? 

Shri RanIa: That is exactly what is 
happening with our PIsn alao. Today. 
this Plan is monkeying with our locial 
f'conomy. What is it that our socia-
lists want to achieve, and what I 
wanted to achieve also W'hen I was 
embracing socialism in all those years 
in the West? We wantt.'<i to relain 
for an industrial worker that control 
Ovpr his own Implements. exactly 
what M81'x also desired to achieve. 
We wanted to relain for him control 
over his own implementll, and his 
OWn conditionll of workin, .0 that he 
would be ahle to becom~ OIIce alaln 
a ma'ter ot 'his own economy, IVId a 
master of hi. own employment. He 
used to be such a self-employed per-
son before industriali .. tlon camt'. 
Before pea .. nts were turned to be 
mere tenants and mere slaves and 
villains. tbey used to be self-emplo,-
ed artisans; before lndultriaU .. tlon 
replaced them. they were Hlf-
employed people. Marx only wanted 
to relain that 100t freedom, but in a 
different way under cl11fft'ent condi-
tion •. 

Now. what is the poaition in our 
country'!' b there that lUnd 01 a unl-
ve .... 1 indUltrialllatiGDf No. Even 
\odey DOl more tIuIa ten .. cent of 
tile people are enppd or are 01111_ 
to be en,.,'" in InduItrIalJJed ... 
1IGIIl)'. 'nIe rat 01 u..t ....... , or at 
... 7. per .. t of ......... today 
cIepefttIent upon runt .....,.. upoG 



[Shri Ran,a] 
artisan economy, upon dookan econo-
my. All these people are self-em-
ployed. Even today, they continup to 
be economically free people. They 
know no master. It is only when they 
have to sell their commodities that 
they bring them into the market; 
there, of course, there may be some-
body who can say whether he would 
accept them or not. Would We be-
lieve in that kind of market economy 
or not? Would my hon. friends not 
want to build up that kind of economy? 
They seem to think that if we were 
to have that kind of market econo-
my, We would not be able to have 
economic progress. 

But here is a book which I am sure 
my hon. friends must all have read. 
an dit is by the German s~atesrmm 
Mr. Erhardt. He is their (,eonomie 
and planning Minister. He caml.' to Our 
country also, and he mu~t have md 
the Pr'ml' Minister too, but thl' Prime 
Minister possibly did not like his 
thoughts and teachings, and, therefore, 
he would not pick his brains. although 
he would not mind pi('king the brains 
of all those other people who would 
give him only what hl' wants, some 
NOr! of certificate for his socialist pat-
tern of society. Gl'rmany has made 
al\ that progress. My hon. friend 
Acharya Kripalani has just now drawn 
our attention to a country in the East. 
and to the pro,ree that Japan has 
made. Did they not depend upon this 
free market econmy? They did. Have 
they not progressed? They haVe pro-
tressed. Why is it then that we are 
so much obsessed only with the Soviet 
economy and the Russian and thl' 
Chinese example and not of the rest 
of the. other economies? 

My han. friend the Prime Minister 
may turn round and say 'Why, even 
the Americans are admlrint us now; 
they are placin, all their funda at our 
dlspoal.·, But bow could he "y so? 
The Ameriraftl .... pl.clne their funds 
.t the dipoAJ of the Communist 
Tito .nd the FaIC'lst Salazar .na .t. 

Franco. The American dollar does 
not make any distinction in regard to 
your politics and your political or eco-
nomic philosophy. They want to help 
us just because they are in trouble 
with Russia. Both 01 them are com-
peting wit.h one another, and now, 
therefore, they have suddenly come to 
realise their duty to the under-deve-
loped nations and under-developed 
peoples in order to prevl'nt those 
people from going completely either 
this way or that way. her.;!forc, let 
us not draw any kind of support from 
the help that We are getting from 
thl'se people. 

Then as regards heavy industries-
that is item (d) in our amendment-
We also want heavy industries. Th:3 
kind of thing is nothing new. As my 
hon. friend, the Prime Minister said. 
even when he was Chairman of the 
Notional PlanninlO! Committee, eVl'n 
during those days. we were all so 
very keen on heavy industries. But 
then' is a limit beyond which you can-
not very Wl~It run or rush and ~wallow 
things. Thl'fl' Is a limit within which 
we should function. We must develop 
these things in such a way that we 
will be able to make sustained and 
w<'lI-balanced progress in Ollr sOl·iety. 
This is exactly wher<' our fJif'nds have 
gonl' wrong. 

So many facts haVe been related 
today. Many of our industries are in 
such a bad way that there has been 
so much wastage. Recently, there ha~ 
been the classic example of the failure 
of co-ordination between the coal In-
dustry and r.llw.ys. The two Minis-
ters concerned m~ht have made peace 
between themselves, with or without 
the help of the Prime Minister, but 
the country is not .t peace in reeard 
to these two industries. 

Thpre are so many othpr thin,. too. 
So much of industrial potential is eo-
ine to wute. Z5--3O per cent of tile 
lrriptlon potential Is IOiDc to waite, 
wbleb means that nearl7 Ra. _ CI'OIWI 
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worth of investment is not being fully 
utilised in our country. 

When all this is gOin, on, is it not 
high time that we begin to think 
whether we would be doing the right 
thing in proceeding with a fourth 
steel plant now? After having com-
pleted three great iron and steel fac-
tories and redoubled the capacity of 
the Jamshedpur factory, can we not 
very well wait for two or three years, 
whatever it is, and give higher prio-
rity to other aspects of our heavy in-
dustries? Take, for instance, ferti-
lisers. What is happening there? The 
full capacity of the Sindri Fertiliser~ 
is not being utilised. My hon friend, 
the Prime Minister, was also here 
several times when We were being 
told that as much as 35-50 per cent 
of the capacity of Sindri had not bc'en 
utilised because of bad management 
and bad planning. And where are the 
fertiliser factories now? They have 
given some kind of an estimate here. 
Even the estimate!! that they have 
placed before us in the Second Plan 
have not ben fulfilled, ('VOl to the 
tune 0 60-70 per cent. Wlwre i~ thl' 
guarantee that thl'Y arc going 10 do it 
in the Third Plan? 

What is mor(', the need of the coun-
try today, is not what they have 
stated here; It is five or ten times as 
much. The peasant is on the move. 
If anybody were to say that it is 
nl'cessary to put a match into the 
peasant, he would be makin, a very 
great mistake. It may be pouible for 
thOse people in the guilded halll of the 
Planning Commillion and of the Cabi-
net to think that our peasants are not 
PfOIJ'eulve. Our peasants are pro-
lI'eIIive, revolutionary and dynamic 
and they are on the move. What II 
lacklnl today is dynamian in th1I Go-
venuneot and ability on the part of the 
Covernment to pIml properl, 10 that 
there would be lufBcient pl'Odurtlotl 
or fertiU ..... dUrerent Idnda of ebeml-
Q) fertW,en, to provide for tile Deeds 
Of our ..... ata. 

PIG" 
Actually, there i. black-markelinc 

today in fertilisers. What does that 
show? It redounds to the credit of the 
peasants that they are matinl luch a 
demand for it and it ,oes to the dis-
credit of the Government that they 
have not been able to place these fer-
tilisers at the disposal of our peasantl. 

Acurya Krlpalanl: Black-marke-
teers are giving it. 

Shri Kanea: Black-market.eel·s nre 
our saviours now. Otherwise, this 
Govt'rnment would not bt. able to 
SUPPly any thin a at aIL 

Shrl B. S. Murthy: No, no. 

Shri Ran,a: That is how they have 
done it CIntcrruptiollR). 

Mr. Deputy-Speaker: Order, order. 

Sbrl aa .... a: They have turned our 
social values 10 badly upside down 
that even black-marketeers appear to 
be saviours; their oftlcera, their a,ents, 
their manag('rs have come to be known 
as 'f('rtiliscr chakravartie.', becaule 
they are minting plenty or money at 
the cost of the peasant (An HOft. 
Member: This is too much), 

They say that the peasant is not 
pro,ressive and therefore he hal ,ot 
to be helped. How? By depriviDi 
him of his lelf eln91oymcnt! By 
drivi~ him into the lO-CalJed co-
operative and then makln. that co-
operative work by livinl 10 many 
preferenees over ordinal')' pe.lantal 
'nley have stated thll in the Second 
Five Year Plan. They have .taW 
that preference mould be ,iven to co-
operative farms in relard to the sup-
ply of 1ICCds, credit and bnplements. 
Just. think of it, to ,0 on djlCrlDJnat-
ina apiDIl the peuant1 Wb71 What 
II the lin that be baa eamaUu.d? It 
II tbat be WlIDta to eaaUllue to be frM. 
".. frlendI are toad of cleprivjn, 
blID of bb"""" .,...,. .... to 
tblnk UIre ... , _ Marx; ...., waal 
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to deprive him of his freedom in tbis 
way by putting him in a cooperative 
society, making him part and parcel 
of a bigger personality, and then tell 
him that he is bigger, he is as big as 
101 as he has joined 100 other mem-
bers. This kind of Hegelian philo-
sophy they have brought forward in 
order to strengthen their own socialist 
pattern of society. We will have no-
thing to do with this perversion of 
social val ues. 

Shrl S. 1\1. Banerjee: Why did 
you form a party, why did you not 
remain alone'f 

Shrl Ran,a: They are providing 
huge sums for community develop-
ment, panchayati raj, establishment of 
a co-operative economy in the villages. 
An these things are wonderful. It is 
like taking every iood thing, nectar 
itself, and putting a drop of poison 
into it, making the whole thing un-
usable. In this way, every good thing 
m our social institutions that We have 
been thinking of and developing in 
the last 40 years under the inspirati'on 
of Mahatma Gandhi, they have taken 
up. Village panchayats We have de-
veloped in our OWn villales, Rnd I 
have had the credit of organising them 
in 700 villales, in thOse days when 
the BritiSh were there, out of 920 
villales in my district. We havp 
organised eo-operatives also, and we 
have also organised community de-
velopmellt, not with Government 
money and with all these Ministers, 
but with the blessinl of Mahatma 
Gandhi, with the leneral support of 
the public. We had mass .upport 
then, which they are lacking tnc:t.v 
in spite of the Prime Minister and all 
the "fnisters and the thousands of 
erorea that they are spending from 
above and from below. In spite of 
aU this, they' have not beeD able to 
evoke the support Of the ma.IN 
That mall IUpport we had. All the.t' 
three thin,s we were d«''''elopinl in 
'ho~e day •. 

Now, what are they doing? I am 
making this charge with all sense of 
responsibility, that in many cases these 
things are being utilised fOr political 
purposes, for partisan purposes. There 
are Statcs where, the minority Cong-
ress groups including some Ministers 
and ex-Ministers are complaining at 
the partial, discriminatory and uncon-
scionable manner in whiCh the majori-
ty group within the Congress itself is 
utilising its powors, its opportunities, 
its influences over these three institu-
tions. Therefore, we are opposed to 
this misuse of thesc large sums of 
money, of our people's money. 

I am opposed to the increasing 
burden oil i~tion. I ~ha1"ge the 
Government of callousness in regard 
to the continuous process of pauperi-
sation that is going on in an invisible 
manner throughout the country of 
the economic resources and especially 
saving~ of all classes of people, 
through this increasing process of 
inflation. It is an infliction. The 
least that the Government can do is 
to maintain the stability of the valuE" 
of its money. Most unfortunately tor 
us, here comes a Government whicb 
takes pride in the fact that inflation 
has got to be built in, is built in, and 
is inevitable if we are to have econo-
mic development aDd planning. And 
they get powerful support from my 
hon. friend Shri Asoka Mehta who 
says that an element of in1lation II 
inevitable, that It must be built in. 

Secondly. the Prime Minister I8YI 
that the people must lirdle their 
lions, and must be prepared for sacri-
flces by paying hilher and biJher 
taxes. In those days when the Bri-
tish were here, so maDy of us were on 
this side of the HOWIe-We did not 
have the opportunity to be on that 
side-and we used to inveigh apinll 
them because of the inereuing burden 
of taxation. But the Prime IIiDiIter 
now l8ys it il our own elected. demo-
~r8t:... government. and therefore we 
must be prepared to bear all theIe 
hiaher text!'! in order that this 
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development may go on. What sort 
of development? The other day we 
went to Khadakwasla, where we have 
our Defence Academy, and saw the 
horrOr that was perpetrated by the 
mismanagement of our own engineers. 
Let u~ not have any of these big dams. 
There are so many other things. 
There was a dam in Andhra which 
wa~ destoryed even before the open-
ing ceremony was performed; there 
were two bridges which were also 
likewise destroyed. This is the way 
th('Y al'e building with brick and 
mortar. We have got a Tughlak 
Nagar in Delhi: there are growing 
to bt· any number of Tughlak Nagars. 
God forbid! Let us hope that they 
would all come to be utilised for very 
gOOd purposes, not like the Bharat 
Electronic Ltd. which is not being 
utilised as well as it ought to be and 
not like so many other factories 
which haVe been brought into existe-
nce after opening ceremonies and 
other things but are not working. 
Let Us hope that they would all be 
put to very good usc. 

We are extremely anxious that our 
people should be encouraged to deve-
lop their own enterprise and stand 
on their own feet, should be given 
every possible encouragement for the 
display of their incentives and enter-
prise so that it would be possible for 
us to develop as post-war West Ger-
many has done and post-war Japan 
has do~ and as Canada, Australia 
and New Zealand are dOing even 
today, not necessarily under thia 
socialist pattern of society and under 
this partisan Government. In con-
clusion, I say that I cannot recom-
mend this Plan to the people .. 
people's plan or as a national plan. 
I can only say that it is a ConJntII5 
plan and a Nehruite Plan, a plan 
conceived in the Interest of the Party 
for tbe coming elections. 

ftrI Hapelwltan: Mr. Deputy. 
SpeaJter, Sir, I am at a diladvantqe 
doee~ tD1JowIDc Aeharya K.r.ipa1aDi 
and Professor Ran... Acbarya ltri-
palan! spokC' puncenUy and sbarply 
and Acharya Rania's 'lll'ord.-p1ay 

Pia" 
came like sword play. Therefore, I 
have taken up a kind ot shield for 
myself. I want to entertain the 
House with a Sanskrit Shloka from 
the Raghu vamsa of Kalidasa whose 
day We all celebrated very rel'ently. 
It reads like this: 

If'i1'AT f_;prr<tl~f?! '(~vrr:r ~~ri'f r;i?( q 

flr'iT fif~qt i~ ~~~: I 

This shloka really shows how a par-
ticular king ot Ragbu Vamsa is to 
beAr unto his people like a father. 
How anw why? Pra;anam Vinafla-
dhanath-bll teaching !.he Ilubjects CUl-
ture, it also includes education then 
rakshanath-bll protectin~ them' and 
then bharanth-by feeding them and 
a"tt~nd!ng to theIr other n~si1.ies 
of life. Therefore, he was treated as 
father for the whole population. 
What was the position of the parents? 
Kevalam janma het"ava: The 
parents were only perpetrators of the 
species. Otherwise, the role played 
by the parent was taken over by the 
king. That is bow the conception of a 
welfare State was tluJught of SO many 
centuries ago. So, it is not very 
strange or unnatural for us if the 
times require us to '0 back to that 
conception, unmindful of what hu 
happened in the interval of history. 
In the mod.~rn context these word. 
which apply to the kin, are to be 
substituted by the State. Kiq fa 
substituted by the State. The State 
can very well look after the feedln" 
education and protection of aU the 
subjects. You may call it .odalJlm 
or nationlisation or stadsm or wbat-
evt'r you like. StJlI, thi. 11 the conti-
nuation of the same conception which 
was ch~rilbed Cfllturies a,o. 

Comin, to the Plan, While on the 
eve of Independence we ltartecl with 
a very slender industrial bale, today 
we are hopin, to achieve .. much, to 
the five years covered bf the thlrd 
Plan, •• in ten , .. rs 01 the ftrJt aad 
seeond Plans. Tbe PIaD.... .. 
taken fuJI c:oplzuc:e of Ule ItN4T 
tnt-r.ase of population. Refermce ... 
allO made by previous IPNker. to tile 
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1act that the population will increase 
and our targets will be diluted. But 
.a mere description of it would not do. 
We have to face the problem and Wli! 
have to act up, either against it or in 
. spite of it. 

It almost looks as it we have to go 
-on forward, in order to stand at one 
place, or, to stick on to that place or 
position we have to go forward! But 
going forward has to be resorted to 
just at least to maintain where we 
arc. Otherwise, we would ,;lide down 
and peri!lh. Therefore, even to main-
tain ollr present stand, we have to 
move forward so as to gain the neces-
sary force to remain in that position 
where we are at present, n.otwitilstand. 
ing adverse forces. 

The choice before us is whether we 
have to remain in what is sometimes 
correctly and sometimes uncharitably 
described as a cow-dung era, or to 
attu!le ourselves to the nl'w era which 
sometimes is called the nuclear age. 
We have to go forward. We are no 
doubt dragged by traditional forces, 
adverse forces, but if We have to takp. 
off, we have to take a plunge forward. 
It is necessary for us to release our-
selves from our present moorings and 
present drags and jump forward just 
in the same way as the space scientist 
,ets released from the gravitational 
pull of the earth when he wants to 
rt'ach the heights in the cosmos. So, 
We cannot pooh·pOoh thr idea or 
planning. We have to plan for this 
huge country. Even in our own fami-
lies we do plan for ftve or ten or 111 
years. For an ordinary family. it t. 
not unusual for the heads of families 
to plan for five. ten or 111 yean. So. 
when we have to deal with a country 
with all lhete complex problems, 
States and hU'e population. We haft 
to haft a lonl ranle view of thin,. 
end we have IPt to plan. You IDIl7 
can it Plannlnc or a Plan or have any 
other name for It. But that haa to 
be dOlle, and that II exaetl)r what we 
are doln •. 

If you are so minded, you can at-
tack planners or the Plan. But I do 
not think it is necessary to attack 
planning as such. While we are plan-
ning for economic prosperity, we have 
also to plan for some other things . 
We have to plan for social goodwill 
and for ethical life. Emotional inte-
gration has also to be carefully plan-
ned. Within the framework of this 
economic Plan, sub-plans have to be 
created for the creation of social good-
will and ethical life. 

Take for instance, our proposal to 
have primary education to millions 
of people. But actually there is a pro-
blem within the Plan of educating 
these millions of people. There are 
certain chain reactions which are 
created. The parents of all these 
children who are going to get primary 
education ure illiterate. The chil-
dren are handed over to teachers. 
Then, under the tl'achers. they Jearn 
the three Rs and a few other odd 
things that are taught to them. Then 
they think that they have learnt 
everything. That is a very natural 
tendency. Then the hold of the 
parents. who are illiterate, On the chil-
dren. is lost. They are actually thrown 
into the hands of the teachers who 
are taking this part of the work from 
the parents. The result is, what little 
guidance in the field of ethics and 
general behaviour they used to get 
from their parents is lost and they 
are thrown into the hands of the 
teachers themselves. What they teach 
is the only thing they are capable of 
learning in the general sphere of 
behaviour and other things. 

i7 bn. 
Supposinl in a elals room. the 

teaeher goes on smoking-I haVe seen 
sueh classes mnelf-the boys think 
that that i. the normal behayiour. 
Their belief in their parents is already 
mattered MeaUR the)' lui... the JcIee 
that their parents are ilUterate and 
only the teacher who lmowa ~. 
ud wrltlq il capable of teeehiDc 
them and he is the fountain of all 
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knowledge. So, they place themselves 
under the teachers. 

Therefore, when vast populations 
are being taught, the question of 
selecting proper teachers becomes very 
important. Not only ordinary reading, 
writing and arithmetic have to be 
taught. but character has to be built, 
particularly when the children are 
weaned away from the parent~ and 
directly handled by the teachers. So, 
great care has to be taken and proper 
steps should be taken so that the stu-
dents are educated prnperly even at 
th(' very early stage of primary edu-
cation, so that they may become good 
t:ltizens. Therefore, the problem of 
tllking care of the general conduct of 
the ,tudents and also when they grow 
older is a great problem and we have 
to pay some attention to this aspect of 
:he question. Otherwise, we will be 
:,eeing only students' indiscipline at 
thl' school stage. and at the other 
,;tages also. In the fields of life they 
will find themselves as misfits and 
th('Y would not be able to face the 
problems of life and the problems of 
th!' country properly. 

Coming to certain nean'r aspects or 
the Plan, I will mention one or two 
points about the State from which 1 
come. Rect'ntly there have been floods 
in Cauvery. Cauvery is the main river 
of the south in the Madras State and 
98 per cent of its water is being used 
for irrigation. But thill time, there 
have been ftoods. The Mettur dam 
was not able to contain the water 
whid:. nature, in its bounty, was 
pleased to give. So allo, the Krishna-
raJasagar dam also was not able to 
contain the water which Rain God was 
kind enough to ,iVl!. The rel'ult W8!l 
there were ftoods and hu,e !ossell. 

l'7.N hn. 

[Ma. SPUItR in the Chair] 

So, In the PIau there mut be lOme 
provision tor utiliJin8 the .ater which 
rain once in 10 or 11 or JO 1eaJ'I II 
kiad eooqh to live to tilt. part of 
the country, wbldl otberw1H II ,.,. 
rail,. free from lUCIa rata.. There it 

Plan 

no other important river. This j. the 
only river and occuionally when God 
is kind enough to shower his blesain,. 
by additional rain, we have to have 
arrangements to utilise It. 

Before the present famous Methur 
dam was constructed, there was a 
scheme to link Cauvery with the ad-
joining river Pennar. That schl~me was 
.omehow or other given up. It was 
othcrwise known as lhc H0l1enakk41 
scheme. It is the place where Cau-
very falls 60 teet tram the adjoinin, 
State of MYllore into Madras State. 
In Kannada. the name HOQr.nakkal 
mpans stones throwing out smoke. 
There is a lot of toam commg out 
from that. It can also becoml' a very 
good tourist resort. There is a 110 
anothl'r ,pot there known 811 Mf'ka-
datu. The width of the river then' i~ 
so short that even a goat can jump to 
the other side. An arrangement can 
be made then' whereby the water 
could be diverted to the adjoinln, river 
Pennar which has two or three' dams. 
This P('nnar river is fed by only ant' 
monsoon and it is not euily filled. 
Therefore, even though the dams are 
there they are not full. This scheme 
was actually considl'red at the time 
whl'n thp Mettur Dam scheme wa. 
u!lder preparation. For lome reason 
or other, Mettur only was selected. So 
I would like the planners to pay some 
attention to this 'que.tlon ot utllitlln, 
the occasional surplus waters of 
Cauveri by diverting It to the adJoin-
ir.g river Pennar. 

There was a que.tion of hav!n, new 
railway Hues for tbr. St&tetI or Madru 
and Mysore. We had drawn th. at-
tention of the Government to this 
qut"stion. We had told our relpected 
Mlnisten allO quite otten about the 
necessity of these linei', and we were 
abo IIslUred in the Bud.et Speech of 
the Railway Minister that the claim. 
of the south wiU be conalclered. We 
wn-e abo told by interpellation, of the 
Prime IIJnlm!r bllDMl' that thj. wlll 
be qmpatbetlcally eonatdered and tIIIt 
the pl.aDDen would deal wlth lL In 
tile PIu ltIelt w. baft. ,..... 
wbIda ,.,.. tbat .... of tho IJNetW 
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[Shri Narasimhan) 
have been advocated by us on behalf 
of Madras and Mysorp. and further 
supported by the respective State GO'll-
ernments are under consideration. 
What I am not able to understand is, 
in spite of these assurances both in 
the Budget Speech of the Railway 
Minisle" !lnd also by the Prime Mi'llS-
tfr dUI.ng the Question Hour, it is 
still in the ~tate of, what is caUed, 
under eonsideration. I '.I\Iquld really 
have expected it to br l.ake:1 as accept-
ed. When the Plan wns 'lOW publish-
('d. the entire language papers in those 
Statl's have been sorely uisappointed. 
They had expected that some all-
nouncement would be madf'. Some 
clarification will have to be made in 
the course of this deb'lle, a mo.·e con-
crete and assuring kind of explana-
tion will have to be given. Sir, all 
aspects oC the~e railway line~ have 
been sa thoroughly hrought to the 
notice of the Government that it is 
very unnl'<:esS8ry for mt~ 10 refer to 
thpm now. 

Dr. M. S. Aney (Nagpur): Do you 
want an explanation for what they 
are doing? 01' an assu!'ance that 
tbe)· will take up the plan? 

Slirt N.nat ..... n: I wa::t an expla-
nation for describing them as ma~ters 
under consideration, while we made 
it clear thot they merited immediate 
acceptance. 1 do hope that we wC'uld 
have a satisfactory and sympathetic 
an_wer when the hon. Mlr~lsteT replies 
to the debate. 

Sir we are fait dt'Vf!10pi'lg In the 
matt~r of indulltriaUration. Many 
factone. are IJ'Owin. everywhere. 
With relard to location (1f fat'tode., If 
"'her conditions are not a.ainat t!lelr 
location, it mould take place in 
areas that are aomewhat backward. 
Thoulh private entrepreneurs would 
prefer the best place and e'YeD 
State enterprUR would prefer 
ttte best plaee, tbeR IIDDIideraUoDl 
1!'boald be 11IIhtl7 r~1aad IlIIcI an 
d'ort shl:'Uld b", madl" to locat,. them 

in backward areas. That will boost up. 
the morale of the backwat'd areas like 
anything and followin. that further 
s(·lf-development will take phce. 

With theSE: words, S:r, I ctJlr.m:>nd 
the Plar. and humbly rcque~t the 
Hnuse to accept my substitute mc~ion. 

l'UfI hra. 

HE: ISSUE OF SUMMONS TO 
EDITOR OF BLITZ 

!\Ir. Speaker: I have to make a small 
announcement. I may mform the 
H("'u~e that in pursuancE' CJf the deci-
sicn of the House on the lllth August 
19fil, I have issued a ·umm.Jns to Shri 
R. K. Karanjia, Editor, Blitz. Bombay, 
to appear in person to receive the 
rf"primand at the Bill' of the Lok 
Sabha on Tuesday. the '29th August, 
1961 at 12'15 hours. I have also can-
('elled the Lok Sabh'l PI·eSg Gallery 
Cord and the Central Hail Pass issued 
to Shri A Raghavan. lh·~ New Delhi 
(·orrespondent of Blitz. 

Shrl S. M. BaDerjee (Ka::pul i. What 
d(;es the Bar of the Hou,c mean? By 
which gate will he enter lh~ H"use! 
We are supposed to be the Judges. 
N .. turally, the accused does rlet e'lter 
b~' the same gate by whicn the judges 
el'lpr. 

Mr. Speaker: There is nO quer'ic;n of 
judges. We have to impiement the 
dp.cision already taken hy the House. 
He will be brou,ht to the Bar of tb ... 
lIouse throulh some pte. Thcrefl)re. 
hI' will come throup one lale or the 
other. I will ftx up thlt Bar beyond 
'vhiC'h he cannot come in. He will 
('('me here aDd, on behalI of th. H(lUJe 
and al direeted by the Rou,e, I will 
!cl' him that he bas baeD J't'ptimaDd-
ed. That is all what I haVe to ten 
tim. There Is nothin, more that II to 
be done. 




